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 AN  HON.  MEMBER:  Sir,  with  great  re-

 spect,  wan  t  to  say  that  the  hon.  Minister  has
 betrayed  the  people  of  West  Bengal  andthe
 West  Bengal  people  will  never  accept
 it.(Interruptions)

 MR.  DEPUTY  SPEAKER:  I  have  a  piece
 of  information  for  your  kind  consideration.
 The  total  time  allotted  was  Twelve  hours.
 Now  the  time  retained  by  the  congress  is  2
 hours  and  five  minutes;  BUP  17  minutes  JD-
 53  minutes;  CPM  16  minutes;  CPI-22
 minutes;  TDP-27  minutes;  AIADMK-10  min-
 utes;  Janata  party  (0)-  31  minutes  and  JMM

 6  minutes.  (/nterruptions)  Let  us  stick  to  the
 timings.  Those  who  get  the  opportunity  of
 speaking  earlier,  they  consume  the  whole
 time  and  those  who  subsequently  speak,
 they  feel  shortage  of  time.  So  each  individual
 will  have  ten  minutes  to  speak  and  three
 minutes  before  to  ten  minutes,  there  will  be
 a  bell.  That  is  an  indication  that  only  three
 minutes  are  remaining  and  when  the  final
 bell  is  rung,  the  hon.  Members  will  stop  their
 speeches.  ।  request  the  hon.  Members  to
 please  confine  to  this.(/nterruptions)

 SHRI  V  DHANANJAYA  KUMAR:
 (Mangalore); Yesterday,  wecooperated  with
 the  Chairandwestayeditill  1.3  inthe  night.
 We  could  not  get  an

 opportunity.(  interruptions)

 SHRI  SAIFUDDIN
 CHOUDHURY  (Katwa):  On  a  very  different
 issue  and  also  an  important  issue,  as  the
 External  affairs  Minister  is  here  |  would  like
 to  bring  one  thing  to  his  notice(  interruption)

 MR.  DEPUTY  SPEAKER:  No.  This  is  not
 Zero  Hour.  We  do  not  like  to  deviate.

 (dnterruptions)

 SHRI  SAIFUDDIN  CHOUDHURY:  Sir,
 it  is  not  on  Tin  Bigha(  interruptions)

 MR.  DEPUTY  SPEAKER:  Nobody  Is
 permitted  to  put  any  question.

 (interruptions)

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur):  Then,  the  Government  must  com
 mittee  that  no  final  decision  about  it  will  be
 taken  today.(/nterruptions)

 SHRI  MADHAVSINH  SOLANKI:  We
 cannot  commit  that.

 (Interruptions)

 SHRI  SAIFUDDIN  CHOUDHURY  :  Sir,
 the  meeting  of  the  Security  Council  of  the
 U.N.  will  be  held  today.(/nterruptions)*

 MR.  DEPUTY  SPEAKER:  No.  Nothing
 goes  on  record.  Don’t  record  anything.

 (Interruptions}*

 MR.  DEPUTY  SPEAKER:  Now,  we  shall
 start  the  Budget  discussion.  Shri  Sukh  Ram
 will  start.

 (Interruptions)

 MR.  DEPUTY  SPEAKER:  This  is  not
 zero  Hour.  There  should  be  a  rule  for  it.
 There  should  be  some  order.

 (Interruptions)

 14.37  hrs.

 GENERAL  BUDGET  1992-93  GENERAL
 DISCUSSION-  CONTD.

 DEMANDS  FOR  GRANTS  ON  AC-
 COUNT  (GENERAL)1991-92 CONT  0.

 AND
 SUPPLEMENTARY  DEMANDS  FOR

 GRANTS  (GENERAL  )  1991-92  CONTD.

 ।  Translation}

 SHRI  SUKH  RAM  (Mandi):  Mr.  Deputy
 Speaker,  Sir,  I-would  like  to  thank  the  hon.
 Finance  Minister  and  the  Hon.  Prime  Minis-
 terfor  presenting  this  historical  Budget  in  this
 August  House.

 *Not  recorded.
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 SHRI  KRISHAN  DUTT  SULTANPURI
 (Shimla):  |  am  on  a  point  of  order.  It  was
 decided  in  this  august  House  yesterday  that
 the  hon.  Members  whose  names  figure  in
 the  list  would  be  given  an  opportunity  to
 speak  on  priority  basis,  but  today  that  deci-
 sion  has  been  changed.

 MR.  DEPUTY  SPEAKER:  All  right.

 SHRI  SHUKH  RAM:  Public  reaction  to
 this  budgetis  very  good.  Everybody,  whether
 heis  a  labourer,  agovernmentemployee,  an
 officer  a  middle  clasman,  a  small  or  big
 industrialist,  has  praised  this  Budget.  Some
 of  the  hon.  Members  here  are  opposing  it.
 They  are  angry  because  of  the  applaude
 showered  on  this  Budget.  ।  am  saying  this
 because(  interruptions)

 [English

 SHR!  ANNAJOSHI  (Pune):  ShriGhulam
 Nabi  Azad,  ।  appeal to  you,  through  the  Chair
 that  it  has  been  decided  yesterday  in  the
 House.

 ।  Translation]

 That  those  Members,  whose  names
 figure  in  the  list  and  who  are  yet  to  complete
 the  time  allotted  to  them  would  be  given  an
 opportunity  to  speak  today.  My  name  is  also
 there  in  the  list.

 THE  MINISTEROF  PARLIAMENTARY
 AFFAIRS  (SHRI  GHULAM  NABI  AZAD):  if
 you  still  have  time,  we  have  no  objections.

 SHRI  ANNA  JOSHI:  Yesterday  we  set
 till  late  hours  and  waited  for  our  turn.

 [English]

 MR.  DEPUTY  SPEAKER:  Let  us  not  waste
 our  time.

 Shri  Sukh  Ram

 [Translation]

 SHRISUKHRAM:  Some  policy  changes
 have  been  made  in  this  Budget  and  ।  heard

 all  the  senior  leaders  in  this  regard.  They
 have  particularly  alleged  that  this  govem-
 ment  has  abandoned  the  policies  of  Pt.
 Jawahar Lal  Nehru  andis  going  to  bring  a  big
 change  in  this  country.  In  this  connection  |
 would  like  to  submit  that  we  are  following  the
 same  path  which  we  have  adopted  after
 independence,  but  the  only  difference  is  that
 a  package  programme  has  been  introduced
 here  to  remove  the  impediments  that  were
 therein  the  way  of  progress  and  industrialtion
 of  this  country.  We  had  inward  looking
 economy  tillnow.  Important  steps  have  been
 taken  in  this  Budget  tc  change  it  to  outward
 looking  economy  so  that  it  can  be  apart  of  the
 world  economy.  After  45  years,  we  have
 become  self-reliant  in  the  field  of
 industnalisation  and  agriculture  and  we
 have  achieved  success  ina  number of  things

 But  it  is  incorrect  to  say  that  we  cannot  be
 apart  of  the  world  economy  until  we  become
 self-reliant  in  all  fields.  Modem  science  has
 reduced  the  distance  between  the  countries
 of  the  world  and  today  it  is  not  necessary  to
 become  self-reliant  in  every  field.  |  would  like
 to  give  you  an  example.  Holand  is  a  small
 country.  So  far  as  tomato  and  citrus  fruit
 processing  is  concerned,  only  one  per  cent
 ofthe  raw  materialis  met  from  their  domestic
 market.  But  today  that  country  is  well  devel
 oped  in  the  field  of  agro-based  industries.  tt
 has  been  alleged  that  since  the  multination-
 als  have  been  allowed  to  invest  here,  they
 will  capture  the  markets  here.  Today  we
 should  understand  that  to  eam  funds  for
 industralisation  of  our-country,  we  have  to
 change  the  pattern  of  investment,  so  that  we
 can  also  keep  pace  with  the  fast  growing
 world.  Therefore,  the  hon.  Finance  Minister
 and  the  Government  have  taken  the  most
 appropriate  steps  inthis  Budget.  tis  true  that
 there  are  some  people  who  always  oppose
 changes  in  the  society,  but  this  time,  these
 changes  have  been  brought  to  revamp  the
 ‘economy  of  the  country.  We  are  in  debt.
 Every  year,  we  have  to  pay  interest  to  the
 tune  of  Rs.  32,  0.0  croreto  Rs.  34,000  crore.
 The  biggest  question  today  is  how  to  get  out
 of  this  debt  trap.  Today  we  are  facing  eco-
 nomic  crisis.  We  should  consider  how  to
 overcome  this  crisis.  The  Hon.  Prime  Minis-
 ter  has  always  stated  one  thing  that  if  the
 policies  of  the  Government  are  wrong,  one
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 may  point  out  in  this  regard.  For  example  we
 may  mention  about  public  sector.  We  do  not
 oppose  public  sector.  ।  have  been  a  great
 supporter  of  it.  The  present  situation  is  that
 Rs.  one  lakh  thousand  crore  has  been  in-
 vested  in  public  sector.  Suppose  the  divi-
 dend  in  calculated  at  the  rate  of  12  percent
 we  should  get  Rs.  12  thousand  crore  every
 year  but  we  are  getting  only  three  to  three
 and  ahalfthousandcrore  rupees.  During  the
 Seventh  five  year  plan  when  the  schemes
 were  formulated.  The  public  sector  contribu-
 tion  was  one  third  of  the  total  outlay;  now  it
 has  been  reduced  to  less  than  one  sixth.
 Today  the  Central  Budget  needs  the  contri-
 bution  of  Rs.  29  thousand  crores  from  the
 public  sector.!  think  itis  a  great  challenge  for
 public  sector.  The  Hon.  Prime  Minister  and
 the  hon.  Finance  Minister  have  repeatedly
 sald  that  they  do  not  want  to  retrench  any
 labour.  In  spite  of  it  labourer are  inci-ted.  The
 reality  is  that  Rs.  22  crore  has  been  allocated
 for  the  training  of  the  labourers  and  to  rede-
 ploy  them  and  to  avoid  retrenchment  so  that
 inthis  modem  age,they  may  become  skilled
 .Inthis  modern  age  it  is  immaterial  to  think  in
 the  terms  that  which  country  captures  which
 market.  Today  the  country  having  modern
 technology  will  capture  the  market  all  over
 the  world.  When  the  Government  invites  the
 multinational  companies  or  other  countries,
 they  will  bring  the  modem  technology  with
 them  and  when  the  Government  important
 technology  from  other  countries,  they  do  not
 supply  the  latest  technology  rather  they  sup-
 ply  7-8  year  old  technology.  As  a  result  of
 which  we  cannot  compete  in  the  intentional
 market.  Therefore,  ।  would  like  to  point  out
 that  even  today  Japan,  U.  S.  A.  and  Euro-
 pean  countries  spend  3  to  5  percent  of  their
 GDP  on  research  and  development  but  we
 are  not  spending  even  a  single  percent  of  our
 GDP  on  research  and  development  and  this
 one  percent  consists  cf  the  90%
 Government's  contribution  and  the  share  of
 industries  is  very  meagre.  Therefore,  my
 suggestion  is  that  the  research  anddevelop-
 ment  programmes  may  be  expedited.

 There are  promising  talents in  our  coun-
 ty,  therefore,  every  industry  and  big  indus-
 trialist  shouldbe  askedto  spend  4-5  per  com
 onresearch  and  development  programmes,

 You  may  give  them  their  share  in  manage-
 ment  but  they  should  be  encouraged  to
 under  take  research  and  development  work
 on  priority  basis.

 ।  would  like  to  congratulate  the  hon.
 finance  Minister  that  he  has  been  able  to
 control  the  growing  rate  of  inflation  for  the
 first  time  in  the  history  of  Parliament.  It  Is
 unprecedented  that  our  budgetary  deficit,
 which  was  Rs.  7700  crore  during  the  last
 Budget  has  now  been  reduced  to  Rs.  7300
 crore  and  in  coming  budget  it  will  be  reduced
 to  Rs.  5380  crore.  Non-planned  expenditure
 20 घो 8४5  exceeded  5-6%  more  than  sched-
 uled  expedition  and  the  revenue  deficit  in-
 creased  from  Rs.  13882  crore  to  Rs.17,087
 core.  ॥  has  been  reduced  to  Rs.  13,082
 crores.  ॥  is  unprecedented  incident.  Shri
 George  Fernandes  mentioned  yesterday  that
 adequate  amount  had  not  been  given  to
 States.  ।  would  like  to  request  him  that  we  all
 represent  all  the  States  and  we  feel  pleasure
 when  our  states  get  money  from  the  Centre.
 Beside  this,  we  have  to  keep  in  mind  one
 thing  more  carefully  that  the  Finance  Com
 mission  recommends  for  the  atlocation  of
 revenue  receipts  of  Non  Planned  Expendi-
 ture  and  the  Central  Government  always
 accepted  its  recommendations  as  an  award.
 The  Ninth  Finance  Commission  had  recom
 mended  85%  share  in  Income  Tax  and  45%
 share  in  Excise  forthe  States  andthe  3-4  per
 cent  of  the  15%  share  of  Income  Tax  with  the
 centre  is  being  spent  on  collection  of  Income
 Tax.  In  addition  to  all  these  things,  we  hope
 that  the  next  Finance  Commission  is  likely to
 be  appointed.  .(/nterruptions)

 MR.  DEPUTY  SPEAKER:  Please  con-
 clude.

 SHRI  SUKH  RAM:  f  shall  conclude  in
 two  minutes.

 [English]

 MR.  DEPUTY  SPEAKER:  There  are  so
 many  speakers  to  participate  in  the  debate.
 They  are  denied  of  opportunity  If  we  have
 to  sit  after  7  O'clock,  people  lose  their  pa-
 tience.

 (interruptions)
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 ।  Translation}

 SHRI  SUKH  RAM:  There  is  an  Increase
 of  20%  in  Central  plan.  In  the  end,  |lwouldlike
 to  request  the  hon.  Minister  that  a  lot  of
 amount  is  required  to  be  invested  in  power
 sector.  Power  generation  in  1950,  was  1750
 megawatt.  At  present  it  has  increased  to
 66067  Megawatt.  The  Government  has  fixed
 target  of  36000  megawatt  in  Eighth  Plan.  Out
 of  which  you  have  the  generating  potential  of
 about  21000  Megawatt.(/nterruptions)

 {English}

 MR  DEPUTY  SPEAKER:  Please  con-
 clude.

 SHRI  SUKH  RAM:  It  is  very  important.

 MR.  DEPUTY  SPEAKER:  ।  tell  you  the
 difficulty.

 SHRI  SUKH  RAM:  I  request  you  to  give
 me  two  minutes  to  compiete.

 MR.  DEPUTY  SPEAKER:  The  difficulty
 is  that  if  5  minutes  are  given,  then  everyone
 wants  15  minutes.  It  is  up  to  you.

 SHRI  SUKH  RAM:  I  give  a  suggestion
 which  is  more  important  for  the  whole  coun-
 try.

 MR.  DEPUTY  SPEAKER:  You  are  very
 much  in  the  Government  and  you  can  whis-
 per  in  the  eares  of  the  Finance  Minister.  It  is
 not  that  the  Opposition  Members  have  to
 take  it  up  before  the  House.

 (Interruptions)

 [Translation}

 SHRISUKH  RAM:  My  suggestion  is  that
 Amulative  scheme  should  be  introduced  in
 this  regard  or  our  deficit,  which  is  5%  should
 be  increased  by  1/2%.  It  brings  Rs.  3000
 crores  andthis  amount  should  be  invested  in
 power  sector  or  the  Amulative  scheme  should
 be  introduced  for  six  months  as  it  was
 launched  earlier,  so  that  unaccounted  money
 may  utilisedin  it.  As  the  Governmentis  about

 to  take  interest  in  gold  bonds  but  the  gold
 bonds  do  not  provide  investment.  Gold  bonds
 generate  the  credibility  of  the  Government
 for  lending.  But  the  sald  scheme  brings  a  lot
 of  money  forthe  Government  and  that  money
 can  be  invested for  three  years  inthe  projects
 which  are  likely  to  be  completed  in  three
 years.  You  should  complete  those  projects
 andthe  income  accrueing  fromthese  projects
 should  be  invested  in  other  projects.  Unless
 power  crisis  is  overcome,  all  the  policies  will
 haveto  face  hurdles.

 Mr.  Deputy  Speaker,  Sir,  ।  have  a  lot  to
 speak  but  there  is  shortage  of  time.  There-
 fore,  ।  would  like  to  submit  to  the  House  that
 it  is  a  historical  budget  and  it  will  strenthen
 our  economy.  ॥  small  countries  like  South
 Korea,  Taiwan  could  not  be  annexed  by  the
 foreigners,  nobody  can  dare  to  annexe  India
 which  is  self-dependent  after  45  years  of  its
 independence.  We  want  mone  investment.  |
 think  the  whole  House  will  supplort  the  poli-
 cies  of  the  Government  and  will  pass  this
 budget.

 With  these  words  I  thank  you  for  giving
 me  an  opportunity  to  speak.

 {English}

 SHRI  MUHI  RAMSAIKIA  (Nowgong)}:
 Sir,  rise  to  oppose  the  Budget  because  it  is
 against  the  interest  of  the  poor  people  of  this
 country.  The  Union  Budget  is  the  most  im-
 portant  instrument  of  our  economic  policy
 but  this  Budget  does  not  address  some  of  the
 burning  economic  problems  of  the  day  such
 as  unemployment  and  inflation.  Sir,  a  look  at
 the  revised  estimate  of  1991-92  budget  will
 clearly  show  that  the  budgetary  deficit  is
 lower  than  the  budgetary  estimate  and  is
 accompanied  by  more  than  20  per  cent  rise
 in  revenue  deficit.  The  revenue  and  expen-
 diture  proposals  of  the  1992-93  Budget  would
 aggravate  the  problems  of  inflation  and  un-
 employment.  Moreover,  it  would  also  ad-
 versely  affect  the  self-reliance  of  our
 economy.

 Again  the  Budget  seeks  to  cut  back  on
 rural  development  and  human  resource  de-
 velopment  and  the  areas  of  generating  em-
 ployment,  population  control,  literacy,  health
 care,  irrigation  and  rural  electrification  are
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 completely  ignored.  But  the  proposals  indi-
 cate  the  possibility  of  taking  steps  for
 Genationlisation  at  the  cost  of  poverty  infla-
 tion  and  unemployment.  Even  today,  more
 than  60  per  cent  of  our  people  are  living
 below  the  poverty  line.  There  is  no  adequate
 increase  in  the  plan  outlay  for  poverty
 alleriations.

 The  notable  features  of  taxation  pro-
 posals  such  as  concession  to  direct  taxes,
 reduction  in  import  duties,  massive  doses  of
 indirect  taxation  through  excise  duty  would
 create  untold  sufferings  to  the  common
 people,  the  educationally  backward  people
 and  the  working  class.  Not  only  that.  In-
 crease  in  excise  duties  would  directly  hit  the
 common  people  and it  will  also  add  more  fuel
 to  the  inflationary  fire.  Again  by  towering
 import  duties  further  on  capital  goods  would
 definitely  encourage  foreigninvestment.  This
 willlead  to  the  opening  of  ourentire  economy
 to  the  foreigners,  tothe  muktinational  compa-
 nies.  This  will  include  even  strategic  sectors
 of  the  economy  such  as  oil.

 Anotherimportant  feature  of  the  Budget
 is  that  the  budgetary  support  to  the  Central
 Plan  outlay  is  hardly  35  per  cent  and  the
 remaining  part  has  to  be  met  from  intemal
 budgetary  resources.  This  means  that  there
 is  a  possibility  of  further  increase,  in  admin-
 istered  prices  and  this  would,  in  tum,  in-
 crease  inflation.

 It  is  very  frequently  stated  that  in  order
 to  achieve  our  objectives of  economicgrowth,
 $8  reliance,  all  eviaction  of  poverty  and
 equitable  distribution,  we  should  be  pre-
 pared  to  bear  the  burden,  pay  the  price  and
 make  sacrifices.  The  question  is,  ‘At  whose
 cost?’  Who  shall  sacrifice  and  who  shall  bear
 this  burden?  The  budgetary  proposals  clearly
 state  that  all  this  will  have  to  be  borne  by  the
 poorer  sections  of  the  society,  the  working
 class  and  the  middle  class,  and  not  by  the
 elitist  sections,  the  richer  sections,  the  mul-
 tinational  companies  and  the  big  monopoly
 houses.  Rather,  these  rich  sections  would
 gain  most.  Corporation  tax  remains  un-
 changed  and  they  shall  be  able  to  import
 their  requirements  without  any  restriction  at
 reduced  tariff  rate.  The  increase  in  prices  of

 imported  goods  or  their  componests  and  the
 increase  in  excise  duty  will  easily  be  passed
 onto  the  customers,  viz,  the  common  people.
 Thus,  the  poor  and  middle  class  people  will
 be  adversely  affected  by  all  these  measures.
 The  burden  of  sacrifice  shall  never  fall  onthe
 big  industrialists.

 There  is  again  the  question  of
 modernisation,  marketisation  the  question
 of  llobalisation  and  so  on.  Allthese  things  will
 lead  to  the  closure  of  a  large  number  of
 industrial  units  in  the  country.  Sir,  lakhs  and
 lakhs  of  people  are  working  for  years  to-
 gether  insmail  and  cottage  industries.  These
 people  mainly  comprise  weaker  sections  of
 our  society.  There  is  no  provision  to  help  the
 growth  of  cottage  and  small  scale  industries.
 import  of  more  and  more  foreign  capitals  will
 cut.  back  the  livelihood  of  these  weaker
 sections.  People  who  work  in  these  tiny
 industries  to  supplement  their  income  will  be
 hit  very  badly.  So,  the  closure  of  these
 industries  would  benefit  the  richer  sections.,
 the  big  monopolists  and  the  multinationals.
 This  is  not  in  the  interest  of  the  weaker
 sections  of  the  society.  Therefore,  ail  these
 things  will  lead  to  more  and  more  inflation
 and  further  increased  in  administered  prices
 and  so  on.  All  the  burden  has  to  be  borne  by
 the  poor  and  weaker  sections.  As  a  result  of
 these  budgetary  proposals,  lakhs  and  lakhs
 of  people  will  be  thrown  out  of  employment.
 They  will  be  jobless.  Therefore,  instead  of
 solving  the  problems,  this  Budget  will  aggra-
 vate  the  problems.  Therefore,  |  oppose  this
 Budget.

 15.00  hrs.

 [Translation}

 SHRI SHIV  SHARAN  SINHA  (Vaishali):
 Mr.  Deputy  Speaker,  Sir,  this  budget  Is
 against  the  interests  of  the  farmers  and
 labourers  and  is  against  employment  and
 development.  It  appears  from  this  Budget
 that  not  only  our  industrial,  economic  and
 commercial  polices  but  our  educational  ag-
 ricuttural  and  all  other  polices  also  have  been
 mortagaged  to  U.S.A.  through  the  world
 bank,  the  IMF  and  the  multinational  compa-
 nies.  है  any  indian  feels  proud  of  this  budget,
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 [Sh.  Shiv  Sharan  Sinha]

 it  means  he  is  not  an  Indian  in  true  sense.
 India  is  acountry  of  villages  and  farmers  and
 labourers  are  against  this  budget.  ॥  is  base-
 less  to  say  that  this  budget  is  being  wel-
 comed  by  the  people.  In  a  few  months,
 people  living  in  villages  cities  and  Govern-
 ment  employees  in  lakhs  will  protest  against
 these  policies,  price  hike,  and  unemploy-
 ment.  Our  path  of  liberation  from  multina-
 tional  companies  and  to  Swadeshi  self  de-
 pendence  is  being  blocked  by  this  budget.
 Voice  will  be  raised  against  his  Budget  and  of
 the  Government  does  not  learn  any  lesson
 fromit  the  people  will  have  no  alternative  but
 to  adopt  the  way  of  confrontation.  ।  remem-
 ber  the  ideals  of  Gandhiji,  Nehruji,  Subhash
 Chandra  Bose,  Sardar  Bhagat  Singh,  Jai
 Prakash  Narain  and  Dy.  Lohia.  This  budget
 has  shattered  their  dreams.  Nehruji  had
 said:-

 [English]

 “We  have  to  do  our  own  thinking,
 profiting  by  the  examples  of  others,  but
 essentially  trying  to  find  a  path  for  our-
 selves  suited  to  our  own  conditions.

 We  might  also  keep  in  view  the  old
 Vedantic  ideals  of  the  life  force  which  is
 the  innerbase  of  everything  that  exists.”

 15.01  hrs.

 [RAO  RAM  SINGH  in  the  Chaif

 ।  Translation)

 Will  the  members  of  the  ruling  party
 think  over  these  words  of  Nehruji?  ७  your
 budget  in  this  spirit  or  not?  You  have  made
 our  foreign  policy  and  defence  policy  depen-
 dent  on  others.  There  was  a  time  when  the
 hymn  “Buddham  Sharnam  Gachhami  “used
 tobechantedin  India.  Today  wefeelashamed
 to  say

 “  American  Sharnam  Gachhami  *

 since  the  people  of  the  ruling  party  are
 chanting  it.  Is  it  our  dignity,  not  at  all.  Prime
 Minister,  Finance  Ministerandthe  hon.  Mem-
 bers  of  ruling  party  are  saying  that  whatever
 tney  are  doing  today  are  doing  with  general

 concensus  for  this  budget?  Have  you  taken
 the  consent  of  allthe  opposition  parties  inthe
 parliament?  Have  you  taken  opinion  of  the
 intellectuals  the  economists  and  the  ex-
 perts?  No,  not  at  all?  You  have  not  takenthe
 opinion  of  the  85-90  per  cent  people  living  in
 villages.  You  have  secured  the  consensus
 only  of  World  Bank,  I.M.F.  and  GATT  coun-
 cil,  with  which  India  is  not  concerned.  You
 have  misguided  us.  ।  do  not  see  any  mea-
 sure  to  abolish  regional  imbalances  in  this
 budget.  Nothing  has  been  said  regarding
 removing  poverty.  Your  Eighth  Five  Year
 Plan  aims  at  creating  enough  employment
 opportunities  eradicating  poverty  and  fulfill-
 ing  social  needs.  But  you  see,  this  budget  will
 increase  unemployment  and  an  army  of
 unemployed  willbe  raised.  Instead  of  remov-
 ing  poverty,  you  are  increasing  it.  It  will
 increase  prices  which  will  give  a  big  financial
 jolt to  general  masses.  This  country  is  also
 going  to  be  disintegrated.  How  the  amount
 which  provided  for  the  social  needs,  is  being
 utilized,  is  before  us.  You  should  think  over
 that.  Have  you  ever  thought  as  to  how  the
 money  allocated  by  you  is  utilised.  late  Shri
 Rajiv  Gandhi  had  sald  that  85  per  cent
 money  givenbyusfordevelopmentis bungled
 away  in  between  and  only  15  per  cent  is
 spent  on  developmental  works.  What  the
 Prime  Minister  and  Finance  Minister  have
 thought  about  it?  There  is  no  such  indication
 in  this  budget  that  Government  wants  to  be
 observe  economy  or  wants  to  be  extrava-
 gant?  There  is  no  such  indication  init.  There
 is  no  reference  in  this  budget

 “  Ask  for
 donation  and  restrict  the  expenditure”.  There
 is  no:indicationin  the  budget  that  steps  would
 be  taken  to  curb  the  corruption.  When  you
 will  be  extravagant  and  there  will  be  no
 restriction  on  expenditure,  and  when  corrup-
 tion  will  be  encouraged  then  what  will  hap-
 pen?  All  plans  will  be  affected.  Therefore,  |
 request  you  to  remove  corruption  and  ob-
 serve  economy.

 Yesterday,  I  was  listening,  Ido  not  want
 to  go  in  to  details,  that  how  each  Minister  is
 spending.  This  is  extravagancy  on  your  part.
 First  you  take  care  of  your  house,  only  then
 you  have  any  claim  outside.

 Who  is  welcoming  this  budget?  Are  the
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 85-90  per  cent  people  of  this  country  wel-
 coming  it,  no  they  are  not.  Only  three  to  five
 per  cent  people,  those  who  are  capitalists,
 the  affluent  people,  those  who  amass  wealth
 by  exploiting  people  are  welcoming  it.  Just
 now  anhon.  Memberfromthe  other  side  has
 said  that  it  is  being  welcomed  by  everyone
 and  everywhere.  It  seems  that  you  are  un-
 aware  of  the  hopes  and  aspirations  of  the
 people,  if  you  are  not,  then  go  to  the  villages.
 You  go  to  the  boat  club  and  see.  People  of
 Bhartiya  Janata  party  are  demonstrating
 there  go  there  and  find  out  what  is  happen-
 ing.  You  will  not  do  it,  you  will  not  try  to  know
 the  truth.  Please  pay  attention  towards  it.
 The  regional  imbalance  must  be  removed.
 There  are  many  States  with  whom  you  have
 not  done  justice.  ।  come  from  Bihar  which  is
 a  backward  State.  It  has  a  large  population
 and  the  minerals  are  in  abundance  there.
 The  Centre  raises  its  income  through  it.  The
 big  problems  which  this  state  is  facing  are
 flood,  water  logging,  and  lack  of  irrigational
 facilities.  You  have  left  it  on  the  state  to  deal
 with  these  problems  becuse  of  lack  of  re-
 sources.  North  Bihar  which  has  a  population
 of  4crores  people  is  affected  by  floods  which
 should  be  brought  under  control.  About  9
 lakhs  hectare  of  land  is  submerged  under
 water  there.  If  this  land  is  cleared  of  water
 logging  fertile  land  willbe  reclaimed.  We  can
 grow  50-60  lakh  tonnes  of  fodgrain  per  annum
 there.  You  are  importing  wheat from  America
 on  higher  prices.  You  give  it  to  the  flour  mills
 on  low  price  rates  and  when  the  flour  is
 prepared  it  is  sold  to  the  people  on  higher
 rates.  Whatis  allthis?  Willit  remove  poverty?
 Will  the  rising  prices  will  be  brought  under
 countrol?

 Mr.  Chairman:  Sir,  ।  was  talking  about
 regional  imbalance,  there  is  agreatimblance
 in  the  whole  country  for  example.  Northern
 Bihar  has  not  been  linked  with  rail  so  far.  45
 years  have  passed  since  we  got  freedom.
 About  25  lakhs  people  of  15-20  blocks  have
 been  demanding  to  lay  a  railway  line  from
 Hazipur,  to  Vaishall,  via  Sahibganj,  Arayraj,
 Motihari  upto  Sugoli  on  Nepal  border  and
 they  have  been  raising  this  slogan  since
 1947...but  it  has  not  yet  been  laid,  the  Gov-
 ernment  should  immediately  construct  it.

 Grants  (Gen.),  1991-92
 MR.  CHAIRMAN:  This  has  all  been

 taken  care  of  in  the  railway  budget.  The
 Prime  Minister  had  asssured  that  he  would
 keep  everybody's  view  in  mind.  There  is  a
 lack  of  time,  you  please  wind  up..

 SHRI  SHIVA  SHARAN  SINHA:  |  have
 said  all  this  for  the  information  of  the  House.
 ।  would  like  to  say  one  more  thing  that  there
 is  a  shortage  of  power  in  Northern  Bihar.
 How  an  area  facing  power  shortage  can
 make  progress?  A  thermal  power  station  of
 660  MW  capacity  was  to  be  construtted  in
 Muzzaffarpur  Kanti.

 MR.  CHAIRMAN:  The  hon.  Power  Min-
 ister  is  sitting  in  the  House  you  can  bring  itto
 his  notice.

 SHRI  SHIVA  SHARAN  SINHA:  So,  ।
 would  like  to  submit  that  two  units  of  220
 megawatts  each,  were  set  up  but  ।  am  sorry
 to  say  that  due  to  the  lack  of  money  only  50-
 60  megawatt  electricity  is  produced  daily.
 Therefore,  ।  will  request  the  hon.  Power
 minister to  look  into  itso  that  Northern  Bihar
 and  specially  the  backward  area  could  be
 supplied  adequate  power.

 Thirdly,  the  Gandak  Scheme  and  the
 Kosi  Irrgational  scheme  were  started  in  1960
 under  the  international  and  national  water
 schemes  but  it  is  lying  incomplete  till  date.
 Nepal,  Uttar  Pracesh  and  Northern  part  of
 Bihar  are  irrigated  under  this  scheme  and
 eventhatis  lying  suspended.  itseems  tome
 that  nothing  is  going  to  happen  in  the  Eighth
 Five  Year  Plan.  Therefore,  |  demand  that  it
 should  be  completed  at  the  earliest.

 Mr.  Chairman:  Sir,  much  has  been  said
 about  the  development  of  agriculture.  How
 will  it  be  developed?  90  per  cent  of  the
 agriculturalland  of  the  country  is  inthe  hands
 of  5-10  per  cent  people  and  only  5-10  per
 cent  of  land  is  in  the  hands  of  90  per  cent
 people.  When  thereis  such  abig  gap  howwill
 the  agriculture  be  developed?  Actually  the
 big  farmers,  who  are  engaged  in  agriculture
 on  commercial  basis  can  develop  but  the
 crores  of  small  farmers  cannot  avail  any
 benefit, so,  the  land  shouldbe  distributed.  As
 far  as  the  land  reforms  are  concerned,  ।  0०
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 not  think  that  you  will  go  for  it.  The  crores  of
 landless  people  will  not  wait.  They  are  now
 an  awakened  lot.  They  would  not  starve
 anymore,  they  will  march,  and  grab  the  land
 and  will  raise  the  slogan  that  whosoever
 eams  will  eat.  Therefore,  immediate  atten-
 tion  should  be  paid  towards  it.  =  -

 MR.  CHAIRMAN:  Thakur  Sahib  now
 you  please  wind  up  immediately.

 SHRI  SHIVA  SHARAN  SINHA:  ।  am
 concluding.  Now  lam  making  the  last  point.
 We  have  achieved  political  freedom  and
 made  big  sacrifices  for  it.  The  great  martyr,
 Sardar  Bhagat  Singh,  whohadthrownbomb
 and  had  kissed  gallows  with  a  smile  had  said
 that  when  we  get  freedom,  farmers  and  the
 labourers  will  rule  the  country.  Are  they
 ruling?

 We  have  attained  political  freedomafter
 a  lot  of  sacrifices  but  the  shackles  of  eco-
 nomic  slavery  are  till  around  our  wrists,  and
 around  the  writsts  of  90  per  cent  people  of
 the  country.  |  had  hopes  that  this  will  be
 broken  but  from  the  Budget  and  from  the
 hon.  Finance  Minister  it  appears  that  the
 shackles  are  not  going  to  be  broken.  We  will
 have  to  make  sacrifice  in  lakhs  and  we  will
 have  to  launch  a  mass  movement  to  break
 the  shackles.  While  following  the  path  of
 truth  and  non-violence  we  will  launch  move-
 ment  and  break  the  shackles  of  economic
 slavery.

 Mr.  Chairman,  Sir,  |  am  saying  the  last
 thing  and  the  last  thing  is  recalled  at  the  last
 time  of  the  age.  That  last  thing  is  that  with  the
 rise  in  prices  and  increase  in  unemployment
 the  human  values  are  also  degrading.  You
 and  we  have  to  make  humans.  The  factories
 alone  will  not  do.  We  are  to  make  the  human
 perfect  and  create  humans  with  human  val-
 ues.  Are  we  marching  towards  it?  Gandhiji,
 who  on  the  one  hand,  had  fought  for  the
 freedom  of  the  country  and  on  the  other
 hand,  he  was  taking  us  towards  spiritualism
 with  the  incantation  Raghupati  Raghar  Raja
 Ram,  Patit  Pawan  Sita  Ram  He  was  setting
 an  example  before  the  neople  to  maintain

 ‘balance  between  materialism  and  spiritual-
 ism  and  lead  life  on  these  lines.  ।  hope  that

 our  hon.  Finance  Minister,  who  has  become
 materialistic,  should  rise  a  love  it  sinca  ma-
 terialism  is  not  everything  at  all.  Follow
 Spiritualism  and  -  a  balanced  life  and
 remove  ail  these  ills.  The  main  objective  of
 the  people  belonging  to  any  religion  should
 be  the  service  of  mankind.  Help  those  who
 are  exploited,  are  poor  and  are  distressed.
 Can  you  meet  the  nation’s  call  for  humanity
 through  this  Budget?  You  cannot.  There-
 fore,  lappeal  to  you  to  pay  attention  to  those
 who  have  sacrificed  their  liverin  the  freedom
 struggle  and  also  to  those  who  are  alive.
 Indirajihadgiven  them  Rs.  500/-  85  Samman
 Pension.  Rajiviji  gave  Rs.  750  per  month.

 [English]

 MR.  CHAIRMAN:  Kindly  wind  up.  You
 have  exceeded  the  time.

 [Translation]

 SHRI  SHIVA  SHARAN  SINHA:  |  am
 concluding  with  the  request  that  this  pension
 should  be  raised  at  least  to  Rs.  1500  per
 month.

 [English]

 MR.  CHAIRMAN:  Shri  Gopi  Nath
 Gajapathi.

 SHRI  OSCAR  FERNANDES(Udupi):  ।
 want  to  seek  a  clarification  from  the  Chair.
 Yesterday  we  sat  up  to  11.30.  P.M.  and  it
 was  decided  when  the  Parliamentary  Affairs
 Minister  moved  a  resolution  like  thing  that
 the  people  who  were  waiting  yesterday  to
 speak  would  be  given  an  opportunity  to
 speak  today  first.  lwould  like  toknow  whether
 those  names  are  being  accommodated  to-
 day.  That  is  all  |  would  to  know.

 MR.  CHAIRMAN:  The  Hon.  Deputy-
 Speaker  before  leaving  the  Chair  told  me
 that  he  has  followed  exactly  that  criterion,
 that  those  hon.  Members  who  were  sitting  till
 late  in  the  night  yesterday,  their  names  have
 been  included  first  and  if  there  is  anything
 that  has  been  left  out,  if  you  point  it  out  to  me
 ।  will  try to  correct,  if  there  is  any  lacuna  in
 that.
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 SHRIOSCAR  FERNANDES: Thank  you.

 SHRI  E.  AHANMED  (Manjeri):  Do  they
 have  to  wait  till  late  in  the  night  today?

 MR.  CHAIRMAN:  That  ।  am  not  in  a
 position  to  say  now.  ।  think  as  things  stand
 now,  the  Finance  Minister  is  supposed  to
 give  his  reply  at  about  six  O'clock.  Anyway,
 ifthe  House  wants,  wecan  sitlateandwecan
 request  the  Finance  Minister  also  to  sit  late.
 It  is  up  to  the  House.  Whatever  the  House
 desires,  that  will  be  done.  Now  Shri  Gopi
 Nath  Gajapathi.

 [  Translation}

 SHRIVIJOY  KUMAR  YADAV(Nalanda):
 Mr.  Chairman,  Sir,  yesterday  a  few  minutes
 after  ।  Oਂ  clock,  myname  was  likely  tocome
 after  those  who  had  already  spoken.

 SHRI  KRISHAN  DUTT  SULTANPURI:
 And  my  name  was  also  to  come  up.

 SHRI  VUOY  KUMAR  YADAV:  At  that
 time  my  name  was  to  come  up  but  now  I  do
 not  know  when  will  it  come.  I  kept  watiting  in
 the  House  till  late  hours.

 MR.  CHAIRMAN:  Mr.  Vijoy  Kumar
 Yadav  ।  your  name  is  certainly  there  but  it  will
 come  after  some  time.

 [English]

 SHRI  GOPI  NATH  GAJAPATHI
 (Berhampur):  Mr.  Chairman,  Sir,  on  a  sub-
 ject  of  this  high  gravity  like  the  country’s
 Budget,  the  formost  question  that  comes  to
 one's  mind  is,  the  Government's  economic
 policy  really  succeeded?  Perhaps  it  is  too
 premature  to  hazarda  definite  answer.  Many
 measures  will  take  time  to  yield  results,  for
 which  there  is  no  ready-made  panacea.  An
 inefficient,  inward-looking  economy  cannot
 be  transformed  into  an  efficient  outward-
 looking  economy  overnight.

 However,  several  trends  and  statistics
 suggest  that  there  is  room  for  optimism,
 although  the  road  ahead  is  strewn  with  pit-
 falls.  is  important  to  focus  our  sights  on  the

 overall  picture  rather  than  get  lost  in  mere
 Statistics.  What  stands  out  is  that  the  Prime
 Minister,  Hon'ble  Shri  P.V.  Narasimha  Rao
 and  his  team  comprising  of  Honourable  Dr.
 Manmohan  Singh  and  others  have  trans-
 formed  economic  policy  and  brought  about
 radical  changes,  which  were  regarded  as
 political  impossibilities,  just  a  few  months
 ago.

 An  important  method  of  assessing  the
 success  of  a  policy  is  to  ask,  how  likely  it  is
 tobechanged,  if  another  Governmentcomes
 topower.  The  Congress  Government's  pack-
 age  looks  irreversible  in  the  fundamentals.
 This  irreversibility  owes  much  to  the  fact  that
 the  country  was  more  or  less  bust  and  hadno
 soft  options  left.  The  world  over,  politicians
 are  generally  notorious  for  avoiding  harsh
 options  until  the  soft  ones  are  exhausted.
 However,  itis  not  globally  true  that  leaders  of
 the  bankrupt  countries  recognise  the  need
 for  radical  changes,  quickly  or  comprehen-
 sively.  The  Government  has  and  hence  de-
 servescredit,  for  exhibiting  rare  courage  and
 vision.

 The  General  Budgetfor  1992-93is  highly
 progressive,  outward-looking  and  dynamic
 in  its  ingredients.  ॥  contains  many  welcome
 features  like  convertibility  of  the  Rupee,  con-
 taining  of  fiscal  deficit,  reduction  of  maxi-
 mum  customs  duty  rates,  permitting  gold
 imports,  reduction  of  Income  tax  rates  etc.
 The  Government's  new  economic  policy  is
 the  continuation  of  the  popularly  accepted
 fehnion  model  of  economic  development

 The  RBI's  curbs  have  helped  slash  the
 trade  deficit  to  one  billion  dollars  in  the  first
 half  of  the  year  1991-92,  down  from  2..43
 billion  dollars  in  the  previous  year.  However,
 this  has  been  accomplished  mainly  through
 import  compression,  essentially  a  risis  mea-
 sure,  which  should  not  be  persisted  with
 indefinitely.  The  RBI  must  relax  curbs  to
 enable  manufacturing  and  exports  to  boom.
 The  relaxation  has  become  feasible,  since
 the  foreign  exchange  reserves  have  gone  up
 fromanalaming  low  figure  of  Rs.  2,600  cores
 after  devaluation  in  July  1991,  to  a  more
 respectable  figure  of  above  Rs.  11,000crores
 by  mid  March  1992.  This  is  aclear  indicator
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 and  acid  test  of  success  without  which  other
 policies  would  have  been  in  gave  jespardy .

 India’s  ability  to  avoid  its  deb  service
 payment  difficulties  largely  hinges  upon  its
 capacity  to  maintain  adequate  to  export
 growth  rate  and  attracting  foreign  exchange
 deposit  from  NRis.  Given  relatively  a  lower
 level  of  prevailing  wages  by  international
 standards  for  its  highly-skilled  work  forces,
 India  can  tap  its  potential  for  higher  exports
 inservice-related  industry, for  example,  com-
 puter  software,  engineering  and  medical
 technology.  NRis  must  be  granted  dual  citi-
 zenship  and  should  be  given  tax  incentives
 to  bring  their  savings  back  to  the  country  for
 portfolio  or  direct  investments.  Let  us  not
 forget  the  fact  that  there  are  approximately
 ten  million  NRIs,  having  the  potential  to  bring
 in  ten  billion  dollars  of  foreign  exchange  into
 our  country.

 It  is  imperative  that  India  reduces  its
 dependence  on  non-essential  imports  and
 thus  save  valuable  foreign  exchange,  which
 is  to  be  used  exclusively  for  infrastructural
 like,  telecommunication,  transportation,  etc,
 and  productive  capacity  of  the  economy.  An
 elaborate  policy  of  import  substitution  must
 be  instituted  by  the  planning  authorities  to
 conserve  foreign  exchange  on  a  long-term
 basis.

 It  is  heartening  to  note  some  of  the
 expert  views  expressed  by  our  pragmatic
 Union  Ministers  renowned  industrialists  eco-
 nomic  wizards,  etc.  who  have  all  struck  an
 optimistic  note  Hon  Dr.  Manmohan  Singh
 has  categorically  assured  us  thatthe  Budget
 wili  contain  inflation.  Hon  Shri  Rameshwar
 Thakur  has  promised  major  tax  reforms.
 Hon.  Shri  .P.  Chidambaramji  has  boldly  de-
 clared  that  the  Liberalised  industrial  policy
 will  benefit  all.  The  noted  Jurist,  Shri  Nani
 Palkhivala ji  has  said  that  this  year’s  Budget
 is  not  for  the  greedy.  He  added  that  itis  a
 watershed  Budget,  opening  a  new  chapter
 towards  playing  our  legitimate  role  in  the
 world  economy.  Further, the  lastG-15  Coun-
 tries’  Meeting  in  Caracas  marked  a  water-
 shed  of  cooperation  between  Government
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 and  industry,  reflected  in  the  close  coordina-
 tion  andconsultations  between  Government
 of  India  and  industry  leaders.  The  President
 of  ASSOCHAM,  FICCI,  CEI,  FIEO  and  Cll
 welcomed the  involvement  of  Indian  industry
 with  the  Government  of  Indian  in  the  G-15
 Meeting.  The  apex  bodies  of  Indian  industry
 held  the  view  that  this  welcome  beginning
 can  be  developed  and  further  consolidated.

 All  the  same,  the  hon.  Union  Finance
 Minister  is  urged  to  review  some  of  the
 Budget  proposals,  like  those  relating  to  with-
 drawal  of  certain  tax  shelters  which  have
 adversely  affected  the  common  man.  Tha
 withdrawal  of  Sections  80  CCA,  8  CCB,  80L
 etc.,  could  make  the  savings  mobilisation  in
 the  States  suffer  as  has  been  pointed  out  by
 the  dynamic  Chief  Minister  of  Tamil  Nadu
 hon  madam  J.  Jaylalithi  a  in  particular.  The
 Government  should  also  focus  more  atten-
 tion  to  development  of  agriculture,  construc-
 tion  and  other  avenues,  which  could  lead  to
 emeloyment  generation.  Pruning  allocations
 under  these  heads  might  have  undesirable
 spin-offs.  duties  taxes  etc  on  vital  materials
 and  as  this  is  not  for  cement  steel  and  life-
 saving  drugs  should  be  reduced  ,  as  this  is
 not  beneficial  either to  the  manufacturer  orto
 the  consumer.

 The  authorities  can  take  a  second  look
 onthe  wealth  tax  on  publiccompanies, which
 is  sought  to  be  reintroduced  after  being
 repealed  by  the  finance  Act,  1960  and  the
 wealth  tax  on  urban  land  of  large  public
 companies  on  the  basis  of  being  unproduc-
 tive.  The  special  surcharge  on  income-tax  is
 questionable,  as  this  measure  would  deny
 the  States  a  share  inthe  tax  collected  through
 surcharge.

 The  Government  should  take  a  prag-
 matic  approach  for  accelerating  exports.
 There  could  be  pessibility  for  increasing
 exports  to  general  currency  area  in  the
 coming  years.  However,  the  exporters,  who
 were  doing  business  mostly  with  rupee  trade
 area,  have  been  adversely  affected.  The
 Government  should  also  take  a  cautious
 approach  towards  the  capital  market.  There
 is  no  denial  that  in  the  coming  years,  private
 corporate  sector  has  -  mobilise  its  capital
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 resources,  mostly  from  this  sector.  A  slide
 downwards  of  the  capital  market  index  would
 considerably erode  the  investors’  confidence.

 Further,  both  life-saving  and  sight-sav-
 ing  equipment  are  exempt  from  Customs
 Duty.  However,  there  is  anomaly  in  this
 year’s  Budget,  regarding  the  exchange  rates
 that  have  been  available  for  the  import  of
 sight-saving  equipment and  drugs.  While  for
 life-saving  drugs  and  equipment  foreign  ex-
 change  will  be  provided  by  the  Government
 at  the  official  exchange  rates,  the  foreign
 exchange  for  sight-saving  equipment  bywill-
 be  decided  by  market-determinedexchange
 rates.  this  implies  an  increase  in  the  price  of
 singht-saving  equipment  20  percent.  Hence,
 this  category  of  equipment  should  also  be
 permitted  to  be  bought  under  official  ex-
 change  rates.  After  all,  life  without  sightis  not
 worth  living.  Such  persons  would  also  be  a
 burden  on  the  society,  was  ithe  observation
 made  by  the  Madras-based,  noted  ophthal-
 mic  Surgeon  ,  Dr.  J.  Agarwal.

 There  is  a  dire  need  for  increasing
 literacy  anc  population  control  to  improve  the
 general  standards  of  living.  Energy  short-
 ages,  transportation  bottlenecks  and
 irrigational  deficiencies  so  essential  for  re-
 gional  development  must  be  tackled  on  a
 war  footing  with  adequate  funds  allocation.
 Another  crucial  need  of  the  hour is  reform  of
 the  vital  public  sector  undertakings  of  our
 country.  However,  the  country’s  credit  wor-
 thiness  that  had  disappeared  some  time
 ago,  seems  to  have  re-appeared  now.  There
 is  much  hue  and  cry  and  deep  concern  that
 India  has  succumbed  to  pressures  from
 international  financial  institutions.  If  the  con-
 ditionalities  prescribed  by  the  [.M.F.  World
 bank  and  Aisan  Development  bank  were
 good  for  the  country’s  economy.,  I  daresay,
 there  is  nothing  wrong  in  accepting  them.

 All  the  same  time,  it  was  not  these
 international  finance  institutions  that  had
 improved  the  new  policy,  but  the  congress
 party’s  election  manifesto,  which  in  turn  was
 originally  piloted  by  our  fom  Prime  Minister
 late  Shir  Rajiv  Gandhi.

 In  conclusion,  it  is  worthwhile  quoting

 the  observations  made  by  the  dynamic  Presi-
 dent  of  ASSOCHAM,  Shri  N.  Sankar  while
 being  interviewed  on  the  Doordarshan  by
 Shri  Deepak  Vohra  on  the  18th  March,  1992.
 He  assertedthatthe  Government  has  opened
 up,  our  economy  has  also  opened  up,  giving
 rise  to  a  very  optmistic  scenario  for  ushering
 inthe  21st  century.  Icould  not  agree  ore  with
 by  former  tennins  colleague  and  classmate.
 Thus,  ।  whole-heatedly  support  the  General
 Budget  for  1992-93.

 SHRI  MORESHWAR  SAVE
 (Aurangabad):  Mr.  Chairman,  Sir,  when  the
 Budget  was  presentedon  29th  February,  we
 thought  that,  probably,  this  is  one  of  the
 finest  Budgets.  But,  unfortunately,  after  the
 interpretation  which  we  have  come  across,
 we  find  that  it  is  nothing  but  a  dramatic  and
 sugar  coated  quinine  so  to  say  one,  and
 ultimately  it  is  going  to  have  the  effect  of
 poison.

 The  Union  Budget  presented  this  year
 by  the  hon.  Finance  Minister  had  raised  lot  of
 leading  the  country  into  a  situation  of  total
 bankruptcy  has  to  be  accepted  by  the  party
 which  ruled  the  country  for  the  last  forty
 years.  Commendable  job  has  been  done  by
 the  Finance  Minister  in  pointing  out  that
 reforms  process,  which  has  been  set  into
 motion,  will  yield  results  only  after  two  or tree
 years.

 For  the  purposes  of  simplification  |  wish
 toclassify  the  Budget  into  four  parts.  One  for
 the  rural  sector,  second  for  the  organised
 work  force  and  salaried  persons,  third  for
 traders  and  SSI  units  and  fourth,  for  the  big
 industries.  The  major  problem  before  the
 nation,  where  any  Finance  Minister  should
 have  top  priority  to  address,  is  the  galloping
 inflation.

 Asteady  rate  of  12.8  percentcan  erode
 totally  and  chance  of  improvement  in  the
 quality  of  life.  There  is  no  comfort  in  saying
 that  the  rate  has  been  brought  down  from  16
 per  cent.  Inflation  hurts  the  poor  and  fixed
 income  earner.  Fiscal  discipline,  if  achieved,
 would  restore  single  digit  inflation.

 The  Government  has  widely  advertised
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 the  PDS  as  arelief  to  the  vulnerable  sections
 of  our  society.  |  may  point  out  that  few  ration
 shops  have  exhibited  total  callousness  and
 the  material  supplied  which  is  full  of  stones
 and  cement  in  cereals  is  unfit  for  consump-
 tion.  Itwas  my  misfortune  to

 discover  this  on
 my  own

 ration
 card.

 The  Budget,  therefore,  does  not  pro-
 vide  for  fighting  inflation  with  a  missionary
 zeal.  |  would,  therefore,  call  upon  more
 efficient  management  of  the  PDS  machinery
 sothat  people  could  get  quality  materialfrom the  ration  shops.

 For  the  organised  sector,  the  Budget
 has  proposed  certain  reliefs  in  the  form  of
 personal  Income  Tax  restructuring  In  my
 opinion,  the  limit  of  Rs.  28,000,  which  has
 beenraisedfrom  Rs.  22,000  shouldbe  taken
 up  to  Rs.  40,000.  Withdrawal  of  Section  80L
 is  amounting  to  a  negating  factor  as  against
 this  increase  in  exeption.

 While  the  nation  would  largely  welcome
 the  rationalisation  of  structure  and  the  tax
 lavied  at  the  entry  point  and  over  Rs.  ।  lakh,
 the  relief  is  deceptive.

 The  Finance  Minister  has  cleverly  taken
 away  with  the  left  hand  what  he  has  gener-
 ously  given  with  the  right  hand.

 Reverting  back  to  the  proposal  on  the
 small  farmers,  consortium  that  the  Finance
 Minister  has  proposed,  |  would  await  details
 as  |  belong  to  the  constituency  which  is
 basically  from  the  rural  sector.

 Agriculture  is  the  mainstay  of  our
 economy.  The  recent  figures  provide  a  dis-
 mal  prcture  with  low  output  during  the  last
 year.  Drought  stricker  States  are  looking
 forward  to  a  policy  initiative  in  improving
 infrastructural  facilities.  About  provision  for
 increasing  irrigation  potential,  incentive  for
 dry  land  farming,  raising  credit  from  the
 cooperative  sector,  call  for  meaningful  allo-
 cations  in  the  plan  outlays,  ।  am  afraid  non-
 provision  would  leadto  problems which  would
 retard  the  process  of  increasing  production.

 SHRI  OSCAR  FERNANDES:  Sir,  }am
 “on  a  point  of  order.  |  think  our  Members

 should  avoid  reading.

 SHRI  MORESHWAR  SAVE:  lamrefer-
 ring  to  the  points.

 MR.  CHAIRMAN:  Mr.  Femandes,  let
 him  continue.

 (Interruptions)

 SHRIOSCAR  FERNANDES:  Sthink  our
 Members  should  avoid  reading  their
 speeches.(Jnterruptions)

 SHRI  MORESHWAR  SAVE:  Sir,  cut-
 ting  of  subsidies  which  forma  major  problem
 of  the  non  plan  expenditure  is  welcome.
 Provision  of  Rs.  2500  crores  on  this  account
 may  not  be  adequate  and  that  should  be
 improved.  Ihave  very  strong  reservations  on
 the  reduction  of  outlay  for  the  rural  develop-
 ment.  In  conclusion  at  the  end!  will  be  giving
 the  percentage  to  show  how  it  has  come
 down.

 We  seem to  be  getting  into  a  debt-trap.
 The  proposed  concessions  in  excise  duty
 and  customs  duty  would  make  the  industry
 growth  oriented  and  more  viable.  The  impli-
 cations of  making  pesticides,  seeds  easier to
 obtain  from  foreign  sources  is  dangerous.
 The  proposal  for  reduction  of  duty  on  capital
 goods,  concessions  of  excise  on  nylon,  vis-
 cose  and  textiles  etc.  are  welcome  mea-
 sures.

 People  are  very  keen  on  knowing  the
 economic  reforms  and  rationalisation  that
 you  desire  to  achieve  in  the  banking  industry.

 There  is  no  meaningful  direction  in  the
 Budget  to  make  this  more  efficient  and  busi-
 ness  conscious.

 On  the  personal  income  tax,  it  has  been
 a  clever  exercise.  ॥  my  opinion  Sections
 80L,  80CC  (A)  and  80CC  (8)  should  be
 restored  as  it  affects  pensioners  as  well  as  it
 discourages  savings  from  those  who  are  on
 the  verge  of  retirement  and  needy  people.
 So,  the  limit  should  be  extended  to  Rs.
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 40,000/-  as  it  is  reasonable.  Welath  Tax
 modifications  have  serious  overtones  and
 we  may  witness  stage  situations.  National
 Wealth  like  house  property  has  been  heavily
 taxed.  in  nutshell,  the  Budget  does  not  mark
 unemployment,  poverty  and  rural  economy
 as  its  targets.  Though  the  deficit  has  been
 reduced,  ।  am  afraid  the  nation  has  not  been
 given  an  opportunity  to  prove  its  resilience.
 The  Budget  wouid  stoke  inflation  and  the
 disinvestment  of  public  sector  units  may
 result  in  massive  sickness  and  unemploy-
 ment.  As  of  today,  out  of  227  public  under-
 takings,  58  are  in  red.  If  they  are  required  to
 be  rehabilitated,  then  we  wouid  require  an
 amount  of  Rs.  15,000  crores.  inthis  amount,
 they  are  going  to  rehabilitate  about  fourlakh
 people,  but  with  this  amount  they  can  pro-
 vide  employment  to  15  lakh  people  more.
 So,  in  view  of  this,  the  Government  should
 seriously  considerthe  issues  of  disinvestment
 and  rehabilitation  programmes  and  avoid,  as
 far  as  possible,  to  run  these  sick  industries  in
 public  sector.

 Then,  the  discontinuation  of  control  of
 capital  issues  is  likely  to  prove  a  big  gamble.
 When  you  are  opening  the  nation  to  foreign
 competition  and  investment,  neglect  of  SSI
 and  proper  attention  to  our  industry  would
 lead  us  to  greater  problems.

 Sir,  before  Iconclude,  would  like to  give
 some  suggestions.  The  suggestions  are  like
 this;

 (1)  |  The  process  of  import  substitu-
 tion  and  protection  of  infant  stra-
 tegic  industries  should  be  looked
 into.

 (2)  Labourlaws  and  enforcement  as
 wellas  trade  union  practices  need
 sehious  attention.

 (3)  Domination  of  rich  and  middle
 farmers  over  the  rural  poors
 should  be  curbed.

 (4)  |  Loan  Waiver  Schemes  shouid
 be  discouraged.

 (5)  ।  ExternalFinance  can  at  best  pro-

 vide  us  breathing period  and  can-
 not  be  asubstitute  forsolving  our
 problems.  We  must  try  to  be-
 come  self-sufficient  in  every  field.

 (6)  Thereduction  of  subsidies  is  the
 most  favoured  but  resisted  solu-
 tion  for  closing  the  budgetary
 gap.

 (7)  By  improved  efficiency,  cost  of
 fertilisers,  irrigation  water  and
 electricity  should  be  lowered.

 (8)  |  Unproductive  expenditure  should
 be  avoided.after  funds  acquired
 from  International  Monetary
 Fund,  World  Bank  as  well  a  dis-
 investment  of  public  sector  eq-
 uity.

 (9)  Increased  defensce  provisions
 are  going  to  be  meaningless  due
 to  devaluation  which  needs  your
 kind  attention.

 Sir,  now,  |  would  like  to  give  some
 figures.  In  1981-82,  the  development  expen-
 diture  in  the  Goverment  Budget  was  42
 percent  and  the  other  expenditure  was  58
 percent.  Now,  in  1991-92,  the  development
 expenditure  has  come  down  to  29.2  percent
 andthe  other  expenditures  have  gone  to  70.
 3  per  cent.  Similarly,  as  far  as  loans  are
 concerned,  in  1981-82,  our  internei  loans
 were  Rs.  30,684  crores  foreign  loans  were
 crores.  Rs.11.  298  crores,In  1991-92,  the
 internal  loans  stand  at  Rs.1,  71,589  crores
 and  the  foreign  loans  stand  atRs.  35,  122
 crores.  In  1981-82, the  totalloans  amounted
 to  Rs.  59,749  crores  and  in  1991-92,  it
 Rs.355,  201  crores.  in  this  fashion,  you  can
 understand  what  sort  of  burden  we  are
 carrying  presently.

 in  1983-84,  we  spent  Rs.  2.749  crores
 on  account  of  subsidy  we  were  paying  an
 interest  of  Rs.  4,795  crores  and  on  defence
 we  were  spending  Rs.  5,831  crores.  As
 Against  this,  if  you  see  the  figures  of  1991-
 92  you  will  realise  as to  where  we  stand  now,
 In  1983-84,  the  subsidy  was  Rs.  2,  749
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 crores  and  In  1991-92,  ॥  is  Rs.  10,  395
 crores,  that  is,  about  9.2  per  cent  of  the
 Budget.  Similarly,  on  the  interest  side,  as
 against  Rs.  4,  795  crores  in  1983-84  we  are
 now  paying  Rs.  27,  450  crores  in  1991-92,
 both  internal  as  well  as  external.  Though  the
 defence  budget  has  increased  from  Rs.  5,
 831  crores  in  1983-84,  to  Rs.  15,350  crores
 in  1991-92,  it  has  come  down  from  16,4  per
 cent  to  14.4  per  cent.

 So,  looking  to  all  these  four,  |  would
 request  the  hon.  Finance  Minister  to  go
 through  these  things  seriously  and  make
 suitable  amendments  in  the  proposals  which
 he  has  presented  on  the  29th  February,
 1992.

 SHRIE.  AHAMED  (Manjeri):  Mr.  Chair-
 man  ,  ।  rise  to  support the  Budget  proposals.
 This  Budget  has  been  described  as  anti
 people  anti-poor,  anti-labour  and  anti-farm-
 ers  onthe  one  side  andon  the  otherside,  the
 national  media  has  described  this  Budget  as
 a  landmark  budget,  path-breaking,  populist
 and  innovative  budget.  My  opinion  is,  this  is
 a  realistic  budget.

 Whenever  we  examine  the  economic
 scenario  of  the  country,  this  Budget  cannot
 be  dismissed  as  anti-poor  and  anti  people.
 But  atthe  same  time,  we  must  also  make  as
 objective  study  of  the  Budget  and  the  cir-
 cumstances  under  which  the  hon.  Finance
 Minister  has  to  make  the  Budget  proposals.
 ॥  is  an  undisputed  fact  that  the  economic
 crunch  is  still  not  over.  The  balance  of  pay-
 ment  position  has  gone  up  reasonably  well.
 But  its  weaknesses  are  still  not  over.  We
 have  to  admit  that  strong  inflationary  trends
 with  the  resultant  difficulties  in  the  Price  front
 are  still  persisting  in  our  country.  The  great-
 est  constraint  for  our  Finance  Minister  is  on
 reducing  fiscal  deficit.  Gii  the  three  comnv-
 nents  of  expedite  namely  Defense,  interest
 on  debt  and  the  subsidy,  the  Finance  Minis-
 terwas  unable  totouch  andhe  hastobe  very
 much  cautious  when  he  touches  the  De-
 fence  expenditure.  As  far  as  the  other  sub-
 sidies  are  concerned,  we  have  to  maintain
 subsidy.  Taking  these  factors  into  account,

 one  will  come  to  the  final  conclusion  that  the
 Budget  that  has  been  presented  by  Dr.
 Manmohan  Singh  is  a  realistic  Budget  in  the
 present  circumstances.

 This  Budget  has  some  of  the  special
 features  compared  to  the  previous  Budgets
 presentedin  this  august  House  by the  present
 Finance  Minister  himself  as  also  the  former
 Finance  Minister.  ।  will  also  quote  what  the
 famous  economist  Prof.  A.M.  Khusro  has
 said:

 *
 Every  previous  Budget  works  within  a

 given  framework.  But  this  one  changes
 the  very  framework  from  a  semi-con-
 trolled  to  a  libealising  economy.

 -

 In  fact,  this  Budget  has  given  aliberal
 outlook  and  the  controls  have  been
 Liberalised  to  a  great  extent.  The  most  im-
 portant  aspect  of  the  Budget  is  that  there  is
 reduction  in  the  fiscal  deficit  as  compared to
 last  year.  He  has  brought  down  the  fiscal
 deficit  of  Rs.  44,  650  crores  in  1990-91;  to
 Rs.  37,792  crores  in  1991-92.  This  is  a
 matter  of  pride  and  the  Finance  Minister
 deserves  all  congratulations  on this  point.  He
 also  promised  that  he  would  further  reduce
 the  fiscal  deficit  from  Rs.  37.792  crores  to
 Rs.  34,408  crores  in  the  next  Budget.  If  the
 Finance  Minister  will  be  able  to  comply  the
 assurance  which  he  has  given  to  the  House,
 it  is  definitely a  path-breaking  as  far  as  our
 economy  is  concemed.

 I  may  just  mention  something  about  the
 balance  of  payment  position  about  which  the
 Finance  Minister  has  made  several  refer-
 ences  in  his  Budget.  The  Finance  Minister
 hastobe  congratulated for  raising  balance  of
 payment  position  from  Rs.  2,600  crores  to
 Rs,  11,000  crores.

 Some  of  the  measures that  the  Finance
 Minister  proposed  in  the  last  Budget  helped
 us  to  havé  a2  reasonably  well  balance  of
 payment  position.

 His  policy  of  introducing  partial  convert-
 ibility  of  Indian  rupee  and  also  of  the  gold
 import  as  well  as  the  gold  bond  policy,  may
 Isay,  are  the  innovative  ideas  which  will  help
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 us  to  stabilise  our  economic  system?

 There  are  several  advantages  in  this
 policy.  These  three  things,  partial  convert-
 ibility  of  indian  rupee  which  means  40  per
 cent  atthe  exchange  rate  and  another -  per
 cent  at  market  determined  price  as  well  as
 gold  import  by  NRis  and  the  proposed  gold
 bond  policy,  all  these  will  definitely  remove
 the  considerable  uncertainly  with  regard  to
 the  position  of  our  rupee  among  the  foreign
 and  domestic  transactors.  Barring  specified
 things,  all  other  capital  goods  will  also  be
 imported  against  foreign  exchange  andhere-
 afterthere  is  no  need  of  the  eximscrip  policy.
 This  will  also  strengthen  Indian  rupee.

 Regarding  the  gold  import,  !say  though
 itis  alaudable  ides,  it  may  not  be  possible  for
 all  the  NRis  to  bring  tne  gold,  as  it  is  men-
 tioned  in  the  Budget,  especially  when  we
 take  into  account  the  duty  framework  of  Rs.
 450/-  per  10  grammes.  ।  would  ask  why  not
 we just  encourage the  legal  import  of  the  gold
 SO  as  to  plug  all  the  loopholes  for  the  smug-
 gling  of  the  gold.  Now  our  requirement,  as  it
 is  estimated  is  200  tonnes  of  gold  a  year.
 Even  now  after  this  policy  of  liberalisation,  ।
 am  of  the  view  that  we  may  require  150
 tonnes  for  indigenous  consumption.  There-
 fore,  we  have  to  encourage  the  legal  import
 of  the  gold.

 This  gold  policy  is  a  silver  lining  in  our
 economic  policy.  But  what  about  silver?
 Silver  is  now  a  scarce  material  and  our
 position  is  very  bad  so  far  as  our  country  is
 concerned.  From  the  gulf  and  other  coun-
 tries,  silveris  being  smuggled  into  india.  that
 will  get  100  per  cent  profit  compared  to  gold.
 All  the  big  companies,  electronic  companies
 are  going  for  silver.

 Therefore,  the  Government  should  also
 bring  a  policy  with  respect  to  the  import  and
 export  of  silver  like  gold  policy.

 Now  those  smugglers  who  seem  to
 know  that  they  will  have  no  profit  in  gold  have
 now  turned  to  the  silver  smuggling  and  there
 are  also  big  business  people  in  this  country
 who  encourage  such  smuggling  of  silver  to
 India  to  meet  their  requirements.

 Therefore,  ।  strongly  urge  the  Govem-
 mentto  adopt  some  policy  or  some  measure
 tocheck  this  mugging  of  silverto  ourcountry.

 Another  point  ।  would  just  bring  to  the
 notice  of  the  Government  is  introduction  of  a
 new  tax  for  the  retail  shops.  The  Finance
 Minister  found  a  justification  for  it.  in  his
 speech,  para  62  in  part  (b),  ।  quote  the
 finance  Minister  who  said:-

 “In  a  country  with  a  population  of  over
 800  million,  hardly 7  million  persons  pay
 income  and  corporate  tax.  It  is,  there-
 fore,  necessary  to  attract  new  tax  pay-
 ers  in  the  tax  net.  With  this  end  in  view,
 |  propose  to  introduce  presumptive  tax
 system  in  respect  of  shopkeepers  and
 other  retail  traders  with  an  annual  turn-
 over  below  Rs.  5  lakhs.  “

 ।  say  it  is  quite  unjust  and  unfair  on  the
 part  of  the  Finance  Minister to  bring  the  poor
 small  retail  shopkeepers  under  the  tax.  He
 has  got  several  areas  where  he  can  travel.
 He  is  taking  people  whose  annual  tum-over
 is  below  Rs.  5  lakhs.  But  turn-over  and  the
 profit  have  no  relevance  as  a  matter  of  fact.
 There  may  bea  turn-over to  the  extent  of  Rs.
 5  lakhs.  But  it  does  not  mean  that  he  may  get
 even  5  per  cent  profit.  Even  if  he  takes  into
 account  the  fact  that  Rs.  5  lakhs  will  have  5
 percent  profit,  his  annual  income  willbe  only
 Rs.  2000/-.  The  Government  have  given
 income-tax  exemption  to  those  whose  an-
 nual  income  limit  is  up  to  Rs.  28,000/-  This
 means,  the  salary  or  income  of  a  person  is
 Rs.  2300  per  month.  The  small  and  petty
 shop-owners  may  not  have  income  to  that
 extent.

 MR.  CHAIRMAN:  Shri  E.  Ahamed,
 please  wind  up.  Your  time  is  up.

 SHRI  E.  AHMED:  Whenever  ।  speak,
 you  will  be  there.  This  is  the  only  excuse  for
 me.  (interruptions)  Therefore,  even  if  he
 wants  to  bring  in  more  people,  as  a  matter  of
 right  the  Finance  Minister  should  not  resort
 to  this  method  of  bringing  the  small  shop-
 owners,  retail  shop-owners  etc.  into  the  tax
 ambit.
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 MR.  CHAIRMAN:  It  is  a  voluntary  de-
 posit.

 SHRIE.  AHAMED:  ॥  is  not  a  voluntary
 deposit.  itis  a  voluntary  deposit,  so  far  as  the
 Finance  Minister  is  concemed.  But  when  it
 will  goto  the  ground  favel,  the  rural  fevel,  the
 local  level  the  officers  will  put  allthe  pressure
 on  such  people  because  they  want  to  be  in
 the  good  book  of  their  superiors.  Therefore,
 it  is  not  a  voluntary  one.  It  cannot  be  taken
 like  that.  Why  should  it  be  so?

 Also,  there  are  certain  other  things.  This
 Budget  has  not  provided  anything  special  for
 the  coastal  people,  people  who  are  eking
 their  livelihood  through  fisheries  and  such
 other  things.  ।  may  say  that  the  allocation  for
 the  rural  development  project  In  1991-92
 was  म  3520.24  crores.  But  in  1992-93,  this
 has  been  reduced  to  Rs.  3113.  25  crores.
 Why?  The  rural  development  programme  is
 helping  our  poor  people.  How  could  the
 Govemment  just  reduced  the  allocation  so
 faras  ruraldevelopmentis  concemed?  Again,
 the  allocation  made  under  JRY  programme
 in  1991-92  was  to  the  tune  of  Rs.  2100
 crores.  But  this  year  it  has  been  reduced  to
 Rs.  2046  crores.  This  is  also  a  matter  of  great
 concem.

 MR.  CHAIRMAN:  Please  wind  up  now.

 SHRI  ६.  AHAMED:  Before  winding  up,
 ।  would  just  like  to  say  that  liberalisation  is
 something  good  for  the  country.  But  over-
 liberalisation  is  a  dangerous  phenomenon.
 What  is  our  position?  After  this  over-
 liberalisation,  what  is  the  position  with  regard
 tothe  tiny  andsmall-scale  sectors?  They  are
 to  compete  with  the  foreign  investors  and

 also  the  multinationals  Therefore,  special
 protection  should  be  given  to  the  small  and

 tiny  industrialists  in  this  country.  Unless  we
 do  it,  we  will  not  be  doing  justice  to  this
 sector.

 Finally,  withthese few  words,  once  again
 ।  congratulate  the  Finance  Minister  for  his
 commendable  work  which  he  has  done  in
 this  regard.

 ।  Translation]

 SHRI  ASTUBHUJA  PRASAD  SHUKLA
 (Khalilabad):  Mr.  Speaker,  Sir,  while  pre-
 senting  the  Budget  the  hon.  Finance  Minister
 had  patted  his  own  back  himself  and  as-
 serted  very  cheerfully  that  they  would  eradi-
 cate  unemployment  during  the  next  10  years.
 But  it  appears  to  me  that  the  hon.  Finance
 Minister  has  not  shown  any  concern  any-
 where  towards  the  growing  unemployment
 in  the  country.  He  did  not  find  out  the  factors
 teading  to  growing  unemployment.  It  does
 not  mean  that  no  concrete  efforts  were  made
 to  eradicate  unemployment  during  the  pe-
 riod  of  44  years  of  rule.  Many  ways  were
 found  out  but  the  unemployment  growth
 ratio  is  10  times  more  than  that  of  the
 population  growth.  When  the  Government
 provided  means  to  eradicate  2  percent  un-
 employment,  the  ratio  of  increase  in  unem-
 ployment  remained  two  and  a  half  per  cent.

 16.00  hrs.

 We  tried  to  provide  employment  in  dif-
 ferent  ways  in  the  name  of  Jawahar  Rozgar
 Yojana,  Self-Employment  Scheme  and  Ur-
 ban  Employment  Scheme.  But  what  is  the
 reason  that  we  failed  to  check  it  anywhere
 despite  our  willingness?  If  the  reason  is
 found  out,  it  becomes  amply  clear  that  the
 funds  needed  for  a  particular  job  were  not
 provided.  The  industries  should  have  been
 set  up  according  to  the  demand  and  on  the
 basis  of  production.  We  did  not  fix  the  target
 to  set  up  those  industries  keeping  that  in
 mind.

 16.01  hrs.

 [SHRI  RAM  NAIK  in  the  Chair

 Mr.  Chairman,  Sir,  at  the  same  time  we
 did  not  keep  it  in  mind  whether we  are  making
 any  arrangement  to  compete  in  the  market
 or  not.  This  is  an  age  of  publicity.  Big
 companise  prepare  the  people  mentally  to
 use  their  products  through  publicity  on  tele-
 vision  and  through  advertisements  in  big
 newspapers.  When  we  get  up  in  the  morn-
 ing,  we  have  tooth  paste  and  brush  in  our
 hands.  When  we  come  out  after  brushing,
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 then  we  have  the  shaving  cream,  soap,
 blade  and  all  the  cosmetics  in  our  hands
 made  by  the  big  companies.  Our  daily  life
 begins  with  physical  cleanliness  and  this
 publicity  for  us  begins  to  work  right  from  the
 morning.  In  this  very  House,  when  ।  was  not
 a  Member,  but  whatever  information  |  have
 got  is  that  once  an  effort  was  made—

 16.02  hrs.

 [MR.  SPEAKER  in  the  Chair

 that  whatever  items  are  produced  by  differ-
 ent  industries  will  be  produced  by  them
 which  are  reserved  for  them.  This  is  India.
 The  hon.  Finance  Minister  says  that  they  will
 eradicate  unemployment.  But  ।  want  to  know
 whether the  panacea  in  the  form  of  multina-
 tionals  suggested  by  you  will  allow  the  cot-
 tage  industries  andthe  small  scale  industries
 of  this  country  to  develop?  Some  people  will
 get  employment  through  these  multinational
 companises  but  as  compared  to  big  compa-
 nies  the  small  scale  industries  provide  6
 times  more  employment.

 Mr.  Speaker,  Sir,  |  want  to  submit  that
 there  are  44  such  pharmaceutical  compa-
 nies  which  manufacture  such  medicines  as
 are  banned  in  their  respective  countries
 because  after  the  use  of  these  medicines,
 people  become  physically  and  mentally  ill.
 We  have  fot  a  list.  These  multinationals  are
 manufacturing  items  in  ourcountry and  leave
 the  country  after  minting  money.  TheSecom-
 panies  create  differences  among  our  coun-
 trymen.  |  want  to  ask  from  the  hon.  Finance
 Minister  whether  it  is  the  fate  of  our  country.
 Have  you  ever  paid  any  attention  to  the  fact
 that  the  farmer  of  this  country  is  unable  to
 buy  wax  for  50  paisa  to  fill  in  inch  deep
 chilblains  in  his  feet  even  after  44  years  of
 independence.  Have  youever  bothered  about
 the  farmer  who  returns  in  the  evening  from
 the  fields  after  doing  hard  labour  throughout
 the  day  and  goes  to  bed  after  taking  pota-
 toes?  Have  you  bothered  about  the  farmer
 who  celebrates  festivals  and  marriage
 ceremanies  under  debt?  The  Indian  farmer
 is  not  unlucky,  neither  he  is  unfortunate  nor
 Godis  angry  with  him.  ffanybody  is  uncareful
 for  him,  if  anybody  has  played  with  his  fate,

 itis  the  people  who  are  sitting  in  this  House.
 They  have  never  kept  in  mind  as  to  what  are
 the  necessities  of  the  farmer  and  his  son.

 Mr.  Speaker,  Sir,  |  would  like  to  submit
 that  80  per  cent  of  india  lives  in  villages  and
 80  per  cent  of  the  work  force  consists  of  the
 farmers.  India  cannot  progress  and  cannot
 solve  the  perennial  unemployment  problem
 afflicting  the  country,  till  the  policies  are
 framed  keeping  In  mind  the  need  to  encour-
 age  agro-based  industries.

 Destiny  of  India  will  change  only  when
 the  industries  are  classified  and  there  is
 coordination  among  them  and  agro-based
 industries  are  set  up  speedily  to  meet  the
 demand  and  facilities. are  made  available  for
 the  growth  of  cottage  and  small  industries.
 But  no  such  endeavour has  been  made  inthe
 current  Budget  and  ।  do  not  know  in  which
 direction  the  hon.  Minister  of  Finance  wants
 tosteerthe  country.  Whenever  new  Govem-
 ment  assumes  office,  needforbasic  changes
 in  the  education  system  are  emphasised.
 The  whole  House  gets  engrossedin  the  task
 and  ponders  over  the  issue  of  the  type  of  a
 neweducation  policy  needed  forthe  country.
 Everyone  talks  of  employment  oriented  edu-
 cation  which  is  the  need  of  hour  in  the
 country,  but  the  allocation  that  has  been
 made  for  it  is  insufficient.  ॥  has  been  a  long
 standing  demand  that  atleast  10  per  cent  of
 the  Budget  allocation  must  be  made  for
 strengthening  education  system  in  the  coun-
 try  and  to  ameliorate  the  lot  of  farmers  all
 amenities  must  be  given  to  them.  The  day
 these  turn  issues  are  appreciated  the  for-
 tune  of  the  country  will  turn  tor  the  better.  ।
 oppose  this  Budget  because  it  is  anti  poor
 farmer,  antilabourer  and  antistudent.  ।  thank
 you  for  giving  me  an  opportunity  to  speak.

 SHRI  B..  BHERU  LAL  MEENA
 (Salumbar):  Mr.  Speaker,  Sir,  ।  would  like  to
 say  a  few  words  in  support  of  the  Budget
 presented  by  Shri  Manmohan  Singh  on  29th
 February.  Other  hon.  Members  too  have
 expressed  their  views,  but  without  going  into
 the  usual  formalities  |  would  like  to  highlight
 the  plight  of  poor  in  Rajasthan.  On  many  an
 occasion  |  get  quite  agitated  while  narrating
 their  plight  and  today  also  ।  want  like  to
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 highlight  their  plight.  There  is  a  saying  in
 Rajasthan  which  means  that  whenthe  camel
 moves,  the  mouth  of  fox  waters  in  the  hope
 that  the  protruding  lips  of  camel  may  fall  and
 she  may  have  a  feast.  Similarly,  the  people
 always  keep  craving  for  the  happenings
 which  may  not  take  place  in  the  normal
 circumstances.  They  live  on  false  hopes.
 The  poor  keep  on  waiting  expectantly  for
 jobs  and  bread.  While  at  the  centre
 Congress(I)  is  in  power,  in  Rajasthan  B.J.P.
 is  in  the  saddle.  ॥  is  a  common  concern  to
 make  food  available  to  the  poor  populace.
 Both  the  Congress  (I)  and  the  B.J.P.  prom-
 ised  to  make  food  supplies  available  after
 victory.  But  it  seems  to  be  a  hollow  promise.
 B.J.P.  Goverment  of  Rajasthan  says  till  the
 supplies  are  received  from  the  Centre  noth-
 ing  could  be  done.  (/nterruptions)  However,
 the  Centre  passes  on  the  buck  to  make  food
 supplies  available  on  to  the  State  Govern-
 ment.  In  this  ongoing  feud  it  is  the  people  of
 the  State  who  are  suffering  |  highlighted
 these  issues  in  the  last  session  and  even
 earlier,  but  till  date  nelther  food  supplies
 have  been  augmented  nor  relief  works  have
 been  undertaken  in  the  areas  which  are  in
 the  grip  of  drought.  Allthe  hon.  Members  are
 elected  to  the  House  in  order  to  find  ways  to
 ameliorate  the  sufferings  of  the  poor.  ।  would
 like  to  highlight  all  these  issues  in  the  august
 House,  with  the  request  to  the  Centri  Gov-
 ernment  to  increase  the  State’s  quota  of
 foodgrains,  so  that  those  people  atleast  get
 one  square  meal  a  day.

 Since  only  a  few  minutes  have  been
 allotted  to  me  so  ।  would  like  to  conclude  my
 speech  in  a  few  words.  |  support  the  new
 industrial  policy  of  the  Government.  How-
 ever  an  evaluation  of  the  impact  of
 privatisation  may  also  be  undertaken.  ।  would
 like  to  cite  a  practical  example.  In  my  con-
 stituency  Salumbar,  district  Udaipur,  there  is
 a  Bajaj  Group  factory.  Employees  of  the
 factory  are  meted  out  such  inhuman  treat-
 ment  by  the  management  of  the  factory  that
 it  is  beyond  description.  Employees  are  be-
 ing  committed  against  them.  ।  would  like  to
 bring  to  the  notice  of  the  central  Government
 an  episode  of  closure  of  the  factory  for  24

 days  by  the  management  without  any  rea-
 son.  On  reopening  when  the  workers  made
 queries  about  the  payment  of  wages  for
 those  24  days,  the  President  and  other  office
 bearers  of  the  Employees  union  were  given
 a  severe  thrashing.  Not  satisfied  with  all  this
 the  management  incited  the  workers  fac-
 tions  against  each  other.  It  is  a  well  known
 fact  that  managements  foment  factionalism
 among  workers  so  as  to  exploit  them.  As  a
 sequel  to  the  incidence  of  beating  of  the
 President  of  the  Union,  on  13th  December
 out  of  resentment the  workers  went  on  strike.
 The  strike  in  the  cement  factory,  has  entered
 105th  day  today  but  nothing  has  been  done
 to  break  the  deadlock  and  also  nothing  has
 been  done  forthe  betterment  of  the  workers.
 The  State  Government  on  being  approached
 promulgated  section  3,  further  instigating
 the  workers.  Instead  ofremoving  their  hard-
 ships, the  issue  was  further  complicated. We
 should  make  efforts  in  the  right  direction  lest
 it  might  happen  everywhere.  Such  incidents
 may  be  witnessed  everywhere,  because
 private  company  proprietors  will  try  to  earn
 maximum  profits  instead  of  helping  the  work-
 ers.  Entrepreneurs  willgo  in  formodernisation
 and  thereby  retrenching  the  workers.  The
 country  is  already  confronting  unemploy-
 ment  problem  and  if  workers  are  retrenched
 ina  bid  to  eam  maximum  profits,  what  will  be
 the  fate  of  the  workers?  That  ‘s  why  ।  have
 raised  the  issue  concerning  workers  and
 farmers  and  |  hope  these  will  be  pondered
 over  by  the  Government.

 In  additicn  |  had  asked  from  the  Central
 Government  about  the  details  of  Statewise
 budgetary  allocation  and  also  special  alloca-
 tion  funds  made  for  the  tribal  areas.  ॥  is  a
 general  belief  that  budgetary  allocation  for
 the  Rajasthan  is  quite  less.  Similarly  alloca-
 tion  made  by  the  Ministry  of  Welfare  for  the
 state  is  also  less.  |  think  if  something  is  to  be
 done  in  the  matter  of  welfare  of  backward
 classes,  in  Rajasthan  then  the  Central  Gov-
 emment  should  make  greater  allocation  for
 the  state  out  of  the  total  budgetary  alloca-
 tions.  Justice  should  also  be  done  to  the
 State  so  far  as  exploitation  of  labourers  and
 increasing  foodgrains  quota  is  concerned.  ।
 have  already  drawn  the  attention  of  the
 House  to  these  issues.
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 ।  would  like  to  highlight  how  the  B.J.  रि.
 has  misled  the  people  of  the  country  all
 along.  Earlierthe  party  mislead  the  people  by
 lauching  the  movement  for  banning  the
 slaughter  of  cows  and  later  on  undertook the
 ‘Kalash  Yatra’  to  mslead  the  people.  Subse-
 quently  the  BJP  started  worshipping  the
 bricks  and  also  launched  the  ‘Rath  Yatra’
 again  to  mislead  the  people.  All  of  us  must
 accept  what  has  actually  happened....  (/n-
 terruptions)

 DR.  LUXMINARAYAN  PANDEYA
 (Mandsaur):  Just  confine  yourself  to  the
 Budget.

 SHRI  BHERU  LAL  MEENA:  They  kept
 the  country  busy  by  raking  up  the  temple
 construction  issue  and  have  led  the  nation
 on  the  verge  of  disaster.  Construction  of
 temple  cannot  satisfy  the  empty  bellies.  God
 dwells  in  the  heart  of  everyone.  Hanuman
 was  also  a  great  discipline  and  worshipper of
 Rama.....

 MR.  SPEAKER:  Please  do  not  go  over
 to  Ramayana  etc.  Time  of  the  House  is
 precious.  Please  conclude  now.

 SHRI  BHERU  LAL  MEENA:  |  support
 this  Budget,  which  is  praiseworthy.  With
 these  words  |

 conclude.
 SHR!  ANNA  JOSHI  (Pune):  Mr.

 Speaker,  Sir,  ।  rise  to  express  my  views  on
 the  1992-93  Budget  presented  here.  Before
 Igo  into  the  details  of  this  Budget,  |  would  like
 to  draw  the  attention  to  the  House  to  the
 following  astonishing  facts.  When  the  first
 Budget  after  independence  was  presented
 in  this  House,  the  deficit  financing  was  of  Rs.
 1  crore  and  when  this  Budget  for  the  year
 1992-93  was  presented,  the  deficit  financing
 rose  to  Rs.  20,000  crores.

 The  wealth  accumulated  by  the  big
 houses  or  the  industrial  houses  in  the  80s
 was  counted  as  Rs.  6541  crores  andin  1991-
 9  the  same  figure  has  gone  uptd  Rs.  50000
 crores.  The  number  of  people  below  the
 poverty  line  has  gone  to  42  crores  and  the
 number  of  unemployed  persons  is  nearly
 seven  crore  on  record  and  nearly  five  crores
 people  from  the  rural  areas  have  not  listed

 their  names  in  your  employment  exchange
 registers.  All  these  figures  show  that  right
 from  the  independence  days  to  this  date  all
 the  five  year  plans,  the  money  you  have
 borrowed  and  spenton  these  schemes  have
 gone  to  the  drain.  The  final  picture  is  that  our
 mother  land  is  standing  at  the  doors  of  the
 foreign  countries  with  a  begging  bowl.

 They  indulge  in  tall  talks;  but  they  do  not
 practise  them.

 (will  remind  you  that  on  24th  December
 1991  there  was  a  meeting  of  the  National
 Development  Council  here  and  our  hon.
 Minister  and  the  Chief  Ministers  asserted
 that  there  should  be  at  least  ten  per  cent  cut
 in  the  expenses  of  the  State  Govermments.
 But  on  31st  December,  that  is  exactly  after
 one  week,  our  Chief  Minister  goes  fromhere
 to  Nagpur  and  there  he  expands  his  Cabinet!
 Crores  of  rupees  of  increase  in  expenditure
 is  there  in  Maharashtra  State.

 When  we  talk  of  corruption  the  Govern-
 ment  challenges  us  to  give  an  example  so
 that  they  can  see  as  to  how  they  can  eradi-
 cate  corruption.  45  Members  of  this  House
 have  given  a  memorandum  to  the  Prime
 Minister,  who  is  also  holding  the  portfolio  of
 Industry.  We  have  requested  him  that  per-
 mission  should  be  given  to  prosecute  the
 higer-ups  of  Maruti  Udyog  Ltd.  against  whom
 CBi  has  made  investigations  into  17  corrup-
 tion  charges.  We  have  got  a  number  of
 charges  against  them  and  we  want  to  pros-
 ecute  these  gentlemen.  But  four  months
 have  passed;  neither  the  Prime  Minister  nor
 the  Minister  of  State  for  industry  gave  con-
 sent.  |  will  give  one  example  of  the  corrup-
 tion.  Seventy  Maruti  Cars  started  from
 Gurgaon  factory.  They  were  to  be  trans-
 ported  to  the  show-room  of  Maruti  Udyog
 Ltd.  in  New  Delhi.  But  those  seventy  cars
 have  never  reached  the  show-room.  Where
 have  they  gone?

 Whatis  the  amount?  Howis  it  adjusted?
 Who  is  responsible  for  it?  Nobody  knows
 these  things.

 In  1983,  they  have  imported  the  spare
 parts  worth  Rs.  150  crores.  Right  from  1983
 till  1992,  for  the  last  nine  years,  those  2,000
 boxes  are  lying  there.  Who  has  brought
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 these  spare  parts?  Where  are  they  to  be
 used?  Why  are  they  not  being  utilised?  Why
 those  boxes  were  not  opened?  All  these
 charges  were  made.  Then,  the  CBI  has  gone
 into  the  details  of  it.  They  have  got  the  proof
 and  they  have  appealed  to  the  Government,
 to  allow  them  to  prosecute  these  persons.
 But,  they  have  not  done.  There  are  so  many
 examples  like  that.

 ltseems  from  this  also  that  the  Govern-
 ment  has  not  acted  on  whatever  promises  it
 has  given  to  us,  to  the  poorer  section,  to  the
 tural  section.  |  have  got  the  figures  here.
 They  have  not  given  even  the  amount  which
 they  have  given  last  year.  ।  will  point  out
 something  from  the  Book,  ‘Budget  at  a
 glance’.

 For  the  PDS  about  which  the  Prime
 Minister  always  talks  that  we  have  to  im-
 prove  the  public  distribution  system,  last
 year  the  allotment  was  Rs.  18  crores.  Now,
 it  is  only  Rs.  10  crores.  Why  it  is  less?  It  is
 nearly  half  of  what  they  have  allotted  last
 year.  Why  is  it  so?  Similar  is  the  case  with
 small  scale  industries  and  agro  and  rural
 industries.

 Last  year  it  was  given  Rs.  350  crores.
 This  year,  it  is  only  Rs.  335  crores.Why?
 There  are  so  many  figures  like  that.

 The  tragedy  of  the  Budget  is  not  only
 that.  If  you  cannot  give  anything  to  the  poor
 peopte  orto  the  lower  middleclass  people, at
 feast  you  should  not  take  away  what  has
 been  givenby  the  predecessor,  to  them.  But,
 you  have  done  that  also.  It  is  expected  from
 a  gentlemen  that  if  he  cannot  give  anything,
 he  should  not  take  away  what  has  been
 given  to  him  by  some  other  person.  |  will  tell
 to  the  hon.  Finance  Minister  that  increase  in
 income  tax  slab  from  Rs.  22,000  to  Rs.
 28,000  is  not  sufficient.  है  is  a  technical  rise.
 Therefore,  we  request  .that  it  should  be
 increased  to  Rs.  48,000;  and  restore  the
 concessions  given  under  sections  80L,
 80CC(a),  80CC(b)  of  the  Income  Tax  Act.

 Secondly,  clubbing  the  income  of  the

 minors with  that  of  the  parents  is  avery  harsh
 provision  and  that  should  also  be  deleted.

 Thirdly,  in  the  Budget  speech  of  the
 Finance  Minister,  in  Paragraph  94,  he  has
 sald  that  he  wanted to  boost  the  housing  for
 the  weaker  sections  and  therefore  they  have
 brought  down  the  excise  duty  on  building
 materials  from  15  percent  to  5  percent.  The
 corrugated  sheets,  cement  pipes  are  manu-
 factured  by  SSI  units  and  they  are  not  ex-
 empted.  The  excise  duty  is  not  reduced  in
 their  case.  They  are  part  and  parcel  of
 housing  facility;  and  therefore  ।  will  request
 the  Finance  Minister  that  concession  should
 be  given  in  this  case  also.

 Fourthly,  ।  will  say  about  small  saving
 schemes.  In  foreign  countries,  the  Goverm-
 ment  takes  care  of  the  retirement,  old  age,
 unemployment,  sickness,  handicapped,  etc.
 But,  in  our  country,  we  have  to  make  provi-
 sions  for  ourselves-for  our  old  age,  for  our
 sickness  etc.  The  small  savings  business  -
 a  very  good  business.  ft  is  a  way  of  seif-
 employment.  Lakhs  of  people  throughout
 the  country  are  self-employed  like  this.  want
 to  impress  upon  the  House  that  80  per  cent
 of  the  agents  are  ladies;  tney  are  from  rural
 areas;  they  are  earning  something.  While
 they  are  earning,  they  are  giving  you  crores
 of  rupees.  But,  you  have  not  given  any
 concession  to  them.  So,  that  should  also  be
 given  to  them.

 Lastly,  to  have  the  foreign  reserve  fund
 for  our  country,  you  have  exempted  income
 tax  from  the  income  earned  by  exporting.  At
 the  same  time,  you  have  not  exempted
 projects  which  are  completed  abroad,  On
 their  income,  the  income  tax  of  50  per  cent
 is  there.  Therefore,  lrequest  you  to  consider
 both  the  income  tax  sections  8  HHB  and  80
 HHC  on  par.

 SHRI  MAN!  SHANKAR  AIYAR
 (Mayiladuturai):  Mr.  Speaker,  Sir,  ।  rise  to
 support  the  budget  presented  to  us  by  the
 Finance  Minister.  We  are  faced  with  a  curi-
 ous  conundrum.  While  the  country  applauds
 the  proposals  that  have  been  placed,  the
 Opposition  seeks  to  deride  them.  Yet  in  a
 parliamentary  democracy,  it  is  important
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 that  we  do  not  allow  our  ears  to  be  deafened
 by  the  applause  of  the  people.  it  is  also
 necessary  to  attempt  to  respond  to  the
 Opposition’s  concems,  I  believe,  itis  particu-
 larly  important  at  this  juncture  to  respond  to
 these  concerns  because  the  economy  of this
 country  is  at  its  most  crucial  tuming  point
 since  Pandit  Jawaharlal  Nehru  and  the  In-
 dian  National  Congress  declared  the  objec-
 tive  of  our  party,  our  Government  and  our
 country  to  be  the  establishment  and  mainte-
 nance  of  a  socialistic  pattern  of  society.

 The  question  is:  Are  we  abandoning  the
 path  of  a  socialistic  pattern  of  society?  Now
 ourfriends  of  the  Left,  particularly  ourfriends
 of  the  colour  red,  who  condemned  Panditji  at
 the  same  time  of  Avadi,  who  derided  the
 concept  of  the  Socialistic  pattem  of  society,
 when  it  was  first  enunciated  and  who  pre-
 tended for  years  that  we  were  only  abourgeios
 democratic  party  and  not  a  socialistic  party,
 have  suddenly  become  the  greatest  votaries
 of  the  Nehru  model  and  of  the  Avadi  pattern.

 Now  it  is  a  good  thing  that  knowledge
 has  come  to  them  at  long  last.  But  in  the
 process  of  their  getting  enlightened,  ।  think,
 it  is  extremely  wrong  with  them  to  suggest
 that  we  are  getting  benighted.  What  is  our
 socialism?  Our  socialism  is  certainly  not  the
 socialism  of  the  Communist  Party  of  India,
 Communist  Party  of  Marxists  Communist
 Party  of  India  ‘A’  to  'Z’.  what  ever  letters  they
 will  choose.  Why?  Precisely  because  from
 the  beginning,  Pandit  jisaw  that  the  fault  with
 the  communist  version  of  socialism  is  that
 that  version  was  dogmatic  and  doctrinaire.
 Now  we  find  that  30  years  later,  30  years
 after  Panditji’s  demise  that  the  God  of  the
 Communists  has  been  discredited,  the  book
 of  the  Communists  has  been  discarded  and
 the  Prophets  of  the  Communists  have  been
 disavowed.  That  is  why  our  socialism  is  not
 the  socialism  of  the  Communists.  Oursocial-
 ism  is  not  an  imported  ideology.  Ours  in  an
 indigenour  socialism.  That  is  why  it  is  an
 authentic  socialism.

 What  is  the  leading  characteristic  of  this
 authenticity?  It  is  that  our  socialism  is  both
 flexible  and  adaptable.  We  build  on  our
 successes.  We  00109,  like  the  Communists,

 have  a  vested  interest  in  poverty.  We  have
 an  objective  and  a  methodology.

 What  is  the  objective  of  the  socialism  of
 the  Congress  Party?  |  think,  it  can  be  re-
 sumed  in  one  phrase:  ‘the  elimination  of
 poverty’.  And  how  has  this  been  presented  to
 the  country?  Not  for  the  last  ten  years  and
 twenty  years,  |  am  talking  about  the  last
 seventy  years.  Mahatma  Gandhi  began  it  by
 saying  that  our socialismis the  worship of  the
 Almightly  as  Daridranarayana.  Panditji  de-
 scribed  it  as  the  building  of  the  modern
 temples  of  India.  Indiraji  said’  Garibi  Hatao!.
 And  Rajiv  Gandhi  said  that  we  will  place  the
 elimination  of  poverty  at  the  focal  point  of  our
 economic  policy.

 SHRI  SAIFUDDIN  CHOUDHURY:  In
 this  year’s  budget,  the  word  ।  socialism’  is  not
 there.

 SHRI  MANI  SHANKAR  AIYAR:  If  it  is
 not  there  and  perhaps  you  are  right,  1  deride
 it.  We  will  come  to  that  in  a  minute.  First,  ।
 want  to  understand  and  explain  what  is  the
 objective  of  our  socialism.  Now  I  want  to
 explain  what  is  the  methodology  of  our  so-
 cialism.

 SHRI  SAIFUDDIN  CHOUDHURY:  All
 right.

 SHRI  MANI  SHANKAR  AIYAR:  I  would
 like  to  quote  the  greatest  socialist  of  all  that
 ourcountry  has  produced  Jawaharlal  Nehru.

 He  was  the  President  of  my  party  and
 the  first  Prime  Minister of  this  country.  Panditji
 had  put  in  his  words  the  methodology  of  our
 socialism  at  the  All  India  Congress  Commit-
 tee  meeting  in  October,  1951  and  ।  quote  his
 words:

 “The  only  test  of  any  system  that.we
 apply  is  results.  To  what  extent  there  mustbe
 a  public  sector  or  a  private  sector  must
 therefore  be  judged  by  results.”

 Panditji  said  this  in  1951.

 And  now,  let  us  apply  this  test  to  the
 Budget  and  the  economic  policy  which  thi
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 Budget  represents  after  41  years  in  1992.
 The  economic  reforms  which  the  Govern-
 ment  has  now  initiated,  Sir,  are  not  the
 outcome  of  the  current  economic  crisis.
 They  would  have  been  undertaken  anyway
 and  they  were  presaged  in  the  manifesto  of
 the  Congress  Party  both  in  1989  and  1991.
 Inthe  1989  manifesto,  we  specifically  stated
 that  efforts  would  be  made  for  spurring
 production,  efficiency,  competitiveness,  we
 will  remove  bureaucratic  controls  and  con-
 fine  to  State  controi  only  those  areas  which
 are  important  strategically  and  will  be  under-
 taker  selectively  anddone  only  when  needed.
 Our  manitesto  in  1989  also  said  that  our
 entrepreneurs wouldbe  freed  to  concentrate
 on  generating  wealth  and  jobs  and  not  an-
 swering  queries  from  bureaucrats.  We  did
 not  come  to  power  then.  In  1991,  when  we
 fought  another  elections,  our  manifesto  spe-
 cifically  stated  and  pledged  the  gradual
 withdraw!  cf  the  public  sector  from  all  areas
 where  the  private  sector  or  the  joint  sector
 have  developed  capabilities. Therefore,  these
 reforms  wouldhave  been  undertaken  whether
 we  had  a  crisis  or  not.  But  the  total  mess  of
 the  economy  made  by  the  V.P.Singh  Gov-
 ernment  and  then  by  the  Chandra  Shekhar
 Government  made  these  economic  reforms
 a  matier  of  imperative  necessity.

 SHR!  ROSHAN  LAL:  What  did  the  Con-
 gress  do  for  43  years?

 SHRIMANI  SHANKAR  AIYAR:  lamjust
 going  to  the  answer  to  your  question.  The
 key  elements  of  the  structural  reforms  which
 we  are  currently  undertaking  fall  on  two
 specific  points.  The  first  point  is  tackling  tne
 immediate  crisis.  The  second  point  is  setting
 course  for  the  next  phase  of  development.

 Now,  in  regard to  immediate  crisis,  the
 crisis  which  we  faced  in  essence  was  the
 crisis  of  external  equalibrium.  This  crisis  has
 been  brought  about,  as  has  been  mentioned
 by  our  opponents,  by  a  very  large  increase  in
 our  externai  public  debt.That  is  the  basic
 cause.  But  when  we  undertake  debt  from
 others,  we  doit  in  the  confidence  that  we  will
 be  able  to  repay  it.  When  Rajiv  Gandhi  found
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 in  1985  and  +986  that  out  exports  were  not
 rising  10  a  level  commensurate  with  the  rise
 in  our  public  external  debt,  he  buckled  down
 to  the  task  of  seeing  that  our  exports  from
 India  increased  not  less  than  17  per  cent  in
 dollar  terms  and  not  in  rupee  terms.  17  per
 cent  sustained  on  an  average  over  three
 years  nc  in  rupees  terms  but  in  dollar  terms.
 That  is  what  is  called  crisis  management.

 There  was  only  one  big  mistake  that
 Indiraji  and  Rajiv  Gandhi  made  in  contracting
 this  external  debt.  The  mistake  was  that  they
 did  not  foresee  that  we  would  have  a  V.P.
 Singh  Government  and  then  we  will  have  a
 Chandra  ShekharGovernment.  They  did  not
 foresee  that  the  communists  and  the  com
 munalists  would  cohabit  in  order  to  keep  the
 V.P.  Singh  Government  in  power  nor  did
 they  foresee  that  we  would  support  a  Gov-
 ernment  that  was  in  a  hostage  to  two  con-
 stables  from  Harayana.  (/nterruptions)

 SHRI  ROSHAN  LAL:  On  what  basis  is
 he  making  these  charges?  (Jnterruptions)

 SHRIMAN!  SHANKAR  AIYAR:  ।  wantto
 make  it  abundantly  clear  that  we  do  not
 share  (Interruptions)  wi!l  you  please  sit
 down?  thave  not  yielded  to  you.  Sir,  lappeal
 to  the  Charr  for  protection.  (interruptions)

 MR.  SPEAKER:  Please  sit  down.

 Unterruptions}

 MR.  SPEAKER:  This  is  a  forum  for
 criticising  the  Governments.  You  should
 understand  thai.

 SHRI  MANI  SHANKAR  AIYAR:  Sir,  I
 say  this  with  pride  that  the  Congress  Party
 does  not  share  the  phobia  of  the  communists
 about  the  World  Bank  and  the  International
 Monetary  Fund.  We  are  proud  of  being
 founder  members  of  both  the  World  Bank
 and  the  IMF  and  it  is  we,  and  not  anybody
 else,  who  have  sat  with  our  partners  in  the
 World  Bank  and  the  IMF  and  negotiated  the
 Articles  of  Association  as  also  the  determi-
 nation  of  the  loan  categories,  of  the  loan
 conditionalities  and  the  loan  procedures.
 And  these  are  the  same  for  all  borrowers.
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 These  are  the  same  fordeveloping  countries
 as  or  developed  countries.  When  the  United
 Kingdom  was  required  to  take  a  loan  from
 the  IMF  and  the  world  Bank,  they  faced  the
 same  kind  of  conditionalities  which  we  faced.
 We  do  not  have  that  phobia.  And  the  reason
 why  we  do  not  have  that  phobia  is  that  we
 never  had  the  KGB  to  pick  up  our  bills.  We
 knew  that  we  would  have  to  go  to  the  World
 Bank  or  the  IMF.

 SHRIMATIMALIN!IBHATTACHARAYA:
 Sir,  this  is  objectionable.  This  kind  of  a
 statement  should  not  be  made.

 SHRI  MANI  SHANKAR  AIYAR:  All  right
 Madam.  |  will  say,  ‘Until  it  is  established.
 (interruptions)

 SHRIMATI  GEETA  MUKHERVEE:  The
 question  about  the  KGB  is  being  heard  now.
 Why  not  during  Rajiv  Gandhi's  tenure?  Why
 not  during  Indiraji’s  tenure?

 SHRI  MANI  SHANKAR  AIYAR:  ।  will
 reply  Madam.  One,  we  did  not  know.  Twe,
 you  were  making  false  allegations  against
 our  Government.

 The  causes  of  our  balance  of  payment
 problem  are,  as  Mr.  George  Fernandes
 pointed  out,  due  to  events  that  were  outside
 our  control.  There  was  a  war  in  West  Asia.
 There  was  arise  in  petroleum  prices.

 But  when  we  are  faced  with  a  crisis,
 what  shouldbe the  responsibility  of  a  respon-
 sible  Government?  Rajiv  Gandhi’s  Govern-
 ment  was  faced  with  the  worst  drought  of  the
 century  in  1987.  ft  was  the  year  when  our
 friends  over  there,  who  were  objecting  to  my
 reffering  to  the  KGB,  were  making  false
 allegations  against  my  leader  at  that  time.
 Instead  of  wasting  his  time  on  all  these  petty
 political  matters,  he  addressed  himself  tothe
 drought.  The  result  was  that  for  the  first  time
 inthe  economic  history  of  India,  we  emerged
 from  a  drought  with  a  positive  rate  of  growth!
 Andwhatdidthey  do?  One  was  going  around
 saying  ‘Mandalam,  Mandalam’  and  the  other
 chap  was  going  round  singing  ‘RamJanam’.
 ‘Ram  Janam’  This  is  the  irresponsibility  of
 Mr.  V.P.  Singh’s  Government.

 Grants  (Gen.),  1991-92
 SHRI  ROSHAN  LAL  (Khusja):  Sir,  lam

 on  a  point  of  order.  He  was  referring  to
 Mandal  Commission.  He  should  know  that
 the  Commission  was  set  up.  (/nterruptions)

 MR.  SPEAKER:  What  is  your  point  of
 order?  Do  you  understand  what  a  point  of
 order  is?  Where  have  we  committed  the
 mistake  ॥]  following  the  procedure?  Please
 let  me  know.  Please  do  not  raise  such  kinds
 of  points  of  order.  Your  point  of  order  is  out
 of  order?

 SHRI  MANI  SHANKAR  AIYAR:  Mr.
 Speaker,  Sir,  what  the  Finance  Minister  has
 achieved  in  the  course  of  the  last  eight
 months  is  that  he  has  converted  a  crisis  into
 an  opportunity.  He  has  restored  our  re-
 serves.  He  has  re-established  our credibility
 inthe  world.  And  he  has  converted  achained
 mouse  into  an  uncaged  tiger.  While  the
 whole  world  roars  with  approval,  Mr.  George
 &  Company  squeak  their  obsolete  mantras!

 Secondly,  we  have  set  the  course  for
 the  next  phase  of  development.  In  the  first
 phase,  we  inherited  a  colonial  economy.  tt
 was  an  organised  sector  dominated  by  for-
 eigners  who  were  used  td  combining  both
 economic  power  and  poinicai  power.  At  ihat
 time,  we  had  a  tiny  indigenous  capitalist
 class  who  were  mosily  traders,  monopolists
 andifii  might  use  one  of  our  friends’  favourite
 phrases,’  compradors’.  There  was  little  in-
 dustry,  low  technology,  low  saving  and  low
 investment.  There  was  no  special  attention
 paid  to  backward  areas.  There  was  little
 professional  management.  There  were  in-
 adequate  technical  skills  both  of  a  qualitative
 and  quantitative  nature.

 Therefore,  ourtask  at  thattime  was  two-
 fold.  One,  to  dismantle  the  colonial  economy
 and  the  second  to  inaugurate  a  new  era  of
 modemity.  We  have  dismantled  the  colonial
 era.  Where  are  Andrew  Yule,  Mackinnon
 Machenzie,  Gillanders  Arbuthnot  and
 Dunlop?  They  are  here.  But  they  are  all  in
 Indian  hands.

 There  are  lakhs  of  new  enterpreneursin
 this  country,  tiny,  small  and  medium.  The
 colonials  have  been  driven  away  by  Govern-
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 ment  action  as  well  as  private  enterprises.

 And  the  second  major  thing  that  we  had
 to  do  was  to  inaugurate  a  new  era  of  moder-
 nity.  That  is  why  an  arrowhead  role  was
 assigned  to  the  public  sector.  The  com:
 manding  heights  of  oureconomy  do  not  have
 to  be  captured.  They  have  been  captured.
 There  are  hundreds  of  public  sector  units
 including  several  which  are  extremely  effi-
 cient.  We  had  need  at  one  stage  of  an  infant
 industry  protection.  We  still  have  it  sectorally
 but  by  and  large,  the  country  needs  to  move
 from  the  phase  of  infant  industry  protection
 to  grown  up  industry  assertion.

 We  have  built  up  a  huge  small  and
 medium  sector  by giving  incentives  and  sub-
 sidies.  ॥  is  time  to  see  whether  we  can
 enable  them  to  stand  on  their  own  feet.  We
 have  had  over  the  last  43  years,  and  |  will
 answer  my  friend’s  question,  here  develop-
 ment  and  diversification  of  enterprise  of
 management  skills;  of  technical  skiils;  of
 backward  areas  andof  indigenous R&D.  Our
 savings  rate  is  the  highest  of  any  developing
 country  in  the  world.  We  have  a  Self-confi-
 dent  and  grown  up  economy.  |  will  give  you
 two  types  of  proofs.

 Oneis  ,  that  our  small  scale  industry  has
 totally  beaten  fhe  muttinationals.  Nirma,  pro-
 duced  by  a  smail  scale  industrialist,  Kersan
 Bhai  Patel,  has  thrashed  Surf  produced  by
 Uni  Lever.  Our  Rasna  produced  by  a  smail
 scale  industry  has  beaten  a  multinatiuonal
 product  ‘Tang’.  Ourlittle  Onida  and  Videocon
 have  grown  to  such  a  level  that  Phillips,  a
 multinational  giant  has  ringed  in  front  of
 Indian  enterprises.

 And  when  it  comes  to  the  public  sector,
 our  Maruti  of  the  public  sector  has  ousted  the
 private  sector  Hindustan  Motors.  Our  Indian
 Telephone  industries  is  standing  upto  Alcatel.
 C-Dot  has  outclassed  IT&T.  Our  HMT  is
 taking  on  Titan.

 Our  public  sector  is  mature.  Our  indig-

 enous  private  sector  is  mature.  There  is  no
 point  in  our  hinding  and  cringing  and  having
 an  inferiority  complex.  In  the  present  phase,
 we  must  build  on  past  successess.  That  is
 the  essence  of  the  Nehruvian  model,  that  ts,
 building  on  successes and  not  weeping  about
 failures.  We  must  hamess  the  burgeoning
 talent  of  this  country  to  growth  that  is  the
 message  of  Shri  Manmohan  Singh’s  Bud-
 get.

 We  on  the  treasury  benches  trust  our
 people  and  have  confidence  in  our  country.
 The  Opposition  does  not  trust  our  people
 and  has  no  confidence  in  our  country.  Our
 nation  cannot  be  built  on  a  lack  of  confi-
 dence;  on  an  inferiority  complex  and  on
 crutches.  That  is  why  the  world  and  our
 country  is  today  applauding  ShriManmohan
 Singh.  And  if  Atal  ji  sees  in  our  Finance
 Minister  only  mohiniwhile  we  see  in  him  our
 saviour,  thatis  doubtless  because  the  Oppo-
 sition  is  full  of  **  and  our  treasury  benches
 are  full  of  In  Conclusion  1  would  like  to
 make  very  very  quikly,  a  few  specific  re-
 marks.  One  is  that  the  Finance  Minister  has
 conceded  that  agriculture  is  the  bedrock  of
 our  economy  and  has  made  several  conces-
 sions  of  a  fiscal  nature  for  agriculture  as  well
 as  announced  the  establishment  of  a  smail
 Farmers  Agri-Business  Consortium:  How-
 ever,  he  has  totally  ignored  the  Blue  Revolu-
 tion.  ।  would  like  him  to  please  clarify  that
 acquacuiture  is  a  part  of  agriculture  and  to
 agree  to  treat  acquaculture  at  least  provi-
 sionally  on  par  with  agriculture  until  our
 Agriculture  Minister  gets  aroundto  announc-
 ing  a  National  Acquacuiture  Policy  and  es-
 tablishing  a  National  Acquaculture  Board.  In
 the  interimat  least,  MPEDA,  Marine  Product
 Export  Development  Authority,  must  be  in-
 cluded  in  the  proposed  Consortium:

 Secondly,  in  regard  to  Vanaspati  I  shall
 try  to  say  whatever  ।  in  one  sentence  and
 send  the  details  in  writing  to  the  Finance
 Minister.  |  assure  him  that  if  he  doubles  the
 excise  rebate  on  Vanaspati  production  of
 minor  oils  in  this  country  will  be  doubled  and
 that  will  save  us  Rs.  300  crores  in  foreign
 exchanges.  ।  am  offering  him  the  savings  in

 **Expunged  as  ordered  by  the  Chair.
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 foreign  exchange  within  the  next  12  months
 if  he  doubles  the  excise  duty  rebate.

 There  is  an  anomaly.  Sir,  he  has  treated
 Polypropylene  on  a  different  footing  to
 Polyethelene  and  Nylon  Filament  Yarn.  |
 would  request  him  to  kindly  remove  this
 anomaly.

 In  conclusion,  Mr.  Speaker,  Sir,  ।  would
 like  to  draw  the  Finance  Minister's  attention
 to  two  major  lacunae  in  his  speech.

 One  is,  he  has-  this  where  ।  20166.0  with
 many  Members  of  the  Opposition,  including
 that  intellectual  giant  ShriGeorge  Femandes,
 who  calles  me  buddhijeevi  as  if  that  was  a
 word  of  abuse-  made  this  point.  Well,  |  wish
 to  stress  the  point  made  by  the  buddhijeevi
 Shri  George  Fernandes  that  itwas  a  mistake
 on  the  Finance  Minister's  part  not  to  have
 mentioned  education.  |  would  request  him
 and  through  him,  the  Prime  Minister to  please
 immediately  call  a  Meeting  of  the  National
 Development  Council  to  endrose  a  target
 which  we  have  had  in  principle  in  the
 Govenrment  of  India  for  more  than  20  years
 and  that  is  that  six  per  cent  of  our  Gross
 Domestic  Product  must  be  devoted  to  edu-
 cation  by  the  end  of  the  9th  Plan.  And  the
 second  major  lacunain  the  Finance  Minister's
 speech  is  that  he  has  made  no  mention  of
 Rajiv  Gandhi.  If  Rajiv  Gandhi  has  not  been
 there,  this  Budget  would  not  have  been
 there.  .

 MR.  SPEAKER:  There  is  one  thing  which
 ।  would  like  to  bring  to  the  notice  of  the
 Members.  The  time  available  to  the  Men
 bers  is  very  very  limited.  Please,  you  can
 leave  aside  the  preamble  and  prefaces  and
 come  directly to  the  points  so  that  most  of  the
 Members  can  be  accommodated.  Now,  Shri
 Vijay  Kumar  Yadav.

 ।  Translation}

 SHRIVUQY  KUMAR  YADAV  (Nalanda):
 Mr.  Speaker,  Sir,  the  hon.  Members  belong-
 ing  to  the  ruling  party  are  showering  praises
 on  this  Budget,  terming  it  as  bold,  historic,
 revolutionary,  one  aimed  at  opening  a  new
 chapter  in  the  country’s  history  and  giving  a

 new  diréetion  to  the  nation.

 Congress  Party  Members  used  similar
 epithets  for  earlier  Budgets  also,  which  were
 fundamentally  different  from  the  present’
 one.  Thereis  hell  of  adifference  between  this
 Budget  formulated  on  the  basis  of  economic
 and  industrial  policy  being  pursued  by  the
 present  Government  and  the  policies  pro-
 pounded  and followed  by  Pandit  Jawahar  Lal
 Nehru  and  Shrimati  Indira  Gandhi.  High-
 sounding  epithets  were  used  for  the  earlier
 Budgets,  which  aimed  at  keeping  the  Mutti-
 national  companies  at  a  distance;  which
 opposed  dependence  on foreigninvestment;
 which  believed  that  acceptance  of  ILM.F.and
 World  Bank  conditionalities  tantamountedto
 economicsubservience; which  talked  of  eco-
 nomic  self-reliance;  which  talked  of  talking
 the  Public  Sector  to  commanding  heights  of
 the  economy;  which  laid  stress  on  agricul
 ture;  which  talked  of  checking  unemploy-
 ment;  which  recognised  the  importance  of
 rural  development;  which  laid  stress  on  the
 development of  indigenous  technology;  which
 talked  of  eliminating  poverty  and  establish-
 ing  socialism;and  which  did  not  look  upon
 western  economies  as  suitable  models  for
 the  country.

 Similar  abjectives  are  being  used  for
 this  Budget,  which  is  nothing  but  an  abject
 surrender  before  the  World  Bank  and  the
 LM.F.;  which  has  been  formulated  on  the
 basis  of  the  conditionalities  placed  by  these
 bodies;  which  has  paved  the  way  for  the
 influx  of  foreign  capital;  which  has  given
 access  to  the  Multi-national  companies  to
 foot  the  country  and  systematically  destroy
 the  technical  and  allied  advancement  made
 by  the  country;  which  in  the  name  of  compe-
 tition,  intends  to  make  the  country  depen-
 dent  on  foreign  countries,  instead  of  laying
 stress  on  self-reliance;  which  has  neglected
 agriculture  and  rural  development  :  which
 has  ignoredthe  unemployment  problem  and
 dealt  a  severe  blow  on  cottage  industries.

 They  do  not  have  a  rational  explanation
 for  this  charge.  Atleast,  they  shouldconcede
 that  so  far  they  have  been  following  wrong
 policies.  Now  these  people  are  talking  of
 opposing  socialism  tooth  and  nail  and  of
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 (Sh.  Vijey  Kumar  Yadav]

 dealing  adeath  blow  to  it.  Pandit  Jawahar  Lal
 Nehru  too  talked  of  scientific  socialism  and
 was  all  praise  for it.  Today  those  people,  who
 chant  his  name  day  and  night  are  also
 speaking  against  it.

 At  the  time  of  assumption  of  office,  the
 Government  gave  an  assurance  that  petty
 party  considerations  won't  come  in  the  way
 of  solving  the  crisis  confronting  the  nation
 and  that  national  policies  would  be  formu-
 lated  through  consensus.  The  opposition
 parties  welcomed  this  assurance  on  the  part
 of  the  Prime  Minister  and  promised  their
 fullest  co-operation  to  solve  the  outstanding
 national  problems  and  also  offered  their
 services  to  the  Government  in  this  regard.
 When  the  Goverment  announced  its  new
 economic  and  industrial  policy,  it  was  vehe-
 mently  criticised  throughout  the  country.  The
 well-wishers  of  the  nation  including  the  lead-
 ers  of  opposition  parties  the  intellectuals  and
 the  common  people  opposed  these  policies
 tooth  and  nail,  but  in  utter  disregard  to  the
 feelings  and  sentiments  of  the  nation,  the
 Government  did  not  pay  any  need  to  these
 criticisms  at  the  time  of  formulating  this
 Budget.  Instead  of  finding  a  solution  to  the
 country’s  economic  crisis,  keeping  in  mind
 the  sentiments  andwishes  of  the  people,  the
 Government  completely  surrendered  itself
 before  the  1.M.F.  and  the  Worid  Bank.  It  is
 indeed  avery  dangerous  step.  The  Goverm-
 ment  may  be  happy  with  this  decision,  but  its
 fall  out  is  bound  to  be  disastrous.  The  Gov-
 ernment  should  seriously  ponder  over  the
 consequences  of  this  Budget  and  think  as  to
 whose  interest  it  has  served  to  protect.  This
 Budget  has  servedto  protect  the  interests  of
 the  private  sector,  the  Multinational  compa-
 nies  and  Non-Resident  Indians,  but  it  has
 neglected  the  interests  of  80-85  per  cent  of
 our  population  including  the  common  man,
 the  labourers  and  the  farmers.  While  the
 benefits  of  this  Budget  has  gone  to  a  handful!
 of  people,  the  responsibility  of  solving  the
 economic  crisis  faced  by  the  country  has
 been  put  on  the  shoulders  of  the  neglected
 majority.

 It  is  being  said  that  a  period  of  three

 years is  required to  solve  the  country’s  mani-
 fold  problems  and  that  the  coming  days
 would  be  crises-ridden,  but  |  would  like  to
 know  whether  on  whose  shoulders  the  Gov-
 emment  proposes  to  put  this  burden.  The
 man  on  the  street  is  told  that  he  would  have
 to  sacrifice  a  lot  to  rescue  the  nation  fromthe
 clutches  of  this  crisis,  but  a  miniscule  per-
 centage  of  the  country’s  populace  is  benefit-
 ing  from  it,  to  whom  no  appeal  is  being  made
 to  make  sacrifices.  Both  the  Prime  Minister
 and  the  hon.  Minister  of  Finance  are  indulg-
 ing  in  an  exercise  of  setf-adulationx  and  the
 nand  whichdid  not  look  upon  western  econo-
 mies  as  suitable  models  for  the  country.

 tt  is  being  said  that  a  period  of  three
 years  is  requiredto  solve  the  country’s  mani-
 fold  problems  and  that  the  coming  days
 would  be  crises-ridden,  but  |  would  like  to
 know  whether  on  whose  shoulders  the  Gov-
 emment  proposes  to  put  this  burden.  The
 man  on  the  street  is  told  that  he  would  have
 to  sacrifice  a  lot  to  rescue  the  nation  fromthe
 clutches  of  this  crisis,  but  a  miniscule  per-
 centage  of  the  country’s  populace  is  benefit-
 ing  from  it,  to  whom  no  appeal  is  being  made
 to  make  sacrifices.  Both  the  Prime  Minister
 and  the  hon.  Minister  of  Finance  are  indulg-
 ing  in  an  exercise  of  self-adulations  and  the
 hoarders,  the  tax-evaders,  the  black
 marketeers  andthe  people  at  the  ॥.  है. ि.  and
 the  World  Bank  are  not  lagging  behind  in
 patting  their  backs.  They  have  joined  hands
 and  are  showering  praises  on  the  Budget
 saying  that  the  entire  country  is  welcoming
 this  Budget  with  open  arms.  |  would  like  to  tell
 the  hon.  Minister of  Finance  that  this  Budget
 is  being  opposed  tooth  and  nail  throughout
 the  country,  incities,  rural  areas  and  agricul-
 tural  fields.  You  just  cannot  laugh  away  this
 matter.  We,  members  of  Parliament  lead
 very  convenient  lives  at  the  cost  of  the
 common  man  and  this  Budget  has  brought
 about  untold  sufferings  to  the  common  man
 and  in  the  near  future  this  protest  is  bound  to
 assume  gigantic  proportions.

 No  facilities  are  being  provided  to  the
 common  man.  Just  have  a  look  at  their
 miserable  conditions;  its  going  from  bad  to
 worse.  The  Government  says  that it  wants  to
 bring  about  structural  changes,  so  on  andso
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 forth,  but  I  would  like  to  say  that  history  and
 past  experiences  speak  volumes  of  the  di-
 sastrous  consequences  of  falling  upon  the
 I.M.F.  and  World  Bank  Latin  American  and
 African  countries  are  striking  examples  of
 the  fact  that  whosoever  falis  into  the  trap  of
 these  international  financial  institutions,  be-
 come  heavily  dependent  on  imports.  infla-
 tion  has  touched  all  time  high  and  devetop-
 ment  has  come  tc  a  grinding  halt  in  these
 countries  which  have  fallen  in  this  vicious
 debt  trap.  They  have  even  lost  their  politica!
 sovereignty  to  a  great  extent.  Economic
 siavery  stares  us  on  our  face  and  it  seems
 that  we  are  on  the  verge  of  lesing  our  political
 sovereignty  too,  under  the  pressure  of  ac-
 cepting  the  cancitionalities  put  down  by  these
 institutions.

 Mr.  Spezker,  Sir,  |  would  like  to  say  that
 we  still  ave  some  time  at  our  disposal  and
 we  should  cash  in  on  it  and  withdraw  this
 Budget  and  present  a  vate  on  acccunt  fora
 period  of  3-4  months.  The  Goverment  should
 think  in  terms  of  formulating  and  presenting
 a  new  Budget,  after  taking  into  confidence
 the  various  parties  represented  in  the  Paria-
 ment  (fnterruptions}

 MR.  SPEAKER:  New,  pease  conclude.
 All  the  partes,  except  the  Congress  have
 exhausted  their  time.

 The  time  allotted tc  your  party  is  already
 over.  Your  Party  was  given  more  than  an
 hour's  time.

 SHRI  VOY  KUMAR  YADAV:  it  is  a
 very  generous  act  on  your  part.  |  shail  take
 only  two  three  minutes  more.  ।  would  like  to
 say  thatthis  Budget  contains  no  provisicn  for
 removing  regional  disparities.  The  State  of
 Bihar,  from  where  ।  come  is  the  most  back-
 ward  in  the  country  and  keeping  this  factor  in
 mind,  the  State  Chief  Minister,  in  his  meet-
 ings  with  the  Prime  Minister  and  Finance
 Ministry  officials  as  wel!  as  at  Chief  Ministers’
 conferences  has  been  repeatedly  calling  for
 the  elimination  of  regional  disparities.  ॥  is  my
 humbie  suggestion  that  the  existing  formula
 of  allocation  of  funds  to  the  States  should  be

 scrapped  forthwith  and  a  new  formula  based
 on  population  and  area  should  be  prepared

 Grants  (Gen.),  1991-92
 andimplemented.  Bihar  should  be  provided
 with  the  requisite  assistance  on  the  basis  of
 such  a  formula.

 Bihar  is  a  vast  State  with  immense
 natural  resources.  The  entire  country  ben-
 efits  from  them,  but  Bihar  itself  remains
 hungry,  poverty  stricken  and  underveloped.
 ।  would  certainiy  like  the  Government  to
 ponder  ovar  this  matter.  With  regard  to  the
 income  tax  limit,  |  would  like  to  say  that  it
 should  be  raised  to  at  least  Rs.  36,000  and
 so  far  as  the  Government's  apprehension
 that  the  States  stand  to  incur  losses  on
 account  of  it  is  concerned,  |  would  suggest
 that  ह  can  increase  the  tax  imposed  on
 income  above  Rupees  Five  lakhs,  and  thus
 cover  the  losses,  whatsoever.

 The  Government  is  making  very  little
 progress  in  the  field  of  land  reforms.  Land
 Ceiling  should  be  lowered  and  Government
 should  take  steps  to  plug  the  loopholes  in
 land  refrom  laws,  which  are  being  misused
 by  the  landiords  to  the  disadvantage  of  the
 landless,  who  are  being  deprived  of  land  in
 the  process.  Along  with  this,  the  Govern-
 ment  should  also  take  steps  forthe  delimita-
 tion  of  urban  property.

 Lastly,  |  would  like  to  say  that  the  Union
 Government  should  make  provision  in  this
 Buaget  for  a  fund  to  provide  relief  to  those
 alfected  by  terrorist  activities  and  communal
 ricts.  This  Governmentfund  shouldbe  utilised
 to  resettle  and  provide  a  minimum  compen-
 sation  of  Rupees  two  lakhs  to  the  depen-
 dents  of  the  victims  of  communal  riots  and
 terrorist  activities.  With  these  words,  |  once
 again  oppose  this  Budget.

 ।  Translation,

 MR.  SPEAKER:  The  hon.  Finance  Min-
 ister  will  give  reply  at  6.00  P.M.  No  party
 except  the  Congress  Party  has  saver’  the
 allotted  time.  Secondly,  ।  have  a  list  of  all
 those  Members  who  had  spoken  on  the
 Motion  of  Thanks  on  the  President’s  Ad-
 dress.  If  they  are  not  allotted  to  participate  in
 this  discussion  then  others  could  get  a
 chance.

 (Interruptions)
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 MR.  SPEAKER:  Please  sit  down.  You
 have  spoken  on  the  Presklent’s  Address.
 Now  you  cannot  speak  on  this  subject.

 [English]

 Youwill  please  understandthat,  accom:
 modate  and  cooperate.

 SHRI  SUNIL  DUTT(Bombay  North
 East):  Mr.  Speaker,  Sir,  ।  rise  in  support  of
 the  Central  Government's  Budget  for  1992-
 93  presented  in  this  House  by  our  Hon.
 Finance  Minister  Shri  Manmohan  Singh.

 I  start  my  delibrations  with  a  quotation  of
 his  Budget  speech.

 17.00  hrs.

 ।  quote:  This  budget  represents  a  con-
 tribution  to  the  successful  implementation  of
 this  great  national  enterprise,  of  building  an
 India  free  from  the  fear  of  war,  want  and
 exploitation,  an  India  worthy  of  the  dreams  of
 the  founding  fathers  of  our  republic.  We  shall
 pay  any  price,  bear  any  burden,  make  any
 sacrifice  to  realise  those  dreams.  India  is  on
 the  move  again.  We  shall  make  the  future
 happen.”

 Sir,  these  expressions  are  not  only  of
 the  Finance  Minister  of  India  but  ones  are
 coming  from  the  heart  of  that  citizen  of  India,
 who  has  a  great  love  for  the  country,  who  is
 a  great  nationalist  and  a  great  patriot,  who
 has  a  burning  desire  to  see  our  country  grow
 economically  so  that  the  poorest  can  reap
 the  harvest  of  economicgrowth.  The  people,
 who  have  a  vision  of  great  India,  the  people
 who  want  our  country  to  grow  economically,
 socially,  politically,  culturally,  as  on  indepen-
 dent  nation  must  support  this  Budget  and
 support  this  great  Indian,  hon.  Manmohan
 Singhji.  !  am  reminded  of  a  Urdu  couplet
 about  him.

 “Hazarca  saal  nargis  apni  benoori  pe
 roti  hai,
 badi  mushkil  se  hota  hai,  chaman  mein
 deedavar  paida.”

 Icomplaint  our  hon.  Prime  Minister  Shri

 चीं51818  Raoji,  who  after  long  years  of
 Shri  Manmohan  Singhji’s  services  to  the
 nation,  realised  his  capabilities  and  visions of
 economically  sound  India  and  handed  over
 the  economic  future  in  his  capable  hands.  ।
 can  only  say,  on  my  behalf,  the  slogan  that
 we  usually  say  during  elections.

 “Manmohan  jiaage  barho,  humtumhare
 saath  hain.”

 The  hon.  Finance  Minister  has  meticu-
 lousty  presented  the  problems  in  his  budget
 and  tried  to  solve  them:  He  took  care  of  the
 people  from  all  walks  of  life.  These  are  all
 embedded  in  our  manifesto,  which  was  de-
 signed  and  conceived  by  out  great  leader
 Shri  Rajiv  Gandhi.

 He  thought  of  shop-keepers.  ॥  was  a
 great  incentive  he  gave  to  the  shop-keepers
 who  are  doing  a  business  to  the  tune  of  Rs.
 5  lakhs;  they  can  pay  Rs.  1400  and  live  in
 peace  and  sleep  in  peace.  He  though  of  the
 handcapped  people  and  he  gave  conces-
 sion  to  the  parents  of  the  disabled  to  the
 tuned  of  Rs.  12,000.  And  above  all,  the  most
 important  thing  is  that  he  took  care  of  the
 women,  the  neglected  lot  of  our  country,  and
 gave  atax  deductionto the  tune  of  Rs.  15000
 to  women  we  are  earning  an  income  of  Rs.
 75,000  (énterruptions)

 SHRIMATIMALINIBHATTACHARAYA
 (JADAVPUR):  ॥  is  only  to  women  tax-pay-
 ers.  How  many  women  pay  taxes  in  our
 country?  (interruptions)

 SHRI  SUNIL  DUTT:  He  has  given  con-
 cessions  to  old  women  also.  He  thought  of
 the  old  people  who  are  above  65  years.  He
 thought  the  artistes,  performers.  He  thought
 of  gas  victims.  He  thought  of  medical  care
 and  treatment  of  the  people.  He  thought  of
 the  public  Sector  employees. And  he  thought
 of  double  taxation.

 Not  only  that,  on  the  gold  that  was  being
 smuggled  in  and  out,  he  has  put  a  full  stop  by
 allowing  people  to  import  5  Kg.  of  gold.  He
 thought  of  many  other  industries.  He  thought
 of  petro-chemicals,  oilseeds,  pesticides,
 asbestos,  cement  industry  and  for  capital
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 goods  he  reduced  the  duty  on  them  trom  80
 percent  to  60  percent.  For  electronics,  he
 reduced  the  duty  from  60  per  cent  to  50  per
 cent.  He  thought  of  the  housing  sector,
 agricutture  and  industry.

 Above  all,  |  complaint  the  hon.  Finance
 Minister  for  his  visionary  outlook  when  he
 saw  to  the  problems  of  the  people  from  all
 walks  of  life.  He  saw  the  problems  of  the
 industry,  agriculture,  electronics,  cutture  and
 the  heritage  of  India.  And  in  this  Budget,  he
 tried  to  come  out  with  great  incentives.

 ABudgetis  a  Budget.  itis  not  a  religious
 book  that  one  cannot  criticise.  |  admire  the
 opposition  leaders  for  their  critism  and  sug-
 gestions  to  improve  upon  it.  It  is  a  saying:

 [Translation]

 The  more  we  process  gold,  the  more  it
 glitters.  We  are  grateful  to  the  Opposition
 parties  for  helping  us  acquire  more  glitter.

 [English]

 The  more  you  will  criticise  us,  the  more
 we  will  improve.  But  ह  is  a  bane,  it  is  very
 paintul  to  us  when  eminent  leaders  of  the
 Opposition  parties say  that  we  are  selling  our
 integrity to  World  Bank  and  the  International
 Monetary  Fund.

 ।  would  like  to  tell  the  hon.  Members  of
 the  Opposition  that  they  are  not  the  only
 people  who  are  concerned  about  the  integ-
 rity  andthe  dignity  of  the  country.  All  the  hon.
 Members  on  this  side  also  are  equally  com-
 mitted  to  the  national  integrity,  and  if  we  feel
 at  any  time  that  our  national  interest  and
 national  integrity  andthe  honourof  ourcoun-
 try  is  being  put  at  stake,  we  will  all  be  the  first
 people  to  criticise  our  own  government.  We
 assure  you  that  the  future  of  India  and  its
 honour  are  in  safe  hands.  |  believe  in  this:

 “Mere  mehboob  mere  vatan  tujhpe
 kurban  main  janneman.
 Sikh,  issai  majbut  baaju  tere,  Hindu
 Muslim  hain  tere  hain.”

 As  long  as  this  feeling  is  there in  allof  us,

 our  India  willbecome  the  India  of  our  dreams.

 The  hon.  Minister  has  increased  the
 exemption  limit  of  income-tax  fromRs.  22,000
 to  Rs.  28,000.  |  have  my  submission  that
 because  of  the  devaluation..(/ntteruptions).

 An  hon.  Member:  Inflation  also.

 SHR!  SUNIL  DUTT:  Inflation  is  defi-
 nitely  there.  You  cannot  help  it.  Even  he
 admitted  that  it  is  there.  You  cannot  deny
 this.

 And,  Sir,  because  every  member  of  the
 family  is  not  an  earning  member  in  our  indian
 society,  therefore,  the  limit  should  be  raised
 to  Rs.  36,000.

 Allthose  schemes  to  invest  your  money
 in  LIC,  UTI,  National  Saving  Scheme  and
 other  Funds,  interest  on  fixed  deposits  in
 banks,  UTis  and  dividends  on  company
 shares  under  sections  80CCA,  80CCB  and
 80L  have  been  abolished.  One  can  only  get
 rebate  up  to  Rs.  10,000  under  section  88.
 The  withdrawl  of  these  exemptions  under
 sections  80CCA,  80CCB  and  80L  willkill  the
 urge  in  the  people  to  make  savings  for
 investment  and  will  result  in  the  decline  of  the
 resources  of  the  financial  institutions  for
 development.  The  retired  people  and  wid-
 ows  whose  source  of  livelihoodis  only  invest-
 ment,  will  find  the  abolition  of  tax  conces-
 sions  undersection  80L as  more  agonishing.
 Therefore,  my  submission  is  that  the  tax
 exemption  under  section  801,  should  not  be
 withdrawn  and  deductions  under  section
 80CCA  in  respect  of  investment  in  NSS  and
 under  section  80008  for  investment  in  eq-
 uity  linked  savings  schemes of  Mutual  Funds
 be  continued.

 Sir,  the  hon.  Minister  was  kind  enough
 to  take  care  of  the  smokers  and  he  has  put
 certain  levies  on  filtered  cigrettes.  Because
 he  is  not  a  smoker,  so  |  want  to  bring  to  his
 kind  notice  that  the  non-fitered  cigrettes  are
 more  injurious  to  health  than  the  filtered
 cigarettes.  So,  I  feel  that  if  the  filtered  ciga-
 fettes  are  exempted  and  the  non-tfiltered
 cigarettes  are  put  under  levy,  that  will  be  far
 detter.
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 [Sh.  Sunil  Dutt}

 ।  would  like  to  read  out  para  85  of  Part-
 B  of  the  Finance  Minister's  Budget  Speech.
 tt  says:  “Films  in  our  country  have  become
 an  important  vehicle  of  national  integration.
 Ihave  therefore  to  worry  about  the  economic
 health  cf  this  important  industry.  In  order  to
 give  relief  to  the  film  industry,  which  is  facing
 increasing  competition  from  cable  TV  and
 video,  ।  propose  to  reduce  the  import  duty  on
 unexposed  colour  negatives  of
 cinematogragh  film  by  20  percentage  points
 from  the  existing  level.  The  loss  of  revenue
 involved  in  the  proposal  is  Rs.  eight  crores.”

 On  behal  of  the  film  industry,  |  would
 like  to  convey  my thanks  to  the  hon.  Minister.
 Perhaps  this  is  the  first  time  that  the  Govern-
 ment  has  appreciated  the  importance  and
 contribution  of  the  indian  Cineme  towards
 the  unity  of  the  country,  national  integration
 and  secularism  in  this  great  august  tiouse.
 On  behait  of  the  film  industry,  ।  would  like  to
 assure  this  august  House  that  for  any
 service  towards  our  nation,  towards  our
 country  and  its  pecpie,  the  film  industry  will
 always  be  at  the  command  and  the  service
 of  the  nation.

 This  complimentto  the  film  industry  has
 come  after  many  years.  |  wish  you  would
 have  been  a  Finance  Minister  thinly  two
 years  ago.  1  am  reminded  of  a  couplet.  |
 would  like  to  tell  ते  to  you  on  behalt  of  the  film
 industry:

 *  Kahan  the  aap,  zamaaneke  baad  aaye
 ho,
 Mere  shabab  ke  jaane  ke  baad  aaye
 ho.”

 Iwish  someone  like  you  was  there  thirty
 two  years  ago  when  there  was  no  video,  no
 video  piracy,  no  cable  TV,  no  CNN  TV,  and
 no  Star  TV.  Now  we  have  to  compete  with  all
 these.  if  there  is  no  tax  relief  to  the  industry,
 the  future  is  dark.  You,  Mr.  Minister,  want  to
 give  economically  bright  future  to  india.
 Therefore, this  industry  deserves  some  share
 of  light.

 Out  of  more  than  Rs.  32,000  crores  of

 foreign  exchange  being  allotted  to  various
 trades,  we  want  only  Rs.  75crores.  {amsure
 you  will  not  be  stingy  towards  the  Indian
 cinema.

 Iwculd  nowlike  to  comets  the  Annuities
 scheme  forthe  film  artistes.  As  you  all  know,
 the  life  of  standom  of  the  miovie  artistes  is
 limited.  Their  peak  period  is  about  ten  years
 and  even  less  in  case  of  lady  artistes.  Inthe
 case  of  other  professicnals  like  doctors,
 architects,  advocates  etc.,  itis  nol  the  same.
 The  more  they  gain  experience,  the  more
 they  have  the  capacity  of  earning.  There-
 fore,  forthe  future  of  the  artistes, the  Annuity
 scheme  was  Staried  andthe  artistes  recieved
 annuities  in  lieu  of  their  remuneration.  Til
 1975  these  annuities  were  excluded  from
 the  definition  of  ‘Assets’  and  th's  aid  not  fall
 in  the  purview  of  wealth  tax.  In  1975  this
 scheme  came  in  the  purview  of  wealth  tax,
 whereas  the  other  professionals  are  ex-
 cluded  fromweaih  tax.  Therefore,  ।  request
 that  this  sort  of  disparity  shau'd  rot  be  119 9
 towards  the  movie  stars  because  they  are
 aiso  professicaals.

 The  filmindustry  provides  [005  to  abaut
 one  midion  peopie.  li  supoons  Doordarshan
 also.  It  provides  revenue  to  State  Govern-
 ments  in  the  form  cf  entertainment  apart
 from  other  Central  taxes.  The  iiiustry  works
 tor  national  integration.  The  industry  enter-
 tains  and  soothes  the  hearts  of  milliars  of
 people  of  our  country.  There  are  30  many
 film  magazines  and  even  daily  papers  which
 devote  much  space to  this  industry. Now  that
 industry-till  today-  denends  on  imported  raw
 stock-  both  negative  and  positive.  in  the  year
 1960.0  ihe  Hindustan  Photo  films  was  started
 in  00  to  manufacture  raw  stock  of  negative
 and  positive  films.  This  was  32  years  ago.
 That  is  why  |  wanted  you  to  be  ine  Finance
 Minister  32  years  ago.  Tie  fivn  incusiry  has
 now  become  old.  But  not  ८  sirigie  foot  of  raw
 stock  is  manufactured  9  H.P.F.  at  Qoty.
 That  is  why  ।  said:

 “Kahan  the  aap,  zamaane  ke  baad
 aaye  ho,
 Mere  shabab  ke  jaane  ke  baad  aaye
 ho.”  ,
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 ।  Translation}

 Now  that  you  have  come,  please  solve
 our  problem  also.

 [English]

 The  Hindustan  Photo  Films  has  already
 hiked  the  price  of  raw  stock(positive)  by  14
 per  cent.  There  is  a  rise  of  Rs.  378  on  every
 1000  feet  roll.  We  need  about  16  one  thou-
 sand  feet  of  roll.  That  makes  the  print  costlier
 by  Rs.  6,048  for  one  print.  We  release  about
 100.0  prints.of  eachfilm.  That  makes  the  extra
 burden  of  Rs.  6.04,800  to  the  people  of  this
 industry.  The  benefit  of  the  20  per  cent
 reduction  that  you  gave  on  jumbo  rolls  last
 year  is  not  coming  to  the  film  industry.  That
 is  how  that  H.P.F.  is  adjusting  its  losses.  |
 request  you  to  please  you  give  us this  benefit
 of  20  per  cen  reduction  directly  and  break
 this  monopoly.  ।  request  you  to  tell  Shri
 Thungan,  Minister  of  State  for  industry  to
 close  down  this  public  sector  undetaking.

 In  para  87  of  your  speech  you  were  very
 kind  to  the  newspaper  industry.  On  that  day
 of  your  speech  ।  found  many  of  them  in  the
 gallery.  Now  there  are  not  so  many  of  them
 there.  You  have  fully  exempted  the  standard
 newsprint  from  customs  duty.  You  have
 exempted  glazed  newsprint  also  from  cus-
 toms  duty.  ithink  the  difference  comesio  Rs.
 3  crores.  |  feel  that  we  also  deserve  this
 concession.{/nterruptions)

 MR.  SPEAKER:  Please  don't  respond
 to  the  people  who  ask  you  questions.

 SHRI  SUNIL  DUTT:  ।  have  to  because
 he  is  my  leader  and  General  Secretary.

 MR.  SPEAKER:  Outside  the  House.  In
 the  lobbies  you  can  do  it.

 SHRI  SUNIL  DUTT:  Sir,  lastly  ।  wouid
 like  to  Say  that  our  hon.  Minister  in  para  60  of
 his  speech  said  that  the  ‘child  is  the  father  of
 man.”  Sir,  this  is  an  English  proverb.  itcanbe
 applicable  to  the  European  children  because
 they  teach  every  child  how  to  become  inde-
 pendent  and  they  become  independent  at
 that  a  very  young  age,  and  they  have  no

 Grants  (Gen.),  1991-92
 problem  of  their  marriage  or  anything.  And
 this  proverb  does  not  suit  the  Indian  environ-
 ment  and  Indian  Culture.  Here  it  is  a  very
 important  thing  for  the  parents  to  bring  up
 their  kids,  itis  very  important  for  the  parents
 to  see  to  it  that  their  daughters  are  married
 and  that  is  why  the  middle  class  people  and
 upper  class  people  reserve  their  funds  for
 the  marriage  of  their  daughters  and  for  the
 education  of  their  children.  Therefore,  Sir,  ।
 feel  this  proverb  does  not  benefit  the  Indian
 environment  and  to  the  Indian  culture  and
 this  tying  up  of  the  income  of  the  infants  and
 children  with  the  income  of  the  parents,  |
 think,  is  a  great  set  back  for  those  people
 who  are  middle  class  and  the  growth  of  their
 children.  How  many  people  are  there  in  our
 country  who  can  adjust  their  money  how
 many  tax-payers  are  there  who  are  eaming
 more  than  a  lakh  of  rupees?  But  here  are  the
 people  who  earn  their  livelinood  and  they
 keep  some  reserve  fund  with  them  so  that
 when  their  children  grow  up,  at  the  time  of
 marriage  or  at  the  time  of  further  education
 in  colleges,  they  can  have  the  benefit,  andi
 am  sure,  Sir,  that  you  will  restore  that.

 While  wishing  ycu  ali  the  best  and  with
 my  support  of  the  Budget,  |  would  like  to
 remind  you,  Sir,  that  this  country  has  some
 great  problems  Five  children  in  our  country
 between  the  age  group  of  1  to  5  die  every
 minute  because  of  malnutrition  and  hunger.
 In  1985  more  than  2600  dowry  death  cases
 were  registered  and  there  were  so  many
 dowry  death  cases  which  are  unregistered.
 It  was  due  to  lack  of  funds  and  lack  of  money
 that  the  parents  could  not  afford  to  pay  to  the
 in-laws.  |  am  sure,  Sir,  that  you  should  be
 taking  care  of  these  problems.  Millions  of
 children  in  our  country  are  involved  in  child
 labour,  Millions  of  people  are  still  illiterate
 and  communal  tensions  are  there
 evertywhere  Punjab,  Jmmu  and  Kashmir,
 Assam-and  Ramjanambhoomi-Babri  Masjid
 problems  are  there  before  you  and,  Sir,  we
 assure  you  that  the  entire  strength  of  ours  is
 with  you  and  we  are  there  with  you  to  solve
 all  these  problems,  But  these  problems  are
 there  and  we  must  take  care  of  them  and  we
 must  make  ourcountry  self-reliant,  a  power-
 ful  India  and  |  am  sure  that  with  this  new
 Budget  we  will  be  able  to  fulfil  our  goals.
 Thank  you,  Sir.
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 [Translation]

 “SHRI  OSCAR  FERNANDES  (Udupi):
 Sir,  ।  thank  you  for  giving  me  an  opportunity
 to  speak  on  the  General  Budget  for  the  year
 1992-93.  Sir,  |  would  like  to  dwell  on  some
 key  issues  only  due  to  paucity  of  time.
 welcome  this  Budget  whichis  well  balanced.
 We  the  members  of  Lok  Sabha  are  sitting
 and  discussing  the  Budget  inthe  house.  Late
 we  are  going  to  pass  it.  But  ।  would  like  to
 inform  this  august  House  that  the  Budget
 has  already  been  passed  by  the  people  of
 this  country  on  29th  February,  1992  when
 the  Hon'ble  Finance  Minister  presented  the
 Budget  here.  The  country  is  passing  through
 a  crucial  Financial  tangle  we  have  to  face
 these  challenges.  |  would  like  to  sound  cau-
 tion  at  this  stage.  We  need  not  be  afraid  of
 the  situation.  The  5  century  history  of  the
 nation  reveals  that  we  can  be  self  sufficient.
 We  have  to  go  ahead  with  this  self  confi-
 dence.  We  have  the  strength  to  solve  any
 problem.  We  need  not  depend  on  foreign
 countries  if  our  farmers  and  rural  people
 work  untidily  and  boldly.  ft  is  India  which  has
 a  large  quantity  of  gold  in  the  worid  after
 America.  if  all  the  Lok  Sabha  members  and

 ‘other  representatives  of  the  people  go  to  the
 rural  people  theycancollect  sufficient  money
 to  face  all  challenges.

 We  have  to  take  this  bold  step  and  if  the
 rural  masses  cooperate  then  there  willbe  no
 need  for  us  to  depend  on  other  nations.

 Some  members  particularity  from  the
 opposition  benches  are  criticising  the  Govt.
 for  taking  the  IMF  loan.  But  they  should  be
 able  to  suggest  some  altemative  plans.  The
 Hon'ble  Minister  has  gone  into  all  possibili-
 ties  and  then  only  prepared  the  Budget.  He
 is  a  responsible  economist  and  the  Budget
 presented  by  him  has  been  welcomed  by
 people  from  ail  parts  of  the  country.

 We  have  togive to  priority to  agriculture,
 fisheries,  animal  husbandry  etc.  for  acceler-
 ating  pace  of  the  economic  development.
 We  continue  to  import  oil  and  spending  a
 huge  amount  for  this  purpose.  This  trend

 MARCH  26,  1992
 Diss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;

 and  suppi.  Demands  for  -
 Grants  (Gen.),  1991-92

 should  be  put  an  end  to.  Our  farmers  are
 capable  of  producing  sufficient  quantity  of  oil
 seeds  provided  they  are  given  the  proper
 encouragement  by  the  Centre  and  State
 Governments.  ही

 We  have  taken  a  bold  step  in  Karnataka
 to  encourage  individuals  who  are  setting  up
 small  scale  industries.  The  State  Govt.  is
 helping  them  in  marketing  their  products
 through  various  agencies.  These  products
 would  be  not  only  sufficient  to  the  85  crores
 of  our  people  but  also  they  can  be  exported
 if  the  small  scale  industries  are  encouraged
 in  this  way  through  out  the  country.

 Sh.  Manmohan  Singh  the  Hon’bie  Fi-
 nance  Minister  has  presented  a  progressive
 Budget.  ।  an  sure  that  this  Budget  will  be
 appreciated  not  only  by  our  Children  but  also
 by  ourgrandchildren.  The  Budget  has  shown
 a  new  path  to  progress  and  prosperity  of  the
 nation.

 Large  quantity  of  rectified  spirit  is  being
 used  as  fuel.  We  can  save  substantial  and
 valuable  foreign  exchange  if  we  can  produce
 sufficient  amount  of  rectified  spirity  from
 molasses  produced  from  sugar  cane.  At  lest
 40%  of  the  foreign  exchange  can  be  saved
 by  reducing  the  import  of  oil.

 As  mycolleague  Sh.  Manishankara  Alyer
 was  mentioning  we  have  to  give  full  protec-
 tion  to  the  fishermen,  like  farmers  who  pro-
 duce  food  grains.  Fisherman  catch  the  fish
 and  contribute  to  the  economy  of  the  coun-
 try.  By  exporting  sea  food  we  can  earn
 valuable  foreign  exchange.  There  is  great
 demand  for  fishes,  prawns,  etc.  not  only  in
 the  international  market  but  also  within  the
 country.  But  surprisingly  we  are  not  exploit-
 ing  the  available  resources  to  the  expected
 level.  There  is  an  urgent  need  toincrease  our
 fetches  from  the  sea.  Hence  ।  urge  upon  the
 Hon'ble  Finance  Minister  to  extend  all  pos-
 sible  help  to  the

 fishermen.

 Sir,  you  are  ringing  the  bell  and  there  is
 no  time  for  me  to  continue  my  speech.  I,
 therefore,  thank  you  for  allowing  me  to  ex-

 “Translation  of  speech  originally  delivered  in  Kannada.
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 press  my  views  and  with  these  words  ।
 conclude  my  speech.

 [English]

 SHRI  UDAYSINGRAO  GAIKWAD
 (Kolhapur):  mr.  Speaker,  Sir,  at  the  outset,  ।
 congratulate  the  Finance  Minister  for  pre-
 senting  the  historic  Budget  under  the  leader-
 ship  of  the  hon.  Prime  Minister,  Shri  P.V.
 Narasimha  Rao.  This  is  not  myself  who  has
 called  the  present  Budget  as  historic  but  the
 noted  economist  and  constitutional  expert,
 Shri  Paikhiwala  has  also  said  this  to  be  a
 historic  Budget  in  the  world’s  largest  crowded
 public  Budget  meeting  at  Bombay.

 The  finance  Minister  has  accepted  some
 of  the  suggetions  made  in  the  interim  report
 of  Raja  Chelliah  Committee  on  Tax  Reforms
 and  has  tried  to  incorporate  some  of  the
 recommendations  into  the  Budget  propos-
 als.  ttis  a  matter  of  pleasure  to  note  some  of
 the  highlights  of  the  Budget.  Foreign  ex-
 change  reserves  have  been  re-built  to  about
 Rs.  11,  000  crores;  and  the  Non-resident
 Indians  are  not  withdrawing  their  deposits.
 The  inflation  has  come  down  to  the  level  of
 12  percent.  The  import  of  gold  upto  five  kgs.
 has  been  allowed  on  moderate  custom  duty
 to  be  paid  inforeign  exchange;  gold  bonds
 are  being  issued,  with  the  provision  of  pay-
 ment  of  interest  and  no  income-tax  and  gift
 tax.  There  is  a  guarantee  for  returning  back
 the  gold.  Resuttantly the  prices  of  gold  have
 come  down  in  the  gold  market.

 About  fertilizer  subsidy,  the  Finance
 Minister  has  given  an  assurance  only  when
 the  report  of  the  Committee  will  come,  then
 only  they  will  consider the  whole  thing  so  that
 the  agriculturist  will  also  benefit.

 The  defence  outlay  has  been  increased
 up  to  seven  per  cent  in  comparison  to  1991-
 92,  although  it  should  be  higher  keeping  in
 view  the  prevailing  circumstances  and  com-
 paring  the  Budgets  of  other  countries.  The
 principle  of  one  rank  one  pension  has  been
 accepted  and  implemented  for  Defence
 personel.  that  has  given  a  boost  to  the
 morate  of  the  soldiers.

 Three  slab  system  of  charging  income-
 tax  has  been  enforced  which  has  been  wel-
 comed  by  all.  The  shop-keepers  are  to  be
 levied  income-tax  at  Rs.  1,  400  only  having
 Sales  up  to  Rs.  5  lakhs.  That  means,  these
 shop-keepers  do  not  have  to  go  frompillarto
 post  to  finalise  and  submit  their  accounts.
 The  amountfor  maintenance  of  handicapped
 under  exemption  limit  has  been  raised  up  to
 Rs.12,  000/-  and  so  as  also  a  limit  of  Rs.
 3,000/-  extra  in  the  standard  deductions  has
 been  provided  for  working  women.

 The  Bhopal  Gas  victims  have  been
 granted  exemption  from  the  payment  of
 income-tax  for  the  compensation  they  have
 received.  The  air-conditioner  is  no  more  a
 luxury  That  is  what  our  Finance  Minister
 says  and  he  has  given  exemption  for  the  air-
 conditioned  restraints  and  others  also.  The
 cooperative  societies  have  been  granted
 exemption  from  the  purview  of  income-tax
 about  their  income.

 The  import  duty  on  consumable  items
 has  been  considerably  reduced  on  machin-
 ery  and  capital  goods.

 The  banks  and  other  financial  institu-
 tions  which  were  getting  discouraged  by  way
 of  charging  income-tax  from  the  Fixed  de-
 posit  eamings,  have  been  granted  relief  by
 way  of  withdrawing  the  provision.  But  there
 is  much  more  room  for  improvements  to  be
 made  in  the  Budget  proposals  before  this
 august  House  passes  the  Budget.  |  summa-
 rize  a  few  things.

 The  income-tax  limit  for  exemption  has
 been  raised  up  to  Rs.  28,  000  from  Rs.
 22,000  per  annum. the  increase  of  Rs.  6,  0.0
 is  nothing  but  an  eye  wash.  This  is  what
 every  body  says  in  this  august  House.  Sup-
 pose  aperson  working  in  TELCO  as  Sweeper
 gets  about  Rs.  3,  000  per  month  as  pay.
 Even  he  is  not  at  all  benefited  by  this  rise  in
 exemption  limit.  So,  ।  request  the  hon.  Min-
 isterthat the  exemption  limit  shouldbe  raised.

 No  relief  has  been  announced  for  the.
 small-scale  industries  which  account  for
 nearly  30  per  cent  of  the  foreign  exchange
 eamings  by  way  of  export.  This  aspect  should
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 be  promptly  and  carefully  looked  into  and
 increased  incentives  besides  tax  exemption
 should  be  announced  for  their  rapid  growth.

 The  asbestos  cement  industry  has
 been  given  relief  in  the  form  of  reduction  in
 Customs  duty.  However,  this  will  have  al-
 most  no  effect  on  the  consumer  price  of  the
 product  since  its  raw  material  procurementis
 at  a  higher  rate  of  exchange  valus  at  which
 customs  duty  is  levied  besides  increase  in
 the  Central  Excise  duty.  The  concession  has
 been  granted  under  paragraph  94  in  the
 Budget  speech  of  Finance  Minister for  bricks,
 ryes  prefabricated  doors,  windows  made  of
 plastic,  iron  and  steel.  In  addition  to  that,
 cement  sheets  which  cover  the  roof  and
 asbestos  pipes  for  water  supply  be  also
 granied  concession  as  these  are  also  fin-
 ished  products  by  way  of  treating  them  under
 priority  sector.

 ineed  some  two  or  three  minutes  more
 because  some  of  the  Grants  are  not  coming
 fordiscussion.  |amjust  skipping  some  points
 because  of  time-limit  and  go  for  regional
 things.

 Some  time  back  the  Union  Government
 has  taken  a  decision  to  shift  a  part  of  Central
 Excise  Customs  collectorate  situated  at  Puna
 to  Kolhapur  by  bifurcating  the  said
 Coliectorate  into  two  parts.  The  Government
 has  constructed  a  building  by  spending  lakhs
 of  rupees.  It  is  presently  occupied  by  the
 Assistant  Collector.  ।  wouid  like  to  suggest
 here  that  some  parts  of  Pune  like  Bhor,
 Walchand  Nager  etc  may  be  attached  to
 Pune  Office.  As  adecision  has  been  taken  to
 take  half  bruifurcated  office  at  Pune  and
 attached  to  Koihpur,  ह  will  benefit  the  six
 districts.  This  decision  which  has  been  taken
 should  be  implemented  immediately.

 There  is  one  more  point  which  is  of
 paramount  importance  and  thatis,  of  having
 this  High  Court  Bench  of  Bombay  at  Kolhpur
 ।  have  been  raising  this  point  here  time  and
 again  aboutthis  High  CourtBenchat  Kolhapur
 as  the  law  and  judicial  demands  are  not
 coming  up  here  for  discussion.  That  is  why,

 fam  raising  this  point.  Six  districts  of  our
 region  namely,  Sangli,  Koihpur,  Sholapur,
 Satara,  Sindhu  Durg  and  Ratnagiri  bar  Asso-
 ciation  have  passed  a  resolution  in  favour  of
 Kohapur.  If  you  go  by  the  guidelines  of
 Jawant  Singh  report,  Koihpur  is  the  only
 place  here  you  can  have  this  High  Court
 bench  so  that  these  six  districts  will  be
 benefited.

 As  on  today  1,  70,000  cases  are  pend-
 ing  in  the  High  Court  of  Bombay  and  about
 2.400  vtimanal  cases  from  six  districts  are
 pending  in  Bombay  High  Court.  Almost30,000
 cases  are  pending  for  the  last  six  years.
 Everybody  naturally  feels  that  Government
 policy  is  that  justice  should  go  to  the  door.
 therefore,  High  court  bench  at  Koihpur  is
 very  necessary.  One  of  our  friends  said  that
 whatever  we  are  asking  that  we  had  it  before
 like  during  the  State  regime  we  had  the
 privileges  of  having  High  court  and  Supreme
 count  at  Kolhapur till  its  merger  in  the  Indian
 Government.  There  are  some  eminent  per-
 sons  from  Kolhapur  namely,  B.P.  Gajendra
 Gadkar,  the  ex-Chief  Justice  of  India,  Mr.
 Bharat  Bhushan  and  Babasaheb  Ambedkar
 whois  the  architect  of  the  Indian  constitution.
 They  have  all  made  their  appearances  inthe
 Kolhapur  High  Court  and  Supreme  Court.
 Not  only  that.  Since  1949,  six  district  judges
 from  Kolhar  were  elevated  to  High  Court  at
 Bombay.  They  are  hon.  Justice  L.M.
 Paranjape,  Hon.  Justice  V.B.  Raju,  Hon
 Mavlanker,  Hon.  Justice  Joshi,  Hon.  Justice
 Deshpande  and  Hon.  Justice  Mane.

 Taking  ail  these  points  into  consider-
 ation  ,  we  feel  that  in  remembrance  of
 Babasaheb  Ambedkar  whose  centenary  we
 are  celebrating  this  year,  the  High  Court
 bench  at  Kolhapur  shouid  be  given.

 With  these  words,  I  support  the  Bill.

 MR.  SPEAKER;  Now  shri  Sant  Ram
 Singh  to  speak.  This  is  his  maiden  speach  in
 the  House.  You  have  get  10  minutes.  before
 ।  ring  the  bell,  Please  take  your  seat.

 SHRI  SANT  RAM  SINGLA  (Patiala):
 Hon.  Speaker,  Sir,  |  express  my  grateful-
 ness  to  you  for  providing  me  this  maiden
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 opportunity to  express  myself  on  the  budget-
 ary  proposals  which  have  been  termed  revo-
 lutionary,  historical,  political,  soft  and  with
 human  tace  by  different  people  Due  to  wittul
 neglect  and  gross  mismanagement  of  the
 economy  in  the  two  years  preceding  instal-
 lation  of  the  present  Government,  prices  of
 Foodgrains  shot  up  by  more  than  50  per
 cent;  inflation  shot  up  to  all  time  peak  levels
 and  the  country  was  brought  to  a  virtual
 economic  collapes.  The  rating  of  Indian
 economy  amongst  the  intemationalcommu-
 nity  touched  the  lowest  ebb.  There  was
 acute  crisis  of  Balance  of  Paments  and  our
 own  foreign  currency  reserves  were  barely
 sufficient  for  two  weeks’  imporis.  In  depres-
 sion,  born  out  of  total  ignorance  of  managing
 a  nation’s  economy,  the  then  Government
 pledged  the  nation’s  gold  reserves  to  the
 international  money-lenders  to  raise  funds.
 ॥  does  not  behove  of  the  authors  and  pre-
 ceptors  of  such  आ  Situation,  some  of  whenare
 present  on  the  opposition  beaches  of  this
 august  House,  to  find  adult  with  the  present
 budgetary  process  and  proposals  nearly  to
 get  political  mileage  by  attacking  this
 sacremental

 ।  Transtation|

 t  would  like  to  recite  a  complete  on  the
 then  political  and  soci  economic  situation  of
 the  country;

 “EK  chak  ho  to  see  loon  gureban  apa
 Zalim  re  phar  dala  hai  tara  taar  kar  keਂ

 [English]

 tt  is  in  such  a  dismal  climate  that  Shri
 P.V.  Narasimha  Rao  took  up  the  reins  of  the
 govemment  of  this  country  and  like  a  true
 messiah,  in  right  earnest,  embarked  upon
 the  path  to  bring  salvation  to  the  teaming
 million  of  the  country.  ।  must  say  that  this
 budget  indeed  is  a  proclamation,  aloud  and
 clear,  that  our  nation’s  journey  on  the  path  to
 an  untrammeled  economic  development  is
 irretraceable.  The  reformist  measures  initated
 with  the  aim  to  convert  India  from  a  control-
 bound,  inward-looking  economy  to  a  mar-
 ket-friendly  and  outward-looking  one  and

 integrating  it  with  the  Global  Economy  डि
 irreversible.  The  Government  deserves  to
 be  congratulated  on  its  success  in  not  only
 containting  the  budgetary  deficit  well  below
 the  estimated  level,  but  also  the  fiscal  deficit
 is  reduced  fromabout  8.4.  percent  of  G.D.P.
 in  1990-91  to  around  6.5  per  cent  of  G.D.P.
 in  1991-92.  There  is  no  doubt  that  this
 success  of  the  Government  coupled  with
 macro-adjustments  in  the  budget  will  see  a
 continuing  decline  in  the  inflation  rate  which
 is  already  decelerated  fromthe  peak  level  of
 16.7  per  cent  in  August  1991.0  to  nearly  11
 percentnow.  With  the  resuttant  growthin  the
 G.D.P.  growth  rate,  it  is  bound  to  provide
 substantial  and  enduring  succor  to  the
 masses.

 The  particle  convertibility  of  the  Indian
 Rupee,  as  proposed,  will  definitely  facilitate
 a  Steady  and  vigorous  inflow  of  perpetually-
 needed  foreign  exchange.  This  measure
 coupled  with  trade,  industrialand  investment
 reforms,  as  envisaged,  will  go  a  long  way  in
 not  only  restoring  the  heath  of  the  Indian
 economy  but  also  as  a  chain  reaction
 strengthen  the  Indian  Rupee  vis-a-vis  other
 currencies.  However,  !  will  emphasize  the
 need  for  effective  vigilance  on  the  disruptive
 market  forces  in  this  regard.

 thank  the  hon.  Prime  Minister  and  the
 Finance  Minister  for  acceding  to  the  long-
 overdue  demand  of  our  people  to  enhance
 the  limit  of  personal  income-tax  exemption
 with  fair  and  desirable  discrimination  infavour
 of  working  women  and  senior  citizens.  With
 due  regard  to  the  constraints  faced  by  the
 hon.  Finance  Minister,  ।  still  feel  that  the
 enhancement  given  fell  short  of  even  off-
 setting  the  accumulative  inflationary  impact.
 The  step  to  take  away  the  benefit  of  invest-
 ments  under  sections  80  CCA,  80  CCB  and
 8  ।  of  the  Income  Tax  Act,  however,  wisely
 intentioned  to  shift  the  emphasis  from  sav-
 ings  to  equity  investments,  is  indeed  abrupt.
 Our  masses  may  not  be  able  to  get  acclima-
 tized  so  readily to  this  change  and  resultatly
 at  the  initial  stage  this  step  may  prove  counter-
 productive.  Besides,  the  need  to  make  the
 people  feel  inclined  to  strive  for  savings  is  an
 all-time  necessity,  I,  therefore,  request  the
 hon.  Finance  Minister  to  reconsider  sympa-
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 thetically,  the  withdrawal  of  all  the  conces-
 sions  for  the  savings  while  keeping  the  mea-
 sures  in  tact,  as  envisaged  for  the  encour-
 agement  of  equity  investment.

 ft  is  commendable  that  conforming  to
 the  spirit  of  federalism,  the  Budgetary  pro-
 posals  have  been  so  framed  as  to  consider-
 ably  enhance  the  share  of  States  from  the
 Centraltaxation  kitty.  है  willable  the  States  to
 make  the  greater  allocation  for  theie  devel-
 opmental  schemes.  It  is  a  befitting  reply  to
 the  persuade  crusaders  of  federalism,  which
 slogan  they  use  only  to  cloak  their  narrow
 regionlism.  imust  say  that  considerations  for
 establishing  the  share  of  a  State  from  the
 Central  taxation  kitty  should  take  care  of
 special  politico-geographical  condition  in
 which  my  State  of  Punjab  has  been  placed.
 ।  want  to  make  a  special  reference  to  the
 State  of  Punjab  because  the  condition  of
 Punjab  is  before  the  whole  nation.

 Punjab  has  always  Hom  the  brunt  of
 invaders  attacks,  anxious  to  plunder  the
 wealth  of  our  nation.  True  to  its  being  the
 sword  arm  of  India,  the  people  of  Punjab
 have  always  repulsed  back  these  invaders  to
 the  relief  of  entire  nation  at  the  risk  of  their
 own  individual  and  collective  economy.
 Present  day  situation  is  still  worse.  Our
 neighbour  country  is  leaving  no  stone
 unturned  to  bring  the  economic  of  Punjab to
 shambles.  Such  situations  need  much  more
 resources  than  neededinthe  normal  circum-
 stances,  tokeep  and  accelerate  the  tempo  of
 Punjab’s  participation  in  building  the  nation’s
 economic  weatth.  There  is  a  proposal  in  the
 Budget  to  bring  down  the  incremental  statu-
 tory  Liquidity  Ratio  (SLR)  of  the  banks  by  86
 per  cent  ॥  shall  leave  the  banks  with  more
 funds  to  lened  to  the  needy.  Though  such  a
 step  is  a  welcome  steps  yet,  |  shall  empha-
 size  that  there  must  be  formulated  reguia-
 tory  measures  forinvestment  by the  banksin
 the  states  which  are  there  deposit  basin.  lam
 sorry  to  point  out  that  credit-deposit  ratio  of
 the  banks  in  Punjab  leaves  much  to  be
 desired.  Agriculturists  industrialists  traders
 and  entrepreneurs  of  Punjab  are  starved  of
 funds  because  of  this  unethical  practice  of

 suppl  Demands  for  696
 Grants  (Gen.),  1991-92

 banks.  Position  of  Punjab’s  entrepreneur  is
 no  less  than  as  being  crucified  by  his  own
 countrymen. He  had  to  pay  fullconsideration
 much  in  advance  for  the  raw  material  which
 he  has  to  get  from  outside.  On  the  other
 hand,  he  has  to  extend  credit  to  get  his
 product  sold  in  the  markets  outside  Punjab.
 Banks  in  Punjab  are  not  sympathetic  evento
 these  hardships  of  the  people  of  Punjab.
 Despite  various  pronoucements  of  policies
 to  tide  over  this  crisis  by  the  Central  Govem-
 ment,  banks  are  not  allowing  anyconcession
 to  the  people  of  Punjab  and  some  how
 always  succeed  in  confining  those  policies  to
 the  tables  of  bureaucrats.  ।  urge  upon  the
 hon.  Finance  Minister  to  ensure  that  for  the
 agricutturist,  industrialist,  trader  and  entre-
 preneur  of  Punjab  there  must  be  devised
 special  lending  schemes  with  special  norm
 of  appraisals  and  Finacial  discipline  to  which
 an  entrepreneur  is  subjected  to  by  the  bank
 specially  at  reduced  rate  of  interest  with
 special  gestation  periods,  special  norms  for
 assessing  defaults  and  to  recall  the  loans.
 The  self-employment  schemes  which  are
 presently  preverent  provide  for  a  loan  of  Rs.
 25,000  to  Rs.  35,  000.  ॥  should  be  raised  to
 at  least  Rs.  1,  00,000.  so  that  (/nterruptions)

 MR.SPEAKER:  Please  conclude.

 SHRI  SANT  RAM  SINGLA:  ।  shall  con-
 clude  in  three,  four  minutes.

 The  difficulties  of  entrepreneurs  in
 Punjab  are  likely  to  be  further  complicated
 with  the  proposed  withdrawal  of  freight
 equalisation  schemes.  It  is  bound  to  push  up
 the  prices  of  steel.,  coal,  petroleum  products
 andfertilizers.  The  Steel  Rolling  Industry  and
 the  Machine  Toois  Industry  which  have
 mushroomed  in  small  sectorin  Punjab  will  be
 a  sufferer  in  particular.  With  the  resultant
 increase  in  cost  of  energg,  that  is,  coal  and
 electricity,  the  industry  in  general  is  also  to
 suffer.  May  ।  suggest  to  the  hon.  Finance
 Minister to  have  afresh  look  on  the  proposals
 and  to  come  out  with  alternate  proposals
 which  may  ensure  that  these  basic  sources
 of  the  industries  above-sald  and  their  raw
 arieriat  including  for  other  two  major  indus-
 tries  of  Punjab,  that  is,  hosiery  and  sports
 goods  indusiry,  are  made  available  to  the
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 entrepreneur  in  Punjab  at  the  prices  favor-
 ably  competitive  to  the  prices  prevalent  inthe
 raw  material  producing  States.

 One  of  the  major  causes  of  frustration
 amongst  the  youth  of  Punjabis the  peak  level
 of  unemployment.  Not  only  that  Punjab  has
 long  back  reached  saturation  point  in  the
 fleld  of  per  hectare  of  agricutture  produce  but
 atso  land  holdings  have  dwinvied  down  con-
 siderably.  Thus,  majority  of  youth  of  rural
 Punjab  has  been  rendered  as  an  idie  force.
 The  saying  that  ‘An  idle  brain  is  the  devil's
 denਂ  is  manifested  in  true  sense  in  the
 present  Punjabproblem.  The  one  and  only
 way  to  woan  away  the  youth  of  Punjab  from
 the  destructive  course  is  to  provide  them  a
 gaintul  and  respectable  employment  as  pos-
 sible.  This  can  only  be  achieved  by  making
 Punjab  an  advanced  industrialised  State.

 People  of  Punjab  are,  by  nature,
 hardworking,  innovative,  full  of  zeal  and
 always  aspire  fe:  excellence  in  all  9005.  The
 people  who  brought  green  revolution  and
 white  revolution  are  capable  of  bringing  in-
 dustrial  revolution  too.  In  agriculture,  we
 have  done  है  and  in  industry,  we  will  certainty
 do  it.  There  15,  therefore,  no  reason  that  in
 this  hour  of  need  why  we  should  not  take
 heavy  industry  both  general  both  gemal  and
 agro-based  to  Punjab  in  a  big  way?  Incen-
 tives  should  be  provided  to  Non-Resident
 Indians  to  invest  in  Punjab  in  heavy  industry.
 Keeping  in  view  the  ground  realities  preva-
 tent  throughout  the  Punjab  state,  the  entire
 state  shouldbe  declared  as  industrially  back-
 ward.  Preference  must  be  given  to  Punjab
 while  setting  up  Petro-chemical  complexes,
 automobile  industries  and  electronic  indus-
 try.  All  of  these  Industries  have  vast
 potentialitiesw  to  enavie  the  enterprising»
 youth  of  Punjab  to  set-up  ancillary  units.
 Hon.  the  finance  Ministerhas  announced  the
 plan  to  set-up  agro-business  centres  in  the
 country  and  ।  hope  that  Punjab  will  get  due
 share  of  there  centers.

 The  country  felt  proud  of  Punjab  having
 Jed  the  green  revolution  In  a  period  of  two
 decades.  Punjab  was  involved  in  the  pro-
 cess  of  building  an  infrastructure  for  leading
 another  Economic  revolution.

 There  is  great  criticism  that  we  have
 departed  from  the  policies  of  Pandit
 Jwaharalal  Nehru.  ।  want  to  tell  that  Pandit
 Jawahar  Lal  Nehru,  who  had  the  foresight  of
 laying  the  firm  foundations  on  which  we  are
 now  being  able  to  construct  our  economic
 edifice,  realised  that  the  political  freedom
 alone  ts  meaningless without  economic  free-
 dom.

 The  present  economic  policies  of  the
 govemment,  ।  am  pleased  to  note,  repre-
 sent,  a  true  and  realistic  evolution  in  perfect
 conformity  of  present  economic  needs,  of
 the  policies  propounded  by  Nehru  Ji  and
 followed  by  Indira  |  and  Rajiv  jL  The  inno-
 vated  criticism  by  vested  interests  of  the
 budgetary  proposals  alleging  these  being  a
 deviation  from  Nehru  era  Is  baseless  and
 unfounded.

 Nobudgetary  measures,  economic  poll-
 cies  and  subsidies  can  succeed  without  a
 congenial  climate.  Such  a  climate  can  only
 be  created  when  there  is  peace,  social  har-
 mony  and  transquility.  |  congradulate  the
 Prime  Minister for  his  political  sagacity in  this
 regard  and  for  holding  elections  in  Punjab.
 The  people  of  Punjab  also  deserve  to  be
 congratulated  for  demonstrating  courage  in
 exercise  of  their  franchise  at  a  time  hen
 threats  and  fears  were  being  held  out.  By
 voting  into  power  the  Congress  both  in  Par-
 liament  and  in  Punjab  Assembly,  the  people
 of  Punjab  have  reposed  their  faith  in  the
 leadership  of  Shri  P.V.  Narasimha  Rao  and
 in  the  ideology  and  programmes  of  Con-
 gress  party.(/nterruptions)

 MR.  SPEAKER  :pleaseconc  lude  now.

 SHRI  SANT  RAM  SINGLA:  Sir,  will  not
 take  more  than  two  minutes.  Please  give  me
 two  more  minutes.

 twish  my  Akali  friends  would  also  have
 joined  the  election  process  and  sought  the
 verdict  of  people  in  order  to  take  Punjab  ou
 of  its  presentagony.  Instead  of  showing  thei
 political  foresight  and  sense  of  responsibilit.
 to  obtain  mandate  from  the  people,  the
 opted  for  an  escape  route  by  boycotting  th
 elections.



 699  Gen.  Budget,  1992-93-Gen.  -०  26,  1992
 Diss.;  Demands tor  Grants  on  Account  (Gen.),  1992-03;  Grants  (Gen),  1901-02

 [Sh.  Sant  Ram  Singla}

 [Translation]

 ।  would  like  to  say  something  regarding
 Punjab..{  nterruptions)

 MR.  SPEAKER:  ॥  you  speak  on  that
 subject  In  your  very  first  speach  then  what
 about  others  who  would  be  speaking  on  the
 same  subject

 SHRI  SANT  RAM  SINGLA:  ।  shall  not
 take  more  than  two  minutes.  The  Punjab
 problem  is  partly  a  law  and  order  probiern
 and  partly  political,  economic  and  extemal
 interference  problem  Creation  of  empioy-
 ment  cpportuntties  alone  will  solve  the  prob-
 fem  to  a  large  extent.  We  must  follow  the
 Rajiv  Longowal  Accord  and  transfer
 Chandigarh  to  Punjab  at  the  earliest.  (/nter-
 ruptions)

 MR.  SPEAKER:  This  is  a  discussion  on
 the  Budget  and  not  on  Punjab.

 SHRI  SANTRAM  SINGLA:  Please  fet
 me  speak  for  another two  minutes.  Punjab  Is
 an  agricultural  State.  It  does  not  have  either
 mines,  minerals,  gas,  oil  or  forests.  Water  is
 an  important  resource  for  Punjab.  The  water
 problem  must  be  handed  over  to  the  Su-
 preme  Court.  Another  point  |  would  like  to
 mention  is  that  Punjabhasasharein  Yamuna
 water(  interruptions).

 [  Translation}

 Punjab  must  get  its  share  (/nterrup-
 tions).

 [English}

 MR.  SPEAKER:  Now,  you  please  taxe
 your  seat.  Now  Shr  Asiam  Sher  Khan  to
 speak  (iterruptions)*

 MR.  SPEAKER:  H's  speach  will  not  go
 on  record.

 (interruptions)

 “Not  recorded.

 MR.  SPEAKER: His  speach  will  not  go
 On  record.

 ।  Transiation|

 -  SHER  KHAN  (Betul):  Sir,
 i  rise  to  support  the  Budget.

 For  the  first  time,  the  Budget  has  raised
 the  hopes  of  the  people.  The  hon.  Finance
 Minister  has  minutely  taken  every  aspect
 ito  consideration  but  |  am  pained  to  note
 that  sports  have  not  been  given  due  recog-
 nition  In  our  country.  We  are  a  country  of  85
 crore  peopie  but  in  sports  we  are  trounced  by
 much  smaller  countries  lke  Talwan  and
 Hong  kong.

 The  basic  infrastructure  for  food,  tloth-
 ing  and  shelter  has  been  provided  in  our
 country and  if  a  basic  infrastructure  hadbeen
 provided  for  sports  the  country  would  not
 have  been  wanting  in  the  field  of  sports.  |am
 sure  thal  encouragement  to  sports  and
 games  will  help  the  yuuth  become  good
 citizens of  tomorrow.

 budgetary  provision  for  sports  led  to  a  de-
 Cline  in  Punjab's  contribution  to  indian  sports.
 The  youth  of  Punjab  has  taken  to  guns.  Last
 year,  Rs.  68  crores  were  provided  in  the
 Budget  but  this  year  the  provision  has  come
 down  to  Rs.  57  crores.  How  can  we  expect
 the  standard of  sports  to  go  up?

 ।  feel  that  sports  takes  people  beyond
 religion.  Every  piayer  plays  for  his  team,  his
 State  or  his  country.  We  spend  lakhs  of
 rupees  for  maintaining  law  and  order  and
 preserving  the  unity  and  integrity  of  the
 country.  This  would  not  have  been  neces-
 Sary  if  only  sports  had  been  given  the  impe-
 tus  that  It  needs.

 lam  sorry  tor  the  sad  state  of  affairs  of
 sports  in  village  schools.  Earlier  there  used
 to  be  some  sports  but  now  there  are  almost
 no  sports  facilities.  Sports  are  not  being
 given  due  importance.  ।  hope  the  hon.  Fi
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 nance  Ministertakes this  as  achallenge.  alot
 of  efforts  -  required  in  this  direction.

 Inthe  U.S.  Negroes  have  dominated the
 filled  of  sports.  The  U.S  is  able  to  produce
 good  sportsmen  because  top-level  facilities
 are  available  forthem  in  that  country.  Itis  not
 that  india  cannot  produced  good  sportsmen.
 The  tact  is  that  we  have  never  taken  sports
 seriously.  ॥  we  can  take  this  up  as  a  national
 challenge  there  is  no  reasons  for  India  to  lag
 behind  in  the  filed  of  sports.

 On  the  other  hand,  our  youth  does  not
 get  many  recreational  facilities  or  employ-
 ment  opportunities.  The  hon.  Minister  has
 raised  many  expectations  in  this  Budget.  But
 if  these  exceptions  are  not  met,  there  could
 be  turmoil  in  the  country.  People  expect  their
 hopes  tobe  fulfilled.  Encouragement  to  sports
 can  certainly  increase  the  opportunities  avail-
 able  to  the  youth.  Whether  it  is  at  culturaier
 level  or  other  levels.  Besides.  Sports  unifies
 the  country  in  the  bond  of  brotherhood  and
 the  unity  and  integrity  of  the  country  remains
 intact.  |  hope  you  will  bear  this  in  mind.

 With  these  words,  Sir,  ।  thank  you  for
 giving  me  an  opportunity  to  speak.

 [English}

 SHRI  INDER  JIT  (Darjeeling):  Mr.
 Speaker  sir,  ।  rise  to  support  the  budget  and
 its  various  proposals.  Happily  ,  ”  Manmohan
 Singh  has  saved  the  country  from  insol-
 vency.  Important  steps  have  been  taken  to
 ensure  that  such  aa  situation  does  not  arise
 again.  Budgetary  deficit  has  been  cut  down
 andthere  is  promise  of  more.  Butthis  by  itself
 is  not  enough.  We  must  stop  living  beyond
 our  means.  We  need  totighten  our  belts  and
 adopt  austrerity  as  a  new  creedtill  the  battle
 for  survivalis  won.  lam  afraid,  Ido  not  getthe
 signals  of  austerity  from  the  Government
 benches  or  from  the  opposition  benches
 either

 Even  more  than  that  we  need  to  im-
 prove  productivity  both  in  the  industrial  and
 agricultural  sectors  and  efficiency  in  the
 service  sector.  That  alone  will  save  the
 nation.  Merely  playing  with  the  finances  may

 help  us  to  overcome  the  crisis  for  the  था
 ment.  Uhimately,  however,  therealcrisis  can
 be  got  over  only  when  we  asa  nationimprove
 our  productivity  and  our  efficiency.

 Technology  becomes  important  in  this
 context  as  it  gives  us  the  productivity  we
 needurgently.  Therefore,  when  the  Finance
 Minister  says  that  we  have  got  to  get  the  best
 technology  available  from  abroad,  ।  80199.0
 with  him,  but  with  one  proviso.  Does  it  mean
 that  we  should  go  on  importing  more  and
 more  technology?

 We  have  to  follow  in  my  opinion  the
 model  of  Japan.  They  never  hesitated  to
 import  technology.  But  once  they  imported
 the  technology,  for  every  dollar  spent  on  tt,
 they  funded  five  dollars  on  research  and
 development.  They  made  that  technology
 much  more  efficient.  What  is  more,  they
 made  it  their  own  technology  and  even  ex-
 ported  the  same  to  the  country  from  where
 they  had  imported  the  original  technology.

 ।  would,  therefore,  suggest  to  Dr.
 Manmohan  Singh  and  the  government  that
 while  we  should  not  object  to  the  import  of
 technology,  the  most  up-to-date  technology
 wherever  necessary,  we  shouldnot  continue
 to  be  merre  importes  of  technology  from
 abroad  and  from  the  multinationals.  We
 should  endeavor  to  utilize  the  vast  scientific
 talent  and  technologcal  manpower  available
 in  our  country  for  isnproving  that  technology.

 We  haye  to  remember  that  when  we
 import  technology  it  is  not  as  if  it  is  tailor-
 made  for  our  conditions.  thas  tobe  adapted,
 absorbed  and  then  improved,  This  will  have
 to  be  realised  and  kept  in  mind.  infact,  |hope
 that  our  Research  and  Development  activi-
 ties  would  be  further  strengthened  and  acti-
 vated,  so  that  we  can  take  full  advantage  of
 the  benefits  of  others’  discoveries  and  inno-
 vations,  as  has  been  successfully  done  by
 Japan.

 I  non  turn  to  another  importan  sector,
 the  labour  productivity  which  in  my  opinion  is
 not  receiving  adequate  attention.  Unfortu-
 nately,  we  have  many  road  biocks  here.  We
 have  a  labour  legis:at.cn  which,  in  my  view,
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 [Sh.  Inder  Jit]

 is  a  constraint  against  employment  of  further
 labour.  tt  provides  those  which  are  already  in
 employment  a  vested  interest.  tt  is  therefore
 important  now  to  consider  how  we  can  get
 out  of  this  unfortunate  situation.  In  my  view,
 we  cannot  overcome  the  constraint  unless
 we  abolish  the  muftiplicity  of  trade  unions
 and  the  rivalry  between  them-competitive
 rivalry  and  overbidding.  Often  enough  you
 find  that  one  trade  union  tells  the  workers
 that  they  should  ask  for  30  per  cent  bonus
 another  turns  around  and  say  that  they
 should  ask  for  35  per  cent  bonus;

 18.00  hrs.

 and  a third  one  tums  around  and  ask  why  3
 percent  why  only  33  per  cent?  and  why  not
 40  per  cent(/nterruptions)This  competitive
 bidding  goes  on  and  on.  Therefore,  as  long
 as  we  have  multiplicity  of  unions,and  thattoo,
 with  political  links  labour  unions  attached  to
 political  parties  and  as  long  as  this  continued
 !  am  afraid,  there  will  not  be  harmony  and
 peace  onthe  labour  front  and  we  will  have  to
 continueto  struggle  against  strikes,  go-slows
 and  various  other  things  coming  up.  of  late.
 |  would,  therefore,  plead  with  the  Govem-
 ment  of  India,  particularly  the  Prime  Minis-
 ter,.  that  itis  now  time  to  deal  with  the  human
 factor  also.  Our  work-culture  has  got  to
 change  and  improve,  Unfortunately,  our  cul-
 ture  today  is  that  we  should  do  less  and  less,
 but  get  more  and  more.

 Many  years  ago,  ShriC  Subramnainam,
 the  then'Finance  Minister  stated  in  this  House
 and  ।  quote;

 *  We  have  abolished  landlordism.  it  is
 high-time  we  abolish  labourolism  tooਂ

 think  what  he  has  said  many  years  ago,
 needs  to  be  repeated  today.  In  the  early
 stages,  no  doubt,  labour  required  outside
 leadership.  But  labour  is  now  adequately
 trained.  They  are  professional  and  have,  by
 now,  acquired  expertise.  Therefore,  the  re-
 sent  link  between  the  political  parties  and  the
 trade  unions  and  outsiders  becoming
 labouriords  and  then  lording  over  the

 labourers  and  exploiting  them  must  also  and
 in  my  view.

 Mr.  Speaker,  Sir,  |  am  glad,  the  Prime
 Minister  is  trying  to  build  up  national  consen-
 sus  In  many  areas.  It  is  most  necessary  to
 build  up  a  national  consensus  in  regard  to
 stepping  up  productivity  so  that,  we  may  be
 able  to  function  in  an  economy  which  is
 healthy  and  sound  and  In  which,  we  can
 enjoy  the  luxury  of  asking  for  more  and  more.
 Even  then,  there  are  limits  to  that.  But,  if  we
 have  to  make  real  progress,  |  would  like  to
 make  an  appeal.  That  appeal  is  Let  us  at
 leasthave  athree  year  moratorimon  strickes,
 a  three  year  moratorium  on  bandhs  and  a
 three  year  moratorium  on  go-alow  tactics.
 Let  us  all  work  a  much  as  possible  (/nterrup-
 tions)

 All  right,  we  can  have.a  three  year
 moratorium  on  lock  outs  also.  All  right,  we
 can  have  it.  Importantly  ever  we  have  alittle
 difficulty,  we  should  put  up  with  itforthe  short
 period  of  three  years.  It  is  not  as  if  every
 demand  is  to  be  postponed  for  ever.  That  is
 why  lam  saying  that  we  should  have  a  three
 year  moratorium  on  strikes,  go  slows  and
 even  lock  outs.  and  that  is  why,  |  am  making
 a  plea  for  just  three  years.  ॥  we  can  have
 harmony  and  peace  in  our  functioning  for
 barely  three  years,  |  have  no  doubt  that  we
 can  tum  the  comer  and  tell  the  worid  that  we
 are  in  a  position  to  face  it  in  all  fields.  We  will
 then  have  the  national  strength,  the  national
 confidence  and  what  is  more  the  national
 Capacity  to  face  any  situation

 ।  will  now  make  just  one  more  point
 before  ।  conclude,  even  .though  there  is
 much  would  havelikedto  say.  Sir,  ।  would  like
 to  see  the  Finance  Ministerbring  about  some
 linkage  between  family  planning  and  the  tax
 structure.  Inthis  context,  |  would  liketo  make
 a  specific  proposition.  |  would  propose  and  |
 would  appeal  to  him,  initially  to  increased  the
 exemption  limit  on  tax  from  Rs.  28,000  to
 Rs.30,  000(interruptions)Ataljl,  please  let
 me  rest  will  suit  you  more  than  anybody  else.
 The  second  position  is  that  the  exemption
 lima  should  be  raised  from  Ris.30,000  to  Rs.
 36,  0.0  for  such  people  as  have  two  children
 or  less.(Jnterruption)|  would  like  the  linkage
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 to  be  carried  on  further  and  I  would  suggest
 that  those  who  have  two  children  or  less
 shouldbe  givencertainconcessions  in  higher
 tax  brackets  one  per  cent  to  two  per  cent.
 (interruptions)

 ।  know  some  people  may  turn  around
 and  say  that  this  may  lead  to  a  lot  of  father
 -less  children.  ।  also  know  that  some  people
 my  tum  around  and  say  that  may  proposal
 may  not  achieve  much  in  regard  to  main
 problem  of  family  planning  which  lies  among
 the  poorer  areas  of  our  country  Neverthe-
 less  it  is  important  that  we  send  out  the  right
 message  The  question  is  that  the  right
 message  should  go,  the  right  signal  should
 go.  Now,  more  and  more  people  are  coming
 in.

 |  wanted  to  make  many  other  sugges-
 tions,  Mr.  Speaker but  I  would  conclude  with
 one  appeal.  to  the  Finance  Minister.  He  has
 tried  to  make  the  tax  structure  much  simpler.
 He  has  tried  to  make  life  a  little  easier  for
 those  who  have  to  pay  taxes  and  so  on.
 Nevertheless,  there  are  two  problems  In-
 come-Tax  officer  Ray  and  the  Inspector  Raj
 Iwould  appeal  to  him  to  go  into  this  particular
 problem.  Times  without  number,  there  are
 cases  where  Income-Tax  Officers  made
 unjust  assessments.  Some  of  these  cases
 go  before  the  court.  After  a  long  period  of
 harassment  and  trouble,  the  courts  have
 sometimes given  verdict  against  the  Income-
 Tax  Officers.  But  nothing  has  been  done
 about  such  Income  -Tax  Officers.  |  think
 there  ought  be  some  linkage  where  Income-
 Tax  Officers  must  take  full  responsibility  for
 the  assessments.  And  where  the  assess-
 ment  is  proved to  be  mala  fide  there  ought to
 be  adequate  deterrent  punishment  against
 such  offense.

 |  will  not  take  more  time  because  the
 -,  whole  House  is  eagerly  waiting  tolisten  to  the

 Finance  Minister.  Nevertheless,  ।  hope  that
 the  Finance  Minister  will  give  be  consider-
 ation to  the  proposals that  !  have  out  forward.

 MR.  SPEAKER:  ।  would  like  to  say  that
 the  Hon.  Members  have  cooperated  very
 well.  They  sat  yesterday  night  up  to  11.,30
 and  provided

 opportunity
 to  themselves  to

 speak.  However,  unfortunately  because  of
 the:  paucity  of  time,  it  Is  not  possible  to
 accommodate  all  the  Members.  We  have
 seen  that  those  Members  who  have  spoken
 onthe  President's  Address  are  not  generally
 spoken  onthe  budget.  ।  amkeeping  both  the
 lists  withinM  propose  to  keep  ail  these  lists
 with  me.  When  we  are  discussing  the  De-
 mands  of  other  Ministries  also,  those  Mem-
 bers  who  could  not  be  provided  with  the
 opportunity  would  be  provided  with  the  op-
 portunity  to  express  their  views.

 So,  Ithink,  with  this,  now  we  should  8190
 the  Finance  Minister  to  respond.

 {Translation

 SHRI  KRISHAN  DUTT  SULTANPURI
 (Shimla):  Sir,  yesterday  we  sat  upto  23.30
 hrs  and  hon.  Shri  Kumramangalam  gave  us
 an  assurance  that  members  would  be  given
 an  opportunity  today.  But  ।  am  sorry  to  say
 that  no  attention  has  been  paid  to  us.  We
 would  also  like  to  express  our  view  on  the
 Budget.

 MR.  SPEAKER:  You  would  be  given
 priority  during  the  discussion  on  Demands
 for  Grants.

 (Interruptions)

 [English}

 SHR!  SOBHNADREEWARA  RAO
 VADE  (Vijayawada):  Sir,  Injustice  is  done  to
 some  political  parties.  (Interruptionstis  most
 unfortunate.  (interruptions We  would  like  to
 register  our  protest.(/nterruptions)

 MR.  SPEAKER:  Please  take  your  seat.
 i  have  no  objection  to  give  time  to  the  Mem-
 bers.  Nowyoushall  have  to  decided  whether
 you  are  going  to  sit  late  into  the  night  Then,
 there  is  atime  constraint.  The  Bills  haveto go
 to  the  Raja  Sabha  and  they  have  to  be
 passed.  We  ate  discussing  the  Vote  on
 Account.  we  are  discussing  the  Supplemen-
 tary  Demands.  We  are  having  a  discussion
 in  general  on  the  Budget.  We  have  tried  to
 accommodate  most  of  the  Members.  Thatis
 not  the  end  of  the  matter.



 707.0  Gen.  Budget,  1992-93-Gen.  MARCH  26,  1992  and  suppl.  Demands for  708
 Diss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;  Grants  (Gen.),  1991-92

 We  are  again  going  to  have  enough  time
 to  discuss  many  of  the  Ministries.  Those
 members  who  are  interested  in  making  spe-
 cific  points  will  certainly  be  censidered.  |
 have  said  that  we  will  be  keeping  these  lists
 with  us.  We  willbe  accomodating.  ह  some  of
 the  Members  are  not  given  the  time,  we  are
 really  sorry  for  that.  But  you  can  see  for
 yourself  that  the  time-every  minute,  every
 second-is  utilised  by  you  only.  None  else  is
 utilising.  Nobody  sitting  inthe  gallery  is  utlising.
 Nobody  sitting  in  the  Chairis  utilising.  itis  the
 Members  who  are  utilising.  That  is  why  you
 please  understand  and  accommodate

 !can  realise  your  anguish.  ।  can  realise
 your  desire  to  express  your  views.  tt  is
 exactly  for  this  reason  you  have  come  here.
 But  then  we  will  find  time  for  you  to  express
 your  views.  Please  understand.  Do  not  mis-
 understand  and  let  us  start.  (/nterruptions)
 We  will  accommodate  them  later
 on(Interruptions)

 SHRI  SRIKANTA  JENA  (Cuttack):  We
 will  sit  late  in  the  evening  and  the  Members
 can  participate.

 MR.  SPEAKER: No,  no.  We  have  along
 list.(/nterruptions) Mr.  Jena,  [cannot  accom-
 modate.  There  is  a  very  long  list.  Please
 leave  it  to  me  because  you  do  not  have  the
 entire  information  that  ।  have  with  me.

 (Interruptions)
 SHRI  SRIKANTA  JENA:  The  quorum

 was  not  there.(/nterruptions)

 MR.  SPEAKER:  We  will  help  them.
 (Interruptions)

 MR.  SPEAKER:  They  have  understood.
 (Interruptions)

 MR.  SPEAKER:  Please  sit  down  now.

 THE  MINISTER  OF  FINANCE  (SHRI
 MANMOHAN  SINGH):  Mr.  Speaker,  Sir,  ।
 have  listened  with  great  interest  and  respect
 all  the  contributions  that  have  been  made  to
 this  rich  and  varied  debate  on  the  Budget  of
 the  Central  Government  for  1992-93.  |  thank

 -

 allthe  hon.  Members  who  participated  in  this
 debate.  |  was  very  much  struck  by  the  fact
 that  not  withstanding  difference  of  emphasis
 and  even  of  approach,  this  nation  is  unitedto
 protect  certain  basic  national  values  and
 national  ethos.  Therefore,  |  draw  great  en-
 couragement  fromthe  tenor  of  the  debate  in
 this  House.  ।  augurs  weltfor the  future  of  our
 Great  Republic.  !  listened  with  great  respect
 tothe  hon.  Member  ShriAtal  Bihari  Vajpayee,
 Shri  George  Fernandes  and  Shri  Chandra
 Shekhar and  there  have  been  very  illuminat-
 ing  speeches  on  this  side  of  the  House.  Let
 me  say  that  I  was  very  impressed  by  the
 standard  of  the  debate  and  in  particular,  |
 would  like  to  compliment  Atalji.  |wouldliketo
 quote  from  the  Urdu  poet,  Ghalib.

 *Hain  Aur  bhi  Ouniya  Mein  Sukhanvar
 Bahut  Achhe
 Kahte  heinkiGalibkaHaiAndaze  Bayan
 Aur.”

 As  far  as  Shri  Chandra  Shekhar  is  con-
 cemed,  unforunately,  he  is  not  present  here
 today.  He  spoke  with  great  anger.  |  respect
 his  sentiments.  But  |  must  confess  to  this
 House  that  there  was  lot  of  heat  but  I  did  not
 find  light.  |  am  not  going  to  make  any  issue
 of  this.  |  had  worked  with  him;  ।  have  great
 respectfor  him.  And!  would  like  to  sayto  him:

 “Kitne  sheereen  hain  tere  lab  ae  rakib
 Galiyan  kha  ke  bhi  bemazaa  nahin.”

 Mr.  Speaker,  Sir,  it  was  merely  amonth
 ago,  onthe  25th  of  last  month,  that  a  fox-hunt
 began.  ।  am  sorry  that  some  very  distin-
 guished  Members  of  the  House  laboured
 vary  hard  including  two  former  Prime  Minis-
 ters  whojoined  that  fox-hunt  but  ittumed  out
 to  be  a  wild  goose  chase.  This  country  now
 knows  the  facts  and  therefore,  |  will  not
 labour  on  many  of  the  things  which  are  now
 public  property.  However,  I  do  want  to  say
 certainthings.  Achargehasbeenleviedtime
 and  again  that  this  is  a  Budget  which  derived
 its  inspiration  fromthe  Word  Bank  orthe  IMF
 and  that  ।  am  following  blindly  the  model
 given  by  the  IMF.  Shri  George  Fernandes
 said  that,  Shri  Chandra  Jeet  Yadav  said  that
 and  Shri  Chandra  Shekhar  also  sard  that.
 With  all  respect  to  them,  I  want  to  say,  in  all
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 numility,  that  they  are  certainly  mistaken.
 The  model  that  ।  am  following  is  a  model
 which  is  spel  out  In  great  detail  in  the  election
 manifesto  of  the  Congress  Party.

 ।  wik  now  read  to  you  paragraph  by
 paragraph,  because  this  charge  has  been
 tevelied.  Now,  what  is  ।  that  ।  am  trying  to
 say?  The  first  thing  that  our  Goverment  has
 sought  to  do  is  to  correct  the  fiscal  imbal-
 ances.  And |  read  to  you  from  page 22  of  the
 Congress  Party's  Election  Manifestc,  onthis
 subject:

 "The  Congress  will  restore  fiscal  bal-
 ance  in  the  budgetary  sysiem  by  dras-
 tically  reducing  wastetul  expenditure,
 rationalising  non-developmental  expen-
 diture  and  expanding  the  revenue  base
 ot  the  Government,  particularly  through
 a  lganer,  more  dynamic  and  profit-ori-
 ented  pubic  sector.  Deficit  financing  will
 be  restricted  10  manageable  propor-
 tions.”

 Sir,  this  is  straight  from  the  Manifeste  of
 our  Party.  When  I  say  this,  lam  reminded  of
 the  great  contribution  that  the  late  Prime
 Minister,  Shri  Rajiv  Gandhi  made.  This  is  his
 legacy.  This  is  his  good  work.

 The  second  thing  that  our  Government
 sought  to  deal  with  was  the  balance  of
 payments  crisis.  How  are  we  going  to  deal
 with  the  balance  of  payments  crisis?  Let  me
 read  again  from  page  24  of  the  Election
 Manifesto.

 "The  Congress  will  tackie  the  problemof
 the  present  foreign  exchange  crisis  by
 pursuing  vigorous  export  promotion,
 effective  import  substitution,  establish-
 ing  an  व  exchange  rate  mecha-
 nism  and  increasing  productivity  and
 efficiency  in  the  economy.”

 This  is  precisely  what  we  have  done  in
 dealing  with  the  balance  of  payments  crisis.

 Shri  George  Fernandes  and  several
 hon.  Members  on  the  opposition  referred  to
 the  banking  reforms.  They  have  said  that  we
 are  borrowing  this  from  the  World  Bank  and

 the  IMF.  Again,  ।  quo‘e  from  page  24  of  the
 Congress  Party's  Election  Maniesto  on  the
 -०  of  banking  reforms:

 "The  Congress  will  give  special  atten-
 tion  to  Improving  the  working  of  our
 nationalised  banks,  both  here  and
 abroad,  with  a  view  to  making  them
 more  etlicient  and  enabiing  them  to
 stand  up  to  the  stiff  compatition  in  the
 field.

 Public  and  private  sector  banks  will  be
 allowed  to  raise  off-shore  funds.  The
 Congress  will  also  permit  the  establish-
 ment  of  new  mutual  funds,  particularly
 pension  funds,  in  the  private  58८01.”

 This  ड  precisely  what  |  have  been  trying
 to  ०

 Now  ।  come  to  ihe  area  of  industrial
 policy  reforms.  Yesterday,  Shr  Chandra
 Shekhar  brought  up  this  issue  of  a  1-0  in
 economic  policies.  Now,  what  U-tum,  is  he
 talking  about?  i  again  quote  straight  fromthe
 Election  Manifesto  on  the  subject  of  industry
 from  page  36:

 “The  Congress  will  give  top  priority  to
 developing  export  capability  in  a  wide
 range  of  industries  to  earn  foreign  ex-
 change.  Foreign  investment  and  tech-
 nology  collaboration  will  be  permitted  to
 obtain  higher  technology,  to  increase
 exports  and  to  expand  the  production
 base.  tt  willbe  ensuredthat  such  foreign
 investment  will  not  be  at  the  cost  of  self-
 reliance.”

 Yesterday,  the  hon.  Member  asked  as
 -  why  we  removed  the  MRTP.  And  i  quote
 the  directiva  given  by  the  Congress  Party's
 Election  Manifesto:  On  page  37,  it  says:

 “The  Congress  will  endeavour  to  abol-
 ish  the  monopoly  of  any  sector  or  any
 individual  enterprise  in  any  field  of  manu-
 facture,  except  on  strategic  or  military
 considerations,  and  open  all  manufac-
 turing  activity  to  competition.”

 Then  Sir,  on  pages  35  and  36,  the
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 Election  Manifesto  says:

 “The  Congress  will  pursue  a  sound
 policy  framework;  encouragement  of
 entrepreneurship,  development of  capi-
 tal  markets,  simplification  of  the  regula-
 tory  system,  bringing  in  new  technology
 and  increasing  competitiveness  for  the
 benefit  of  the  common  man.”

 ।  submit  to  you  and  this  august  House
 that  the  industrial  policy  that  we  have  de-
 vised  is  precisely  in  response  to  this  directive
 and  this  pledge  that  we  gave  to  our  people.

 Then  Sir,  on  the  public  sector  on  page
 37,  the  Congress  Party's  Election  Manifesto
 says:

 “For  this  systematic  and  ploneering
 advance  into  new  areas,  it  would  be
 desirable  for  the  public  sector  to  shed
 some  less  crucial  areas  of  responsibil-
 Ity.”

 “The  Congress  will  oversee  the  gradual
 withdrawl  of  the  public  sector  from  ar-
 eas  where  the  private  and  joint  sectors
 have  developed  capability.”

 Sir,  all  these  quotations  from  the  Con-
 gress  election  manifesto  should  give  a  con-
 clusive  evidence  as  to  the  source  of  inspira-
 tion  for  various  policy  changes  that  our  Gov-
 emment  has  sought  to  bring  about  since  we
 came  into  Office  in  June,  1990-91.  ।  would,
 therefore,  not  like  to  deal  with  this  whole
 charge  any  turther  except  that  |  would  say
 that  ॥  deeply  pains  me  when  Intemational
 Institutions  with  which  we  have  worked  for
 the  last  40-45  years  are  made  the  subject
 matter  of  internal  political  debate  in  a  style
 which  does  not  In  my  view  to  credit  to  the
 great  traditions  of  our  country.  But  that  is  a
 past  history.  |  think,  as  ।  have  stated,  |  have
 shown  éonclusively  the  inspiration  that  has
 been  there  for  what  we  have  done.

 Chandra  Shekhar ji  yesterday  brought
 up  this  question  of  Nehruvian  line.  Unfortu-
 nately,  he  is  not  here.  Chandra  Jeet  Yadav

 ji  also  raised the  same  issue.  ।  would ike  to
 restate  that  in  terms  of  the  basic  objectives
 of  oureconomic and  social  policy,  there  is  no
 renagging  on  any  of  the  commitments  that
 our  national  leadership  has  made  to  the
 peopie  right  from  the  days  of  Pandit ji,  and |
 Say  है  in  all  sincerety. We  are  working  to  make
 India  a  self-relient  nation.  We  are  working  to
 make  India  a  technologically  sophisticated
 nation.  We  are  working  to  remove  poverty.
 But  the  situation  in  which  we  were  placed  In
 June  9091  a  situation  of  total  fiscal  collapse;
 a  situation  of  grave  balance  of  payment
 disequilibrium  ।  submit,  Sir,  that  at  that  par-
 ticular  time  to  serve  the  country's  longerterm
 objectives  we  had  to  take  some  drastic
 measures  to  set  the  fiscal  House  in  order.

 Several  hon.  Members,  for  instance
 Shri  George  Fernandes  has  said  that  we
 have  made  a  cut  on  education,  on  health  and
 so  on.  I  deeply  regret  that.  The  hon.  Member
 said  that  we  have  not  paid  adequate  atten-
 tion  to  redressing  regional  imbalances;  that
 we  have  not  paid  adequate  attention  to  the
 backward  States  like  Bihar.  |  deeply  regret
 that  but  let  me  be  very  candid  with  you.  The
 situation  in  which  the  Indian  fiscal  system  is
 placed  today,  there  is  very  little  that  we  can
 do  to  deal  with  those  fundamental  problems
 of  our  national  life.  ॥  is  only  a  sound  fiscal
 system,  a  sound  Central  Government  fiscal
 system  whichcan  hope  to  transfer  resources
 for  poverty  eradication  which  can  come  to
 the  assistance  of  the  poor  people  whether
 they  are  in  Bihar  or  in  Uttar  Pradesh  or  in
 Orissa.  So,  tsubmit  to  you  and  to  this  august
 House  that  the  task  in  which  our  Govem-
 ment  is  engaged  today  is  an  essential  pre-
 requisite  for  dealing  with  those  fundamental
 issues  of  poverty,  of  backwardness  and  of
 regional  imbalance.  Today,  we  have  to  re-
 treat  little  bit  so  that  tomorrow  we  can  attend
 to  those  problems  with  stronger  vigour  and
 with  stronger  credbility.

 These  days  it  is  not  very  fashionable  to
 quote  Lenin  but  you  will  forgive  me  if  !will  say
 that  if  our policy will  be  described In  any  way,
 in  some  way  it  ls  one  step  backward  so  that
 we  may  take  two  steps  forward.  Therefore,
 what  we  have  done  in  no  way  implies  any
 repudiation  of  Nehruji or  the  ideals  which  the
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 Congress Party  has  stood.

 An  issue  has  been  raised  by  Shri  Atal
 Bihari  Vajpayee,  Shr  Chandra  Jeet  Yadav
 and  Shri  Chandra  Shekhar  that  there  should
 be  a  national  consesus.  ।  entirely  agree  with
 them.  Our  Prime  Minister  has  said  it  fromday
 one  that  the  problems  of  this  country  are  now
 $0  onerous  that  no  single  individual,  no
 single  party  can  carry  this  burden  by  itself.
 Therefore,  we  seek  the  support  of  all
 segements  of  national  public  opinion  inside
 this  House  and  outside  the  House.  है  is  only
 then  that  we  willbe  able  tograpple  effectively
 with  the  challenges  that  our  economy  and
 polity  faces  today.  These  are  no  ordinary
 challenges.  The  challenges  that  you  have
 today  are  the  richest  State  of  the  Union  isa
 big  burden  on  the  Central  Exchequer  and
 you  have  Kashmir  burning.  Thousands  of
 crores  of  rupees  of  deficits  have  all  to  be
 borne  by  the  Central  Government.  You  have
 some  problems  that  are  being  transferred  to
 the  Centre.  Because  of  that  what  happens  is
 that,  it  has  implications  on  the  Central  Gov-
 emment.  Therefore,  all  these  problems  can-
 not be  solvedin  apartisan  spirit.  We  honestly
 seek  the  support  and  help  of  all  sections  of
 public  opinion  in  our  country  to  deal  with
 these  formidable  challenges  that  lie  ahead.

 One  particular  point  that  |  do  want  to
 make  -  that  in  the  field  of  industrial  policy,
 Shri  Chandra  Shekhar  has  brought  up  the
 youth.  There  have  bean  several  reports  in
 the  lastten  years  India  very  wellthen,  needed
 to  be  overhauled.  There  have  been  reports
 inthe  Government,  outside  the  Government
 and  |  say  it  with  all  seriousness  this  is  the
 point  on  which  most  professional  econo-

 mists,  regardless  of  their  leanings,  right  or
 left,  have  agreed  that  there  is  need  for  more
 internal  competition  in  our  country  with  the
 old  industrial  licensing  system  has  become
 counter-productive  that  has  introduced
 rigidity,  thal  ॥  had  led  to  inequalities  in  in-
 come  and  wealth.  Therefore,  this  is  not  a
 point  of  difference.  tn  trying  to  carry  out  this
 mandate,  we  are  respecting  that  national
 consesus.

 The  only  area  on  which  there  might  be
 some  differance  of  opinion  is  with  regard  to

 what  we  have  done  in  the  area  of  foreign
 investment.  ।  respectively  submit  to  you  that
 even  in  this  area  also,  we  have  not  gone
 beyond  the  stated  policy  objectives  of  our
 existing  policies.  Those  of  you  who  are  famil-
 lar  with  India's  foreign  policy  before  June,
 1991,  a  policy  which  is  a  product  of  the
 thinking  of  Jawaharji,  Indirajl  and  Rajivj,
 what  didthe  policy  say?  That  policy  said  that
 in  areas  of  high  priority,  we  will  welcome
 foreign  Investment,  on  a  foreign  majority
 basis.  Infact,  the  old  policies  allowed  foreign
 investmentevenon  an  one  hundredpercent
 basis  in  certain  sectors.  But,  there  were
 problems.  The  problems  were  that  each  of
 these  cases  had  to  come  through  the  Gov-
 emment.  Case-by  case  mechanism  was
 there.  This  mechanism  may  have  been  effi-
 cient  when  our  industrial  policy  was  small  but
 this  mechanism  became  thoroughly  ineffi-
 cient  when  you  are  dealing  with  a  large
 diversified  economy  that  we  are  now.  So,
 this  Is  a  by-product  of  our  own  success  in
 creating  a  diversified  industrial  system,  with
 the  old  mechanism  of  regulating  foreign
 investment  which  was  going  to  be  counter
 productive.  Therefore,  what  did  we  do?  We
 merely  said  that  if  you  satisty  certain  param-
 eters,  here  are  the  areas  of  high  priority
 industries.  And  in  these  areas,  है  you  satisfy
 parameters  that  foregin  investment  will  im-
 pose  any  burden  on  India's  balance  of  pay-
 ment,  that  if  youimport  capital  goods,  you  will
 cover  it  by  foreign  equity,  and  if  you  want  to
 fake  dividends  out  of  our  country,  you  will
 cover  them  by  exports,  then,  you  do  not
 have  come  to  any  bureaucrat  in  Udyog
 Bhavan.

 You  go  and  register  yourself  with  the
 Reserve  Bank  of  India.  Outside  these  areas,
 हैं  you  want  to  come,  there  will  be  a  case by
 case  examination.  So,  what  we  have  done-
 and  this  is  what  Shri  Chandra  Shekhar  al-
 ways  said  that  we  are  always  in  tavour  of
 debureaucratisation  this  -  precisely we  have
 done;  we  have  not  reneged  on  any  nationai
 commitment  with  regard  to  the  treatment  of
 foreign  Investment.  |  think  what  we  have
 done  is  we  have  made  the  whole  system
 -  transparent,  simpler,  more  credibie
 and  In  the  process  we  have  eliminated  the
 scope  for  unnecessary  delays  as  well  as
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 corruption.  So,  !submit  to  you  that  In  allthese
 matters,  there  has  been  no  reneging  on  any
 of  the  national  objectives.  The  nation's  cher-
 ished  idseais  continue  to  be  the  guide,  phi-
 tosopher  and  the  support-base  for  our  think-
 ing.

 With  regard  to  certain  other  aspects  of
 the  Budget,  I  de  not  want  to  say  something
 whether you  like  K  cr  not.  I  think  the  fact  is  that
 for  the  first  time,  we  have  made  a  credible
 effort  torastore  fiscal  discipline.  !amnot  fully
 satisfied  with  the  outcome.  But  ।  think  in  a
 single  yearto  reduce  the  fiscai  deficit  product
 Is  not  a  small  thing;  and  we  did  not  have  the
 whole  year.  We  came  into  office  in  June.  We
 presented  the  Budget  in  July;  and  many  of
 the  Budget  proposals  became  effective  in
 August.  In  that  short  period  of  seven  months,
 we  managed  to  present  to  you  an  outcome
 where  the  total  expenditure  of  the  Central
 Government  is  lower  than  what  ।  had  pre-
 sented  to  this  august  House  in  July  1990.  It
 is  true  that  in  this  outcome  certain  sectors
 have  not  received  the  attention  that  they
 deserve.  i  am  myself  conscious  of  those
 inadequacies;  but  in  the  time  that  we  had  at
 our  disposal,  we  were  trying  to  reign  on
 expenditure  in  a  bold  manner  for  the  first
 time.  ।  submit  to  this  House  that  these  lacu-
 nae  deserve  some  leniency,  some  tenient
 assessment.  Also  ।  would  say  for  the  first
 time  we  have  presented  a  Budget  which
 says  that  the  Budget  deficit,  the  monetised
 deficit  willbe  lower  than  what  ।  had  said  when
 t  presented  the  Budget.

 ।  think  we  have  begun  the  process  of
 fiscal  correction.

 Shri  Atal  Bihari  Vajpayee  asked  me
 what  are  you  going  to  do  about  the  prices;
 you  said  nothing  about  the  prices.  Similarly,
 many  other  hon.  Members  on  the  opposite
 sald  that  this  is  the  Budget  which  is  going  to
 increase  the  prices;  that  ।  have  forgotten,
 that  our  Government  have  forgotten  the
 promises  that  we  had  made  to  our  people
 with  regard  to  rolling  back  prices.  |  thin  the
 Prime  Minister  himself  answered  that  par-
 ticular  criticism  on  an  earlier  occasion; we  do

 own  up that we  have  not  suceeded  in  achiev-
 ing  what  we  set  out  to  achieve  on  the  price
 front;  and  that  is  something  which  worries  us;
 and  |  wish  to  assure  the  House  that  all  our
 energy  in  months  to  come  will  be  devoted  to
 see  that  we  do  succeed  in  gaining  mastery
 over  Inflationary  process  and  today  |  feet
 more  contident.  Today,  ।  feel  more  confident
 for  the  reason  that  fiscal  system  after  a  long
 time  is  responding  to  fiscal  corrections.  Also
 as  I  said,  today  our  foreign  exchange  situa-
 tion  Is  little  more  comfortable  so  that  we  do
 not  have  to  export  essential  commodities
 like  wheat,  like  rice  which  we  had  to  push  out
 last  yearbecause  we  needed  essential  goods
 like  diese!,  we  needed  essential  goods  like
 fertiliser,  we  needed  essential  goods  like
 kerosene.  So,  we  had  to  trade  this.  So,  that
 naturally  put  pressure  on  the  price  system
 Today,  we  do  not  have  to  do  that.  So,  we  will
 not  do  that.  Therefore,  the  pressure  on  food
 articles  which  hurts  us,  which  hurts  the  poor
 peopie  in  this  country,  ।  hope  will  be  moder-
 ated  in  future.

 The  second  thing  15  that  now  our  foreign
 exchange  position  is  little  nore  comfortable.
 We  will  be  able  to  import  many  things  which
 we  were  not  able  to  co.

 The  import  restrictions  which  were  im-
 posed  in  March,  1991  have  now  been  toially
 removed.  And,  therefcre,  ।  do  feel  that  the
 supply  side  of  the  economy  today  is  capabie
 of  being  better  managed.

 But  |  must  be  very  honest  with  you.  We
 still  have  a  very  delicate  equilibrium  in  our
 country.  When  responsible  Members  of  the
 House  and  when  they  happen  tc  be  former
 Prime  Ministers,  Leaders  of  the  Opposition,
 try  tocreate  a  scare  aboutinfiation,  ।  must  be
 very  honest  with  you,  in  inilation  ह  is  not  so
 much  the  cold  arithmetic  that  is  responsible
 for  inflation.  Many  atime  that  is  Expectation.
 ह  is  the  thinking  and  if  you  set  in  motion  a
 psychology  of  hopelessness,  then  ।  every
 Indian  starts  storing  haf  a  kilograrrwne  more
 of  foodgrains,  or  of  vegetable  oils,  hg  can
 play  havoc  with  the  price  structure  ot  this
 country.  Therefore,  |  would  respectfully  sub-
 mit  to  all  those  persons  who  speak  on  these
 to  speak  with  asense  of  responsibility.  है  you



 717...  Gen.  Budget,  1992-93-Gen.  CHAITRA  6,  1914  (SAKA)  and  suppl.  Demands for  718.0
 Diss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;  Grants  (Gen.),  1991-92

 cooperate  with  us,  ।  am  sure  that  we  will  get
 control  over  the  inflationary  circumstances.

 The  second  issue  that  has  been  raised
 is  that  this  a  Budget  which  wilii  lead  to  unem-
 ployment.  ।  repudiate  that  charge.  it  is  my
 honest  conviction  that  there  can  be  neither
 eradication  of  poverty  norcan  you  tackle  the
 problem  of  unemployment,  norcan  youtackle
 the  problem  of  regional  imbalances  on  the
 basis  of  a  bankrupt  treasury.  Nor  can  you
 deal  with  these  problems  with  such  a  formi-
 dable  balance  of  payments  constraint  that
 we  got  into.

 Shri  Chandra  Shekhar  is  not  here.  He
 sent  his  Finance  Minister  in  April  1991  to  ail
 cornors  ofthe  world,  asking  forsmall  amounts
 to  keep  this  country  afloan.  Thethen  Finance
 Minister  went  to  Japan,  he  went  to  all  the
 major  capitals  of  the  world.  He  came  back
 empty-handed.

 Now  in  this  sort  of  a  situation  with  a
 balance  of  payments  situation  that  we  inher-
 ited,  with  the  fiscal  situation  we  inherited,  |
 submit  to  you,  that  if  you  take  seriously  the
 problem  of  poverty  removal,  redressing  re-
 gional  imbalances,  of  dealing  with  unem-
 ployment,  you  myst  deaLwith  the  distortions
 that  have  crept  into  India’s  fiscal  system.  !
 feel  confident  that  if  this  country  accepts  the
 logic  of  financial  discipline,  and  let  me  say
 that  while  the  Central  Government  is  today
 practising  a  greater  fiscal  discipline,  |  am
 very  worried  about  what  is  happening  in  the
 financial  system  in  the  States.  And  that  is
 why  even  when  |  have  reduced  the  expendi-
 ture  of  the  Central  Govemment,  ।  have
 transferred  to  the  States  at  least  Rs.  4,000
 crores  more.

 The  States  will  have  to  cooperate  with
 the  Centrai  Government  if  the  fiscal  system
 is  to  be  brought  into  sound  health.  |  am
 convinced  that  if  we  do that,  inthe  year  1992-
 93,  in  1993-94,  Ithink  lcan  come  back to  this
 august  House  with  far  more  ambitious
 programmes  in  the  area  of  poverty  eradica-
 tion,  in  the  area  of  controlling  regional  imbal-
 ances  and  |  do  propose  to  devote  more
 expenditure  on  education,  on  health,  on
 agriculture,  including  aquaculture  as  Shri

 *Not  recorded.

 Mani  Shankar  Altar  reminded me  that  agr+-
 culture  should  include  and  does  inciude
 aquaculture.

 So,  therefore  ।  do  not  want  to  buy  this
 argument  that  this  Budget  is  anti-poor,  be-
 cause  what  hurts  the  poor  most  is  inflation.
 And  you  cannot  control  inflation  by  merely
 spending  more  money.  ।  could  have  8150
 been  avery  popular  Finance  Minister,  forthe
 moment,  if  {had  come  to  this  House  with
 large  sclae  increases  in  spending  on  seem-
 ingly  priority  sectors  and  then  gone  to  the
 Reserve  Bank  printing  press  to  finance  that
 expenditure.  ।  think  that  would  have  been  the
 greatest  deception  with  the  people  of  India.

 ।  have  chosen  the  more  honest  way  of
 treating  ourpeople  as  self-respecting  people,
 knowing  full-well  that  our  people  will  fully
 appreciate  the  gravity  of  the  economic  situ-
 ation.  |  have  faith  in  our  people.  They  under-
 stand  it.  And  the  type  of  response  that  this
 Budget  is  getting  is  the  convincing  proof  of
 that.  |  know,  who  are  the  people  unhappy.
 Those  who  smuggle  gold  into  our  country,
 they  are  of  course  unhappy.  Those  who  are
 the  patrons  of  the  hawala  trade  in  our
 country,  they  are  unhappy.  (/nterruptions)
 But  honest  citizens  in  our  country  are  today
 happy.  They  are  trying  to  reduce  the  load  of
 excessive  bureaucracy.  They  are  trying  to
 teduce  the  scope  for  corruption.  They  are
 trying  to  make  for  a  more  transparent,  a
 more  sincere  economic  mechanism  so  that
 the  Government  should  be  an  open  book.
 Therefore,  ।  submit  to  you  that  this  #6  nota
 Budget,  which  is  against  the  poor  of  pro-
 tich(  Interruptions)

 While  tam  on  the  subject,  ।  do  want  to
 mention to  this  House-i  have  mentionedthis

 “many  times  before-that  we  accept  help  from
 international  agencies;  we  will  continue  to
 receive  help.  But  this  will  never  be  at  a  cost
 of  India’s  self-respect;  India’s  honour  and
 India’s  national  interests.  This  ।  solamnly
 promise  this  House.  But  it  must  be  under-
 stood  that  when  you  are  dealing  with  credi-
 tors,  there  are  conditionalities  and  this  is  not
 for  the  first  time.  Today,  ।  think,  in  the  State
 of  West  Bengal  there  are  about  11  World
 Bank  projects.

 (interruptionsy
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 MR.  SPEAKER  :  The  objectionable

 words  will  not  form  part  of  the  record.

 SHRI  MANMOHAN  SINGH:  | will  read
 out.  |  support  the  West  Bengal  Governmentਂ

 on  this.  They  have  done  a  right  thing.  Let  me
 educate  the  Members  of  the  West  Bengal
 about-the  conditions  that  have  been  ac-
 cepted  by  the  West  Bengal  Government
 willingly  and  voluntarily.  Now,  ।  think,  we
 should  bring  a  charge  against  the  Finance
 Minister  of  West  Bengal  for  having  leaked
 the  Budget  papers  to  the  World  Bank.  |  read
 out  to  you  what  promises  they  have  made.

 Calcutta  Urban  Development  lil  Project:
 Calcutta  Metropolitan  Corporationto  increase
 total  ratable  values  of  properties  by  1986-87
 to  specitied  levels;  revaluation  of  property
 tax  in  CMA  Municipalities,  HMC,  CMC  if
 found  inadequate  in  evaluation  to  be  com-
 pleted  by  December,  1983;  fullcost  recovery
 for  water  supply  by  1987-88  tor  CMC....
 (interruptions)

 SHRI  TARIT  BARAN  TOPDAR
 (Barrackpore):  Sir,  this  is  unbecoming  of  the
 Union  Finance  Minister(  interruptions)

 THE  PRIME  MINISTER  (SHRI  P.V.
 NARASIMHA  RAO)  :  Sir,  lam  requesting  the
 Finance  Minister  to  go  to  the  next  point.  We
 do  not  have  any  wish  to  create  angry  scenes
 from  any  section  of  the  House.  Ithinkenough
 has  been  seen.

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur):  Sir,  since  the  Prime  Minister  has
 intervened,  let  me  say  that  this  is  not  the
 occasion  to  trade  charges  with  the  Finance
 Minister.  The  Prime  Minister  has  said  what
 he  has  said.  But  ।  would  have  expected  that
 the  Finance  Minister,  while  replying  to  a
 budget  debate  in  the  Partlament  of  India,
 would  not  try to  give  an  incomplete  picture  to
 the  House  and  the  nation.  ।  can  only  say
 this...(/nterruptions}.  1  am  not  angry.  The
 Prime  Minister  can  expect  It  from  me  that  ।
 am  not  angry  but  1  am  unhappy.  In  his
 eagemess  he  has  tried  to  bolster  up  a  case,
 the  weakness  of  which  he  himself  is  aware
 of.  He  can  only  take  comforts  from  the  West
 Benga!  Government but  on  correct  facts.  He

 should  have  done  that.

 SHRI  MANMOHAN  SINGH:  Mr.
 Speaker,  Sir,  |  am  saying  this  not  to  criticise
 the  West  Bengal  Govemment.  ।  think  the
 West  Bengal  Government  did  the  right  thing.
 (interruptions)

 SHRI  RUPCHAND  PAL(  Hoogli):  That
 is  not  the  question,  Sir.  He  should  be  very
 clear  and  specific  about  the  different  types,
 different  kinds  of  all  those  loans.  He  is  con-
 fusing  the  structural  adjustment  loans  with
 the  loans  taken  by  the  State
 Government...{  interruptions)

 SHRI  TARIT  BARAN  TOPDAR:  There
 is  a  point  of  order,  Sir.

 MR.SPEAKER:  Let  me  hear  his  point  of
 order.

 SHRITARIT  BARAN  TOPDAR:  Sir,  the
 Finance  Minister  has  raised  a  very  contro-
 varsial  issue.  ।  request  the  Chair to  fix  some
 items  to  clarify  what  he  has  said  andhearthe
 reply  from  the  other  side  also.

 MR.  SPEAKER:  There  is  no  point  of
 order.  Yes,  Mr.  Minister.

 SHRI  MANMOHAN  SINGH:  Sir,  ।  re-
 peat,  ।  am  not  saying  all  this  in  any  spirit  of
 criticism  of  the  Government  of  West  Bengal.
 1  have  great  respect  for  the  hon.  Chief
 Minister  of  West  Bengal  and  let  me  say  that
 it  was  not  my  intention  in  any  way  that  those
 whom  Marx  has  united,  their  Finance  Minis-
 ter  should  disunite.  So,  ।  do  not  want  to
 create  any  problems  for  the  Government  of
 West  Bengal.  ।  think  the  Government  of
 West  Bengal  did  the  right  thing  in  this  and,
 therefore,  there  is  not  ground
 tor...(interruptions)

 SHRIRUPCHAND  PAL:  Sir,  he  is  trying
 to  confuse  the  structural  adjustment  loan
 with  taken  the  loans  by  the  West  Bengal
 Govemment...(  interruptions).  He  is  trying  to
 hide  the  facts  ..(/nterruptions).

 ठम  ANIL  BASU:  It  is  very  unfair,
 Sir..(  /nterruptions).
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 SHRI  AMAL  DATTA:  How  did  he  start
 that  topic..({nterruptions).  Sir,  you  please
 have  this  expunged.  Whatever  has  been
 sald  about  the  West  Bengal  Government,
 you  please  have  it  expunged  fromthe  records
 of  the  House  because  he  has  no  right  to  say
 that.  Now  he  is  pretending  as  if  he  was  saying
 something  which....(  interruptions).  \say  that
 there  is  nothing  to  answer.  You  have  to
 expunge  it.  It  is  not  within  the  powers  of  the
 hon.  Finance  Minister...({/nterruptions).

 MR  SPEAKER:  Yes,  please  continue
 Mr.  Minister.

 THE  MINISTER  OF  AGRICULTURE
 (SHRI  BALRAM  JAKHAR):  Sir,  there  is  one
 couplet:

 "Hum  aah  bhi  bharte  hain  to  ho  jaate
 hain  badnam
 Vo  kat!  bhi  karte  hain,  to  charcha  nahin
 hota.”

 MR.  SPEAKER:  Well,  ।  must  say  that
 this  Budget  is  a  poetic  Budget.

 SHRI  MANMOHAN  SINGH:  Sir,  Shri
 Atal  Bihari  Vajpayee  brought  up the  issue  of
 there  being  too  many  amendments  to  the
 Finance  Bill.  1do  admit  that  there  have  bee
 too  many  amendments.  But  in  the  situation
 in  which  we  were  placed  of  major  structural
 reforms,  ।  could  not  help  it.  But  Ido  take  the
 message  and  that  as  far  as  possible,  when-
 everbasicstructuralreforms  are  being  made,
 ।  think  the  House  should  have  greater  time.
 But  this  time  we  hadto  work  at  a  great  speed.
 Also  we  had  limited  time.  Our  Government
 was  in  office  only  for  eight  months.  These
 were  the  essential  changes  which  were  nec-
 essary to  give  anew  sense  of  directionto  our
 economy.  ॥  I  had  left  the  tax  system  unat-
 tended,  ।  think  the  incentive  effect  and  the
 allocative  effect  of  the  economic  policy
 changes  that  we  have  made  would  have
 been  diluted.  Therefore,  |  submit  to  this
 august  House  that  in  the  situation  in  which
 we  were  placed,  we  had  naother  alternative
 this  time.  Atalji  also  raised  the  point-are  we
 preparing  the  tax  administration  to  cope  with
 the  new  responsibility?  ।  submit  that  mod-
 eration  in  tax  rates  is  good.  But  with  modera-

 tion  must  come  firmer  enforcement.  ।  assure
 this  House  that  I  stand  committed  and  our
 Government  stand  committed  to  stricter
 enforcement  and  that  all  those  who  evade
 taxes  will  be  brought  to  book.  The  law  en-
 forcement  machinery  will  be  tightened.  ।  do
 hope  so.  Therefore,  when  I  come  before  this
 House  next  year,  ।  will  be  able  to  report
 positive  progress  in  this  important  area.

 Several  suggestions  have  been  made
 in  the  area  of  direct  taxes  and  indirect  taxes.
 Atalji  raised  the  point  about  raising  the  ex-
 emption  lirftt.  Ihave  mentioned  not  probably
 inthis  House,  but  elsewhere  that  in  ail  these
 matters  one  has  to  have  a  sense  of  balance
 anda  sense  of  proportion.  Quite  honestly,  to
 the  Finance  Minister,  ican  win  the  cheers  of
 the  House  with  very  little  cost.  But  at  whose
 cost?  That  cost  will  be  borne  by  the  State
 Governments.  if  you  take  the  task  of  poverty
 removal  seriously,  if  you  feel  that  more
 resources  are  to  gointo  education,  if  you  feel
 that  more  resources  are  to  go  into  agricul-
 ture,  and  these  are  essentially  State  sub-
 jects  who  would  suffer?  ॥  is  in  this  spirit  that
 ।  appeal  to  the  House  to  appreciate  the
 difficulties  that  ।  have  in  accepting  the  vari-
 ous  proposals.  But  ।  do  keep  an  open  mind.
 Any  charges  that  !dobring  about,  have  to  be
 incorporated  as  amendments  to  the  Finance
 Bill  and  during.the  intervening  period  ।  pro-
 pose  todisten  to  the  debates  here  and  to  talk
 various  people.

 As  Atalji  said,  ।  will  tak  to  various  State
 Governments  also  as  to  how  they  are  ef-
 facted  by  various  concessions.  ।  will  come
 back to  this  House  when  |  move  the  Finance
 Bill.

 As  part  of  the  package  for  restructuring
 the  Income-tax  law,  in  my  Budget  speech  for
 1992-93  I  have  proposed  raising  of  the  ex-
 emption  limit  in  the  case  of  individuals  and
 H.U.F.  reduction  in  tax  rate,  income  in  the
 monetary  limit  forthe  levy  of  Surcharge  and
 withdrawl  of  certain  taxes.  A  large  number  of
 representations  have  been  received  to  the
 effect  that  the  withdrawl  of  deduction  under
 Section  80  L  of  Income  Tax  Act  will  increase
 the  tax  liability  of  tax  payers  in  the  lower  and
 middie  income  groups  who  have  specified
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 income  form  specified  savings  Instruments.
 Banks  have  also  represented  that  the
 withdrawl  of  Section  80L  will  adversely  affect
 the  mobilisation  of  savings  point  of  view.  ।
 would  like  to  assure  this  august  House  that
 Govemment  will  not  remain  insensitive  to
 these  and  other  representations  for  and  on
 behalf  of  the  lower  and  middle  income  groups.
 All  these  representations  are  being  carefully
 examined  and  such  concessions  as  are
 necessary  would  be  extended  through  suit-
 able  amendments  to  the  Finance  Bill,  1992-
 93  at  the  appropriate  time.

 While  presenting  the  Budget,  I  had  pro-
 posed  to  reduce  the  duly  rate  on  project
 imports  and  general  machinery  from  80  per
 cent  to  60  per  cent.  ।  would  like  to  say  that!
 have  received  large  number  of  representa-
 tions  with  regard  to  custums,  with  regard  to
 excise  and  ।  have  not  had  the  time  to  go  into
 allthese  details.  Buttwo  orthree  areas  which
 require  immediate  action  because  of  the
 serious  consequences,  |  thought  ।  should
 take  this  opportunity  to  deal  with  them  and
 therefore,  1  crave  your  indulgence  to  men-
 tion  these.  I  sald,  while  presenting  the  Bud-
 get,  |  had  proposed  to  reduce  the  duty  rate
 on  project  imports  and  general  machinery
 from  80  per  cent  to  60  per  cent.  |  have
 received  several  representations  that  this
 reduction  is  not  sufficient.  Exporters  in  par-
 ticular  have  represented  that  duties  on  capi-
 tal  goods  need  to  be  reduced  if  we  are  to
 promote  the  investment  in  export  areas.  ।
 have  given  careful  thought  to  these  repre-
 sentations  and  ।  find  that  there  is  consider-
 able  substance  in  these  representations.
 Since  it  is  our  intention  to  reduce  customs
 duties  progressively  over  the  next  three  to
 four  years,  ।  feel  we  can  make  some  further
 modest  adjustment  immediately.  Accord-
 ingly,  lproposedto  reduce  the  import  duty  on
 this  critical  sector,  namely,  project  imports
 and  general  machinery  which  are  currently
 attracting  a  duly  rate  of  60  per  cent  to  the
 level  of  55  per  cent.  Rates  of  duty  on  compo-
 nents  of  these  capital  goods  will  be  corre-
 spondingly  lowered  to  maintain  the  existing
 difterential.

 Sir,  in  the  Budget  ।  had  also  proposed
 removal  of  certain  end  use  notifications  for
 concessional  duty  imports  in  view  of  the
 reduction  in  tariff  peaks.  Consequently,  the
 rate  of  import  duty  on  components  of  fuel
 efficient  light  commercial  vehicles  had  gone
 up  from  50  per  cent  to  80  per  cent.  This  Is  a
 measure  about  which  Shri  George  Fernandes
 also  drew  my  attention  yesterday.  The  ex-
 cise  duty  on  these  vehicles  was  also  in-
 creased  from  10  per  cent  to  15  per  cent.  It
 has  now  been  represented  that  the  increase
 in  the  import  duty,  coupled  with  the  increase
 in  excise  duty  has  placed  an  excessive
 burden  on  the  light  commercial  vehicle  in-
 dustry.  In  view  of  the  difficulties  expressed
 and  in  consideration  of  the  fact  that  such
 vehicles  are  generally  used  as  goods  carri-
 ers,  |  propose  to  restore  the  import  duty  on
 components  of  such  fuel  efficient  commer-
 cial  vehictes  to  the  level  prevailing  before  the
 ।4  March  1992.

 Sir,  as  part  of  my  Budget  proposals  had
 rationalised  the  import  duty  rates  on  rags
 and  synthetic  wastes.  in  that  process  the
 duty  on  rags  which  was  35  per  ceni  prior  to
 the  ist  March  1992,  went  upto  110  percent.
 Simuttaneously  the  duty  rate  on  synthetic
 waste  was  brought  down  to  110  per  cent  as
 part  of  the  reduction  of  taritf  peaks.  The  duty
 rationalisation  was  intended  to  achieve  the
 twin  objectives  of  discouraging  misuse  of  the
 concessional  rate  through  import  of
 unmutilated  rags  and  of  compensating  the
 loss  of  revenue  on  account  of  the  reduction
 of  the  import  duty  on  synthetic  waste.  Some
 Members  of  Parliament  have  brought  to  my
 notice  that  this  rationalisation  has  gravely
 affected  the  shoddy  wool  industry  which  is,
 different  on  imported  rags.  The  shoddy  wool
 industry  contains  many  small  units  which
 cannot  bear  this  burden  at  this  stage.  ।
 therefore,  propose  to  withdraw  the  increase
 in  the  import  duty  on  rags  and  bring  it  down
 to  35  per  cent.

 Sir,  the  loss  of  revenue  on  account  of
 the  concessions  is  about  Rs.  245  crores.
 Copies  ofthe  notifications  giving  effect  tothe
 charges  in  the  duty  rates  will  be  laid  on  the
 Table,of  the  House  in  due  course.
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 Sir,  |  believe  ।  had  covered  most  of  the

 points  that  were  raised  In  the  debate.  |  must
 apologise to  allthose  Members  whose  points
 t  have not  been  abie to  cover.  |  wii  carry the
 record  with  the  care  that  है  deserves.  If  there
 are  any  particular  points  which  require  de-
 tailed  discussion  with  hon.  Members  ind+
 vidually,  ।  would  be  very  happy  and  ।  would

 like  to  discuss  the  various  points  raised  by  all
 of  therm  Individually.

 With  these  words,  Sir,  |  -  again
 thank  the  hon.  Members for  the  points  which
 they  have  made  in  this  House,  for  the  sup-
 port  that  this  Budget  has  received  as  weil  as
 for  the  criticism  that  has  been  made  on  the
 other  side.

 SHRI  SOMNATH  CHATTERJEE
 (80100):  One  clarification,  Sir.  (interrup-
 tions).  He  Is  in  a  happy  mood  and  he  will
 answer  two  questions.  (/nterruptions).

 MR.  SPEAKER:  Will  not  the  Finance

 Minister  invite  Somnathji  for  Lunch  or  Dinner
 and  discuss?

 (Jaterruptions)

 19.00  hrs.

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur):  Mr.  Speaker,  Sir,  the  Finance
 Minister  is  very  happy  and  i  think,  in  his
 happy  mood  he  will  answer  two  questions.

 This  is  represented tome  by  some  small.
 scale  units  about  the  import  of  certain  things.
 This  is  regarding  advalorem  duties  on  im-
 ports.  Will  the  rupee  value  of  imports  be
 calculated  on  the  basis  on  official  exchange
 rates  or  the  market  rates  obtaining  at  the
 time  of  contract  or  at  the  time  of  clearance
 because  of  the  convertible  rupee?  It  it  Is  the
 latier  rate,  then  to  what  extent  import  duty
 concessions  will  be  affected  by  producing

 foreign  exchange  at  the  market  rate?

 Then,  the  unprecedented  stock  ex-

 change  boomhas  led  to  huge  profits.  lwoutd

 tke  to  know  whether  any  special  measure  Is
 being  taken  to  collect  taxes  from  such  prot-
 its,

 These  are  the  two  things  which  ।  want  to
 know.

 SHRI  MANMOHAN  SINGH:  Sir,  the
 system  of  partial  convertibility  that  we  have
 introduced  is  a  system  which  provides  a
 great  stimulus  to  exporis  as  well  as  to  effi-
 cient  import  substitution.  Contrary  to  what
 some  hon.  Members  have  said,  that  this  is  an
 atiempt  to  de-industrialise  India,  it  is  nothing
 of  that  sort  and  therefore  what  is  proposed  is
 tnat  the  duty  will  be  collected  at  the  market
 exchange  rates.

 As  regards  the  second  question,  any-
 body,  ।  think,  who  makes  profits  will  have  to
 account  for  them  for  the  purposes  of  taxa-
 tion.

 MR.  SPEAKER:  1+  shall  now  put  the
 Demands  for  Grants  on  Account  (Genera!)
 for  1992-93  to  vote.

 The  question  is:

 "That  the  respective  sums  not  exceed-
 ing  the  amounts  on  Revenue  Account
 and  Capita!  Account  shown  in  the  third
 column  ofthe  Order  Paperbe  grantedto
 the  President  out  of  the  Consolidated
 Fundof  India,  on  account, for  ortowards
 defraying  the  charges  during  the  year
 ending  on  the  31st  day  of  March,  1993
 in  respect  of  the  heads  of  demands
 entered  in  the  second  column  thereof
 against  Demand  Nos.  -०  27,  29,  30,32
 to  89,  91,  93  to  98.”

 The  motion  was  adopted
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 LOK  SABHA

 List  of  Demands  for  Grants  on  Account  (General)  for  1992-93  voted by  the  Lok  Sabha

 No.  of  Demand  Name  of  Demand  Amount of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capttal
 Rs.  Rs.

 1  2  3  4

 Ministry  of  Agriculture

 1.  Agriculture  358,41  ,00,000  1,41,00,000

 2.  Other  Services  of  Dept  of  Agri.  25,27,00,000  93,43,00,000
 &  Cooperation

 3.  Department  of  Agricultural  62,60,00,000
 Research  and  Education

 4.  Department  of  Animal  Husbandry  41,69,00,000  10,76,00,000
 and  Dairying

 Ministry  of  Chemicals  and  Fertilisers

 5.  Department  of  Chemicals  and  3,41,00,000  4,02,00,000
 Petrochemicals

 6.  Department  of  Fertilisers  1598,70,00,000  21,44,00,00¢

 Ministry  of  Civil  Aviation  And  Tourism

 7.  Department  of  Civil  Aviation  9,57,00,000  4,70,00,000

 8.  Department  of  Tourism  12,98,00,000  2,76,00,000

 Ministry  of  Civil  Supplies  and  Public  Distribution

 9.  Ministry  of  Civil  Supplies  and  Public  Distribution  1,75,00,000  26,00,000

 Ministry  of  Coal

 10.  Ministry  of  Coal  28,33,00,000  120,00,00,000

 Ministry  of  Commerce

 11.  Departme  त  cy  1  nar  5  ,93,00,000  45,32,00,000

 12.  Department  of  Supply  4,63,00,000
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 No.  of  Demand  Name  of  Demand  Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 1  2  3  4

 Ministry  of  Communications

 13.  Min  of  Communications  1,56,00,000

 14.  Postal  Services  259,78,00,000  11,46,00,000

 15.  Telecommunication  Services  880,75,00,000  669,83,00,000

 Ministry  of  Defence

 16.  Ministry  of  Defence  250,46,00,000  18,96,00,000

 17.  Defence  Pensions  353,28,00,000

 18.  Defence  Services-Amy  1489,54,00,000

 19.  Defence  Services-Navy  170,01  ,00,000

 20.  Defence  Services-Air  Force  421,08,00,000

 21.  Defence  Ordnance  Factories

 22.  Capital  Outlay  on  Defence  Services
 Ministry  of  Environment  and  Forests

 23.  Ministry  of  Environment  and  Forests
 Ministry  of  Extemal  Affairs

 24.  Ministry  of  Extemal  Affairs
 Ministry  of  Finance

 25.  Department  of  Economic  Affairs

 26.  Currency,  Coinage  and  Stamps

 27.  Payments  to  Financial  Institutions

 29.  Transfers  to  State  Governments

 30.  Loans  to  Government  Servants  etc.

 32.  Department  of  Expenditure

 352,81,00,000

 51,96,00,000

 99,52,00,000

 73,66,00,000

 66,51,00,000

 102,08,00,000

 945,89,00,000

 76,30,00,000

 19,261,400,000

 95,00,000

 11,55,00,000

 23,22,00,000

 30,06,00,000

 §435,81,00,000

 24,16,00,000

 38,76,00,000

 55,00,000
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 No.  of  Demand  Name  of  Demand

 Rs.

 38.

 39.

 40.

 41.

 45.

 Pensions

 Audit

 Department  of  Expenditure

 Direct  Taxes

 Indirect  Taxes

 Ministry  of  Food

 Ministry  of  Food

 Ministry  of  Food  Processing  Industries

 Ministry  of  Food  Processing  Industries

 Department  of  Health  and  Family  Welfare

 Department  of  Health

 Department  of  Family  Wetfare

 Ministry  of  Home  Affairs

 Ministry  of  Home  Affairs

 Cabinet

 Police

 Other  Expenditure  of  the  Minstry  of
 Home  Affiars

 46.  Transfers  to  Union  Territory  Governments

 Ministry  of  Human  Resource  Development

 47.  Department  of  Education

 48.  Department  of  Youth  Affairs  and  Sports

 Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.

 3  4

 100,02,00,000

 48,60,00,000

 24,26,00,000  25,00,000

 45,75,00,000  15,00,00,000

 73,00,00,000  23,31,00,000

 441,58,00,000  23,10,00,000

 §5,52,00,000  1,11,00,000

 95,37,00,000  28,88,00,000

 183,29,00,000  3,00,000

 52,77,00,000  2,16,00,000

 2,04,00,000

 337,68,00,000  45,73,00,000

 52,19,00,000  20,71,00,000

 16,54,00,000  9,71,00,000

 285,63,00,000  9,00,000

 18,44,00,000  33,00,000



 733  Gen.  Budget,  1992-93-Gen.  CHAITRA  6,  1914  (SAKA)  and  suppl  Demands for  ”
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 No.  of  Damand  Name  of  Demand  Amount of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  As.

 ।  2  3  4

 49.  Art  and  Cuhure  21,02,00,000

 50.  Department  of  Women  and  Child  Development  81,44,00,000  17,00,000

 Ministry  of  Industry

 51.  Department  of  industrial  Development  52,72,00,000  32,00,000

 52.  Department  of  Heavy  industry  6,22,00,000  48,31,00,000

 53.  Department  of  Public  Enterprises  24,00,000

 54.  Department  of  Small  Scale  Ind.  &
 Agro  And  Rural  Industries  53,65,00,000  32,26,00,000

 Ministry  of  Information  and  Broadcasting

 55.  Ministry  of  Information  and  Broadcasting  17,20,00,000  4,45,00,000

 56.  Broadcasting  Services  158,71,00,000  59,50,00,000

 Ministry  of  Labour

 57.  Ministry  of  Labour  69,91,00,000  12,00,000

 Ministry  of  Law,  Justice  and  Company  Affairs

 58.  Law  and  Justice  23,83,00,000

 59.  Department  of  Company  Affairs  1,83,00,000  1,00,000

 Ministry  of  Mines

 60.  Ministry  of  Mines  21,84,00,000  7,A3,00,006

 Ministry  of  Parllamentary  Affairs

 61.  Ministry  of  Partiamentary  Affairs  20,00,000

 Ministry  of  Personnel,  Public  Grievances  and  Pensions

 62.  Ministry  of  Personnel,  Public  Grievances  8,86,00,000  38,00,000
 and  Pensions
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 Diss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;  Grants  (Gen.),  1991-92

 No.  of  Demand  Name  of  Demand  Amount  of  Demand  for
 _Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 1  2  3  4

 Ministry  of  Petroleum  and  Natural  Gas

 63.  Ministry  of  Petroleum  and  Natural  Gas  8,70,00,000  §0,00,00,000

 Ministry  of  Planning  &  Programme  Implementation

 64.  Planning  14,57,00,000  1,67,00,000

 65.  Department  of  Statistics  8,54,00,000  15,00,000

 66.  Department  of  Programme  implementation  14,00,000

 Ministry  of  Power  &  non-Conventional  Energy  Sources

 67.  Department  of  Power  79,62,00,000  327,66,00,000

 68.  Department  of  non-Conventional
 20,74,00,000  76,00,0000

 Energy  Sources

 Ministry  of  Rural  Development

 69.  Ministry  of  Rural  Development  1216,87,00,000  8,00,000

 Ministry  of  Science  and  Technology

 70.  Department  of  Science  and  Technology  42,45,00,000  5,08,00,000

 71.  Department  of  Scientific  and  Industrial  Research  ‘5  58,00,000  68,00,000

 72.  Department  of  Biotechnology  12,80,00,000

 Ministry  of  Steel

 73.  Ministry  of  Steel  69,00,000  214,68,00,000

 Ministry  of  Surface  Transport

 74.  Surface  Transport  §,31,00,000  9,50,00,000

 75.  Roads  69,12,00,000  88,09,00,000

 76.  Ports,  Lightouses  and  Shipping  21,82,00,000  39,73,00,000
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 Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 No.  of  Demand

 77.

 78.

 79.

 80.

 81.

 82.

 85.

 1  ‘2

 Ministry  of  Textiles

 Ministry  of  Textiles

 Ministry  of  Urban  Development

 Urban  Development  and  Housing

 Public  Works

 Stationery  and  Printing

 Ministry  of  Water  Resources

 Ministry  of  Water  Resources

 Ministry  of  Welfare

 Ministry  of  Welfare

 Department  of  Atomic  Energy

 Atomic  Energy

 Nuclear  Power  Station

 Department  of  Electronics

 Department  of  Electronics

 Department  of  Ocean  Development

 Department  of  Ocean  Development

 Department  of  Space

 87.

 88.

 89.

 Department of  Space

 Name of  Demand

 Revenue
 Rs.

 3

 122,11,00,000

 37,35,00,000

 44,61,00,000

 19,90,00,000

 50,56,00,000

 77,50,00,000

 85,66,00,000

 65,92,00,000

 13,14,00,000

 6,77,00,000

 71,86,00,000

 Parliament,  -  of  President  and  Vice-President,
 Union  Public  Service  Commission

 Lok  Sabha

 Rajya  Sabha

 4,54,00,000

 1,61,00,000

 ष्

 Capital
 As.

 4

 27,64,00,000

 36,11,00,000

 16,52,00,000

 35,00,000

 3,02,00,000

 7,15,00,000

 82,34,00,000

 25,67,00,000

 1,28,00,000

 1,26,00,000

 13,14,00,000
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 No.  of  Demand  Name  of  Demand  Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 1  2  3  4

 91.  Secretariat  of  the  Vice-President  5,00,000

 Union  वहा 095  with  Legislature

 93.  Delhi  188,33,00,000  140,40,00,000

 94.  Andaman  and  Nicobar  islands  30,58,00,000  25,83,00,000

 95.  Dadra  and  Nagar  Haveli  6,07,00,000  2,35,00,000

 96.  Lakshadweep  8,38,00,000  2,15,00,000

 97.  Chandigarh  36,10,00,000  9,04,00,000

 98.  Daman  And  Diu  4,37,00,000  2,06,00,000

 Total  Revenue/  Capital  12967,17,00,009  953,05,00,000

 SHR!  RAM  NAIK  (Bombay  North):  Mr.
 Speaker,  Sir,  lam  ona  point  of  order.  This  is
 a  vote  on  Account.  We  must  have  an  assur-
 ance  from  the  Finance  Minister  that  no  new
 item  will  be  taken  into  expenditure  in  the
 demands  which  have  been  passed  and  for
 which  Vote  on  Account  has  been  given  just
 now.  The  Finance  Minister  must  assure  this,
 because  under  the  Constitution,  he  cannot
 use  the  amount  which  we  are  voting  now  for
 the  new  projects.

 MR.  SPEAKER:  I  think  he  will  perfectly
 follow  the  Constitution.  ।  am  sure  that  the
 Finance  Minister  will  follow  the  Constitution,
 laws  and  rules.

 SHR!  SOMNATH  CHATTERJEE:  Sir,
 he  should  foitow  the  Constitution,  but  not  by
 the  interpretation  of  Mr.  Chidambaram.  He
 goes  by  the  US  interpretation.

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  COMMERCE  (SHRI!  P.
 CHIDAMBARAM):  At  least  ।  9  by  the  law,
 but  you  go  by  the  law  of  jungle.

 MR.  SPEAKGA:  ।  shall  now  put  the
 Supplementary  Demands  for  Grants  (Gen-
 eral)  for  1991-92  to  vote:

 The  question  is:

 “That  the  respective  supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Accounts  and  Capital  Ac-
 counts  shown  in  the  third  column  of  the
 Order  Paper  be  granted  to  the  Presi-
 dent  out  of  the  Consolidated  Fund  of-
 India  to  defray  the  charges  that  will
 come  in  course  of  payment  during  the
 year  ending  31st  day  of  March,  1992.0  in
 respect  of  the  following  demands  en-
 tered  in  fhe  second  column  thereof.

 Demands  Nos.  1,2,4,5,6,7,9,11,15,  16,
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 17,18,  19,  20,  24,  25,  26,  27,  30,  34,  36,  38,

 Gen.  Budget,  1992-93-Gen  -  6,  1914  (SAKA)  and  suppi.  Demands  for
 Oiss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;  Grants  (Gen.),  1991-92

 40,  41,  43,  44,  46,  47,  49,  51,  52,  54,  58,  60,
 62,  65,  67,  70,  76,  78,  79,  81,  83,  84,  85,  86,

 87,  89,  93,  94,  96  and  97.”

 The  motion  was  adopted

 List  of  Demands  for  Grants  on  Account  (General)  for  1992-93  voted  by  the  Lok  Sabha

 No.

 11.

 15.

 16.

 17.

 18.

 of  Demand  Name  of  Demand  Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 1.  2  3  4

 Ministry  of  Agriculture

 Agriculture  280,35,00,000

 Other  Services  of  Dept  of  Agri.  &  Cooperation  1,00,000  75,22,00,000

 Department  of  Animal  Husbandry  and  Dairying  2,00,000  21,50,00,000

 Ministry  of  Chemicals  and  Fertilisers

 Department  of  Chemicals  and  Petrochemicals  11,67,00,000

 Department  of  Fertilisers  956,13,00,000  2,80,00,000

 Ministry  of  Civil  Aviation  And  Tourism

 Department  of  Civil  Aviation  10,00,00,000

 Ministry  of  Civil  Supplies  and  Public  Distribution

 Ministry  of  Civil  Supplies  and  Public  Distribution  1,00,00,000

 Ministry  of  Commerce

 Department  of  Commerce  §35,98,00,000

 Ministry  of  Communications

 Telecommunication  Services  36,68,00,000  221,99,00,000

 Ministry  of  Defence

 Ministry  of  Defence  139,77,00,000

 Defence  Pensions  90,00,00,000

 Defence  Services-Army  137,77,00,000

 Defence  Services-Navy  49,98,00,000 19.
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 No.  of  Demand

 20.

 24.

 25.

 26.

 27.

 30.

 34.

 36.

 38.

 40.

 41.

 46.

 47.

 49.

 MARCH  26,  1992
 Diss.;  Demands  for  Grants  on  Account  (Gen.),  1992-93;  Grants  (Gen.),  1991-92

 Defence  Services-Air  Force

 Ministry  of  External  Affairs

 Ministry  of  External  Affairs

 Ministry  of  Finance

 Department  of  Economic  Affairs

 Currency,  Coinage  and  Stamps

 Payments  to  Financial  Institutions

 Transfers  to  State  Governments

 Audit

 Direct  Taxes

 Ministry  of  Food

 Ministry  of  Food

 Department  of  Health  and  Family  Welfare

 Department  of  Health

 Department  of  Family  Welfare

 Ministry  of  Home  Affairs

 Cabinet

 Police

 Transfers  to  Union  Territory  Governments

 Ministry  of  Human  Resource  Development

 Department  of  Education

 Art  and  Culture

 Name  of  Demand  Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 *
 ’  4

 288,23,00,000  ल

 48,09,00,000

 2,20,00,000

 1,00,000

 104,18,00,000  4,00,000

 1153;03,00,000

 7,34,00,000

 15,50,00,000

 246,88,00,000

 6,82,00,000

 122,42,00,000

 3,14,00,000

 135,16,00,000  1,00,000

 10,00,000

 3,00,000

 2,00,000  25,00,000

 and  suppl.  Demands  for  ”
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 60.

 62.

 65.

 66.

 67.

 70.

 76.

 78.

 Agro  And  Rural  Industries  1,00,000

 Ministry  of  Law,  Justice  and  Company  Affairs

 Law  and  Justice  2,00,000

 Ministry  of  Mines

 Ministry  of  Mines  5,98,00,000

 Ministry  of  Personnel,  Public  Grievances  and  Pensions

 Ministry  of  Personnel,  Public  Grievances
 and  Pensions

 Ministry  of  Planning  &  Programme  tmplementation

 Department  of  Statistics

 Department  of  Programme  Implementation  14,00,000

 Ministry  of  Power  -  Non-Conventional  Energy  Sources

 Department  of  Power  1,00,000

 Ministry  of  Sclence  and  Technology

 Department  of  Science  and  Technology  7,88,00,000

 Ministry  of  Surface  Transport

 Ports,  Lighthouses  and  Shipping  1,00,000

 Ministry  of  Urban  Development

 Urban  Development  and  Housing

 No.  of  Demand  Name  of  Demand  Amount  of  Demand  for
 कि  Grant  on  Account

 voted  by  the  House

 Revenue  Capital
 Rs.  As.

 1  2  3  4

 Ministry  of  Industry

 51.  Department  of  industrial  Development  1,00,000

 52.  Department  of  Heavy  Industry  2,00,000  51,77,00,000

 Department  of  Small  Scale  ind.  &

 2,15,00,000

 245,00,000

 2,00,000

 28,69,00,000

 1,98,00,000
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 Diss.:  Demands  for  Grants  on  Account  (Gen.),  1992-93;  _  Grants  (Gen),  1991-92

 No.  of  Demand  Name  of  Demand  Amount  of  Demand  for
 Grant  on  Account
 voted  by  the  House

 Revenue  Capital
 Rs.  Rs.

 ।  2  3  4

 79.  Public  Works  16,36,00,000  1,00,000

 Ministry  of  Water  Resources

 81.  Ministry  of  Water  Resources  4,88,00,000

 Department  of  Atomic  Energy

 83.  Atomic  Energy  1,00,000

 84.  Nuclear  Power  Schemes  1,50,00,000

 Department  of  Electronics

 85.  Department  of  Electronics  1,00,000

 Department  of  Space

 87.  Department  of  Space  25,98,00,000

 Parliament,  Secretariats  of  President  :
 and  Vice-President,  Union  Public

 ः

 Service  Commission

 89.  Rajya  Sabha  84,00,000

 Union  Territories  with  Home  Affairs  Union  Territories

 93.  Dethi  11,19,00,000  8,00,000

 94.  Andaman  and  Nicobar  Islands  29,91,00,000  _—‘1,48,00,000

 96.  Lakshadweep  2,91,00,000  39,00,000

 97.  Chandigarh  27,32,00,000  90,00,000

 TOTAL  4488,37,00,00  437,72,00,000


